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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 220 OF 2019

ADIL ANSARI

S/O0 MOHD. NAUSHAD ANSARI,

MOB: 9614861414

ADD: 2 NEW SILAMPUR, GARHI MEDHU,

NEW DELHI —- 110053 ....APPLICANT

VERSUS

M/S CL. GUPTA EXPORTS LTD.

18 KM. STONE, DELHI ROAD,
VILLAGE - JIVAI,

JYOTIBAPHULE NAGAR (AMROHA),
UTTAR PRADESH - 244 221

UTTAR PRADESH POLLUTION CONTROL BOARD
THROUGH ITS CHAIRMAN/SECRETARY
BUILDING NO. TC-12V, VIBHUTI KHAND,

GOMTI NAGAR, LUCKNOW

UTTAR PRADESH - 226 010

CENTRAL POLLUTION CONTROL BOARD,
THROUGH ITS CHAIRMAN/SECRETARY
“PARIVESH BHAVAN” EAST ARJUN NAGAR,
NEAR - KARKARDUMA COURT,
SHAHDARA, DELHI

CENTRAL GROUND WATER AUTHORITY (CGWA)
WEST BLOCK -2, WING -3,
RK PURAM, SECTOR -1,
NEW DELHI - 110 066
..... RESPONDENTS
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ADDITIONAL AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 1/

M/S CL GUPTA EXPORTS PVT LTD

I, Teevra Gupta s/o Anil Gupta, Age — 48 years r/o 2, Anand Lok, Andrewsganj,

South Delhi, New Delhi — 110049, do hereby solemnly affirm and state as under:

1. That I am a Director in Respondent No.1 company, authorised to represent the

Respondent No.1 and conversant with the facts of the case.

2. That in response to the Compliance Status Report by the Central Pollution
Control Board (CPCB)/Respondent No. 3 that was uploaded onto the website of
the Hon'ble Tribunal on 05.08.2020, a copy of which was not served to us,
Respondent No. 1 has filed a detailed reply specific responses against the
penalties being imposed. A copy of said reply dated 05.11.2020 to the CPCB
Compliance Status Report alongwith annexures therein, is marked herewith and

annexed as ANNEXURE A-1.

3. That said CPCB Compliance Report was in turn based on the Respondent No.
2/UP Pollution Control Board (UPPCB) compliance report dated 30.07.2020,
which was also apparently uploaded onto the website of the Hon'ble Tribunal on

05.08.2020, a copy of which was not served to us. The Respondent No. 1 herein

vide its reply dated 16.10.2020 filed a detailed item-by-item response,

%7 2020 have been fully complied with which is marked herewith and
. N I
\"':‘«::;_ _:aiaﬁexed as ANNEXURE A-2. The Respondent No. 1 has always been

compliant with the law.




4. That as noted in the aforesaid replies, there are further calculation errors in the
environmental compensation for alleged illegal extraction of ground water and
the corrected figure after accounting for these errors, is Rs. 37,53,600 (Rs.
Thirty Seven Lakhs, Fifty Three Thousand and Six Hundred), which also been

paid under protest on a without prejudice basis.

5. That the issue of ground water extraction by the Respondent No. 1 has now
become moot in view of the new notification dated 24.09.2020, issued the
Ministry of Environment, Forests and Climate Change creating a system for
seeking approval for groundwater extraction for both industrial and
drinking/domestic purposes. A copy of the Ministry of Environment, Forests
and Climate Change notification S.0. 3289 (E) dated 24.09.2020, which is

marked herewith and annexed as ANNEXURE A-3.

6. That pursuant to the above-mentioned notification dated 24.09.2020, the
Respondent No. 1 herein filed an application letter dated 12.10.2020 followed
by online applications on 04.11.2020 with Respondent No. 4/its authorized
officer, requesting approval for usage of groundwater for domestic purposes as
well as fresh water for handicraft industry. A copy of the application dated

12.10.2020 and the online applications of 04.11.2020 filed by the Respondent

2

/%S‘?} ﬁ&:;]\with the Respondent No. 4 CGWAVits authorized officer under the S.0O.
% N
= N

o " % dated 24.09.2020, is marked herewith and annexed as ANNEXURE
? L ;!‘Y)'
3 A/
O Fvl'g.-'64.11.2020, approvals have now been granted on the Respondent No.
\A / f {{ /’.:: |

\1‘.:\\{9_‘.,. :}:’«,ﬁﬁline application under the above-mentioned notification dated 24.09.2020,

as far as drinking water/domestic use within our premises is concerned, a copy

of which is marked herewith and annexed as ANNEXURE A-5 (COLLY). The

application for industrial use within our premises is pending as on the date of

\.

this affidavit. ,’i" e, >N
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8. That the Respondent No. 1 company only operates two borewells that are
located as indicated on the drawing/map of the premises marked herewith and
annexed as ANNEXURE A-6. As further elaborated upon in the I.A. No. 273 of
2020, post the order of this Hon'ble Tribunal, the company did not extract any
groundwater for industrial use, but only for domestic/drinking purpose.
Domestic/drinking purpose, in accordance with the NBC standards as approved
by CGWA itself, can also exist in factories. In the Respondent No. 1's case,
domestic/drinking purpose covers the residential units where approximately
1200 persons (including family) are living, as well as the water required for

drinking, bathroom and canteen purposes within the premises.

9. That as noted in the aforesaid replies, as far as the alleged violation of ZLD
norms for effluent discharge is concerned, the Respondent No. 1 has clarified to
the CPCB as to how the testing reports both during, before and after the joint
inspection report of 16.10.2019 all point to the discharge being within the
permissible norms. Accordingly, the Respondent No. 1 herein has filed evidence

to demonstrate that there was/is, in fact, no violation of ZLD norms.

10. That the Respondent has otherwise always ensured that there is appropriate ETP
and STP systems within the premises. Clear photographs of the ETP/STP for
each of the divisions/ residential block, which have been provided to the

UPPCB/CPCB on several occasions, is once again annexed for the purposes of

:" A‘v ‘f ,},;7

v}%@l m

evidence that the disposal was done precisely in accordance with law.

W
e A
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12. That the Respondent No. 1 has, over the period of 2018-2020, significantly
invested more than Rs. 5 Crores for the improving the capacity and efficiency of
the water purification, recycling and re-use systems in the premises, to reduce

the total consumption of fresh water, especially for industrial use.

13. That in any event the Respondent No. 1 company has engaged the National
Environmental Engineering Research Institute (NEERI) to provide a report on
the compliance status of the Respondent No. 1's premises, the water conditions,

as well on the re-use of water on the ETP/STP.

14. That the Respondent No. 1 company has otherwise complied with all
requirements in law as well as this Hon'ble Tribunal's orders and has always

acted in compliance with the law.

15. That the present additional affidavit is being filed bona fide and to bring on

record relevant and material facts and documents on record.

16. That the documents being filed with this additional affidavit are the true and
correct copies of the original, and are within the knowledge and notice of the
Respondents. As such, no prejudice would be caused to them in the event this

Hon’ble Tribunal takes the same on record.

¢ records mamtali@ﬁl?y the Respondent No. 1 company, - Gupia £
eni who i
iy ine L 'TOT‘ e cunence
T SRy ol gl
mu“‘it”’"‘}’\; YNS
VERIFICATION

N “‘“I ‘T%V'Fﬁlaupta the deponent, do hereby verify that the contents of this Affidavit

Uersonal knowledge and belief.

3 0 NOV 2020
day 'of November 2020’ at Delhl

from Paragraph 1 to 16
FREATTE

Signed and verified on this
NOTARY (GO
Nepldnl 3h”«ﬂ'ma a;

Agvocate : /? t A "f\'." \ "
3h. No.1854, Gate NO. “o. ¥4, ,\ 1 ,%
Patiaia rinuse Couns,
new Delhi-110001 . BEPONENT
/iy QRAGA08301 30NNV 2020

. O

o
._\- : ‘
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ANREXORE - A )

Co[) guf’ta C("XPO’" 2 C’[)kl Tel. : +91.531-2477000

18 km Before Moradabad, Delhi Highway, Fax : +91-591-2477300
vill. Jivai, Amroha-244221, India : e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090

CLG/HR-31/20-21/10] 5.11.2020
The Chairman

Central Pollution Control Board

Parivesh Bhawan East Arjun Nagar

New Delhi-110032

Subject: Compliance Status Report of the unit in the matter of Adil Ansari Vs.
Mss. C. L. Gupta Exports Pvt. Ltd. & Ors. in O.A, No. 220/2019, filed on
05.08.2020

Dear Sir,

We write with reference to the above report filed with the Hon'ble NG in the captioned
matter.

You may note that we have already filed a compliance status report on 16.10.2020 with the
UPPCB and a copy of the same was also marked to your good offices.

We write this letter with specific reference to the penalties recommended to be imposed upon
us for the past and we submit the following:

A. VYiolation of ZLD Norms:

In paragraph 5 (d) of your report you have stated that in the absence ol a 2-stage filtration
system the possibility of dilutions of ETPs with [resh water could not be ruled out. You had
further stated that it is not clear from the reports ol July 2019, as to which division ol our
factory the reports pertain to.

We submit that it is certainly possible to remain within the prescribed norms even without the
2-slage filtration system. as detailed in Annexure-I hereto. This was a system in place
during the period of March to October 2019. and this was also communicated to the UPPCB
vide our letters dated 4.12.2019 (Annexure-I1). However. the UPPCB completely ignored
the submission during the inspection. We humbly submit that so long as we are maintaining
within the prescribed limits all parameters, we should not be penalised.

The reports from July 2019 that were previously filed with your good offices do indicate their
respective divisions that they pertain to. by reference to the name of the responsible person.
Inadvertently. the NABL acceredited laboratory mentioned the name of the responsible person
rather than by the department name. You may kindly consider the below details:

Manufacturer & Exporters
Brass Art Ware « E.P.N.S. Ware » Wrought Iron Ware « Glass & Crystal Ware « Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI-110020




Report Ref No. Description of the Division Responsible Person

RTCL-29081/2019-20/Q2D- ETP Untreated Water Glass Div. Mr. Partush
192007001012

RTCL-29081/2019-20/Q2D- ETP Treated Water Glass Div. Mr. Partush
192007001013
RTCL-29081/2019-20/Q2D- STP Treated Water Glass Div. Mr. Partush
192007001015

RTCL-29081/2019-20/Q2D- STP Untreated Water Glass Div. Mr. Partush
192007001014

RTCL-29058/2019-20/Q2D- STP Treated Water Metal Div. Mr. Shrikant
192007000968

Note: For the Wood division, there is no chemical process and the very limited usage of
chemicals, if any, from time to time, is merged with the ETP of the Glass Division

These reports of July 2019 are once again attached for your reference as Annexure ITL

Moreover, you may kindly consider that similar reports were also filed with the UPPCB in
January 2020 as well as in June 2020. These are attached herewith as Annexure IV and
Annexure -V, respectively. These reports were accepted by the UPPCB and therefore, we
humbly submit that the mere non-mentioning of the division name ought not to be considered
as a negative reason to impose such a high penalty.

Therefore, we only request that the penalty for alleged violation of the ZLD norms be
completely waived. We are certainly not a habitual offender in anyway and we have always
strived to ensure full compliance.

B. Hazardous Waste:

We note from your report that you acknowledge that we have disposed of hazardous waste in
accordance with the required norms, and you have acknowledged that we have filed of the
requested documents. You have, however, indicated that these were not presented earlier with
the UPPCB.

We humbly submit that this was informed to the UPPCB in 2019 itself and ultimately, since
we have done regular reporting to the UPPCB, we believed that the UPPCB had all the
requisite information. We had also filed these documents with the UPPCB several times vide
our letters dated 16.10.19, 14.01.2020 and 17.10.2020.

Nevertheless, even though we believe that there was no violation committed by us, we
are depositing the penalty imposed in this respect under protest. We had previously
deposited [ 1 lakh vide reference RTGS-UTR-No. SBIN220171867465 dated 19.06.2020
and the remaining rupees 6,12,567/- (Six Lacs Twelve Thousand Five Hundred Sixty
Seven) has now been deposited  vide reference RTGS-UTR-No.

SBINRS2020110500162607 dated 05.11.2020.
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C. Groundwater extraction:

We note in your report that the lock down period may be excluded for the purposes of
imposition of penalty, subject to proof of non-operation status during the same period. Please
find enclosed herewith Annexure-VI as proof that our factory was shut down between
21.03.2020 and 10.05.2020. Moreover. no wet processes were undertaken until 28.05.2020
due to COVID-19 situation and non-availability of labour. As your good self may appreciate,
we do not have separate evidence for this purpose and therefore, we are annexing a notarised
affidavit for the purposes of stating that no wet processes were undertaken until 28.05.2020
(Annexure-VII). Therefore. a total of 69 days (21.03.2020 till 28.05.2020) may be excluded
for the purposes of penalty.

Further. we note that for the period 21.12.2018 till 30.05.2020, you have assumed that we
were withdrawing 175 m3/ day for the purposes of penalty calculation. This was arrived at by
assuming that our total requirement was 330 m3/day. However, as per the actual meter
readings for this period. we have consumed only a total of 102,448 K1.. Attached herewith as
Annexure-VIII is evidence of our meter readings during the period as proof of the same.
. Further, as you have rightly noted, we have approval for 155 KL a day (which translates to
71.300 KL for the relevant period). Therefore, we humbly submit that the actual quantum for
which penalty may be imposed is only 31,148 KL for the relevant period.

In view of the above, we humbly submit that the penalty imposition, if at all, can only be
calculated tor 460 days (20.12.2018 to 21.03.2020 plus 28.05.2020 to 30.05.2020) and on the
basis of 31.148 KI.. As per the formula indicated by your good self. this only comes down to
Rs. 37,53,600. |68 (m’/day) * 120 (Rs/m®) * 460 * 1]. You may kindly note that this amount

has alrcady been paid under protest on 19.06.2020. vide reference RTGS-UTR No.
SBIN220171842298.

Accordingly. we only submit that there is no [urther penalty to be payable by us on this
ground. We humbly also submit that this penalty amount was paid under protest because we
believe that no penalty is imposable on us in the first place and we have already pursued our
appropriate legal remedies in this respect.

We request you to take this on record. A copy of the same is also been filed with the UPPCB.

Thanking You
Your sincerely.

[
(Teevra (jup’l?a'}
Director

CC: I-Member Secretary, UPPCB.
2-DM-Amroha.
3-RO. UPPCB. Bijnore
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8th Mar, 2016
Bachir Achour
Université de Biskra
Dear Lalinda,

You can reduce COD and BOD by adding hydrogen peroxide to the wastewater
solution. The hydrogen peroxide will chemically attack the organics in the
wastewater, degrading them and reducing the measured COD and BOD.

Hydrogen peroxide (H202) has been used to reduce the BOD and COD of industrial
wastewaters for many years. While the cost of removing BOD and COD through
chemical oxidation with hydrogen peroxide is typically greater than that through
physical or biological means, there are nonetheless specific situations which justify
the use of hydrogen peroxide. These include: Predigestion of wastewaters which
contain moderate to high levels of compounds that are toxic, inhibitory, or
recalcitrant to biological treatment (e.g., pesticides, plasticizers, resins, coolants, and
dyestuffs);

- Pretreatment of high strength / low flow wastewaters — where biotreatment may
not be practical — prior to discharge to a Publicly Owned Treatment Works (POTW);

- Enhanced separation of entrained organics by flotation and settling processes; and

- Supply of supplemental Dissolved Oxygen (DO) when biological treatment systems
experience temporary overloads or equipment failure.

As indicated by these examples, H202 can be used as a stand-alone treatment or as
an enhancement to existing physical or biological treatment processes, depending on
the situation.

With my best regards
Prof. Bachir ACHOUR

Ref. https://www.researchgate.net/

g oFl
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10.2.1 ETP/STP Adequacy and Effluent drscharge norms: We have consents of hazardous/dangerous

plating etc. The STP/ETP installed-are to comply the Conditions of consents, i.e. if we do not run the
plant there will be no Job for ETP/STP. :

10.2.2 Limit of Biological treatment. We are using water base lacquer in rio pump spray booths. The
water flows continuously in the booth tanks where breaking comb,ound (Alkali base) dosing is done and
ts treatment/replacement is done once in fortnight or more. During the periodic inspection the
operdtion was not in use but we do have all processes of doing treatment.

10.2.3 Secondary/Biological Treatment. We are using water base lacquer in no pump spray booths. The
water flows continuously in the booth tanks where breaking compound (Alkali base) dosing is done and
its treatment/replacement is done once in fortnight or more. During the periodic mspectlon the
operation was not in use but we do have all processes of doing treatment.

10.2.4 Non—rdnning of ETP continuously: It is wrong to say that no sludge at Glass, Wood and Metal
o division was available. The sludge ‘at wood and glass is sent to metal division with proper-records of
transactions (as and when accumulated) viz 7.700K%’i§9.19 from wood div. (C/G) to metal (folio 39).

10.2.5 Non-existence of STP sludge in Glass, Wood &Res. Area: It is wrong to say that no sludge at
Glass, Wood and Metal division was aVaiIab1g The sludge at wood and glass is sent to metal division
with proper records of transactions (as and when accumulated) viz 7. 700Kg 18.9.19 from wood div.
(C/G) to metal (folio 39).

10.2.6 Non.-maintaining Logbook for ETP/STP: Logbodlks of physic-chemical treatment flow meters and
sludge generation from ETPs / STPs at the divisions arelég%ai.ntained (copies attached).

*

Wood Division: 2

E (i/6)_Non- Adequate ETP at Wood Division: Running of ETP is very well maintained wrt BOD and NH3- N
while the plant is in operation. During inspection day the plant was not in operation because of
maintenance which is done fortnightly. However the treated water is recycled in booths and BOD as 43
mg/l is not very objectionable as the water, so treated is recycled in booths and used. Question of fresh

water addition does not arise at all and has no reasoning once plant is closed. -
D

(ii/6) Non-maintained of BOD: Running of ETP is very well maintained wrt BOD and NH3- N while the
plant is in operation. During inspection day the plant was not in operation because of maintenance
which is done fortnightly. However the treated water is recycled in booths and BOD as 43 mg/l is not
very objectionable as the water, so treated”is recycled in booths and used. Question of fresh water
addition does not arise at all and has no reasdning once plant is closed.

(m/s) No flow meter at inlet: Flow meter is prowded at outlet which is quite sufficient as the water is
: itselfi Now to getthe calculation of energy-and-water balance:inletmeter-have. -

also been provided.

Glass Division:

(i/6)_ETP result of Giass Division non-complined: It is wrong. Earlier reports of Jamia Millia Islamia /
UPPCB Lucknow are all complined. Samples were collected by the reputed Jamia Millia Islamia and
UPPCB (joint inspec'tion-) on 11.6.2019. Existence of Cr/ Fe/Zn as reported by CPCB is sufficient to
challenge the testing of CPCB this time {Report of UPPCB is attached).
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b csﬁng SLead& Catrnlum Leechhg Tolal Laaquer Quﬂlil*f Tesl tSat Spmg Humldih Pin Hcla Adhasian ak:) f.'lel.alllu & Non - Metalic Lcat-ﬁg

‘_ v ar'idmess (Stmt uopp\‘n Nickel, Z.Inc h mome elc. am Fainl Pmdt*& Laequen), Mctai & ldeual Allpys Cmnpmhon Drop-Test & Bursting Test
e LAny {:nhar pfouern il the.feid oi Meia'i Flnhhi'.g Caiﬁng & Forring, Wsier & Wasle Water Tesung i ;
‘Lunmg'nmad Thspection, Expert Opiion & Hand cra‘b Product Test a8 pet Buyer Frobeal. '

srzs £ L e A"

e —

:{U-de Conttol of Devaiop,m'nl Cc:mnuasuoner (Handlcrafts) Mmstry ufTextiIes cht oflndsa New Déiti)

# NABL A(‘CRFDITED LABORATORY #
Listed wim ﬁ;&TM lntematmnal Directary cf Tastmg Labs




Y fii.l E
__ EARCH TESTING AND CALIBRATION LABORATORY e
L | NABLAGCREDTED LABORATORY asper SO/ IEC: 11025:2005) \jy, _—PhANE i
/ C yr
(A Dzwsnon of Metat Handicrafts Service Centre) : _fﬂﬁéﬁadlcraﬂb o o
I AAT MG GTHR B P . ‘_‘_’;"*‘i’r“fmwﬁgga - e
: (UnderCantroL of Ministry oﬁexhles Gout, of India, New De!h;) g . Jillt ! i
: PeefalNagn Rampur Road Moradabad 24400‘ (UP INDIA. = ?i‘!. ']
{0 «s+-591-6532354 i TR : ip
R . mail § e ndia@gmail com i
Talefax 81, 591.2459131 _ websm mharvﬂicraﬂsmc irfmhszfmtstm oo ricl_mhsc@consultant.com MLI |
o A ' TR nmofm 207.2019 3
G ARREF.No. ¢ RTCL-zsnauzms zomzo-mzoommm " Date of Test Start : 1857201 il
. ULRNb. ’:'TcssaamoouomsaoF ... Datéof Test End 1 2007.201¢ ‘
o (uswmw Rcf :NIL  DATED -1707.2018 . . Pagelof :3 _ [
~ Customer’ _Name L T M/S CL.GUPTA EXPORT LTD, ¢ {
Address | : | IVAL-JIWAL DELHIROAD, - . -. = -5
S T DIST. AMROHA '
© TeiNa, © 15057961529 . _ : n
Coptact Persor . : MR. PARTUSH . f /VI QM,) ‘ ) i
' ﬁSaimp:lle, lnformﬁﬁon' < TN :_ G
i e m L mE : o . i
* Sample Description - {ETPTREATEDWATER ~ Ordgr' Moo, .o " N
Lo MR S R Aw |Buyer Name: - ;. NA.-
- #Qty. Submitted . - :0I(ONEINQ. (5LTRS) T e T
N LB R R R 7 dBuying Howse *. N.A, fl
.= *Date of Receipt S 772 SRR L
R IR s el 1 IR S AN S S '."__”__';‘.ouut'r};bf ) .
- FColour - u . - !COLOURLESS  ~ ~  {Destination = . :  NA
\ i Lig oy * I..‘_I.'_ fi 1 b i 2l : - ’ ¥ P ] X . I . I I
Ref No - . NE T : Country Origin = INDiA
: *mte hoh&rtlcle No. Tl D TISKUNoS Ttem No., e
s typeoi TestRequired | : WATER PARAMETERS EXGEPT BLTEST,
.. 0 -ASSPECIFIED BY CUSTOMER
J*D{.\'aanoni!‘am from . T T
. * thie standard inclisding ..
=z em:ronmemalcundatmn y INA L
e a P! B ,;'ra i -
",." S "‘. ) Sam'ple from (RMfIn proceﬁiﬁnmh:d Prnduct]
can g : -- ; A0 SAR L | Cuoatd..2 ’
-q--lmf.,_,_ Y LI
i}_[_y)al %
o ”i"-";jﬂ/ 11' Kmar
- smgs /Genetal Mardrcfl
I - . mRetReTgetlo/MHSC.
S RN e . TR {Bouajf?ﬁoraiﬂbad (U.P)
P o g 34433,,‘ i il ' o
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R7TC

LABORATORY

Continuation Shee-°

TR REF. No.

RESULT

: RTCL- 29081 7 2049 « 20 7 Q2D- 192007001043

‘ Page 20f .3
Date of TR : 22.07 2010

: Type-of Test }Condt'l.ct'ed '~ Water Parameters Except BL Test.
Samiple/ Item No.: Type of Tést Condugted Ref. to Test method / Standard Test Resulis t
PN IS 3025 (11):02 6.90 - i
COLOUR IS : 3025 (4):06 (Inl(mr.ks ;
ODOUR 18 : 3025 (5):06 Uoobjectionable
TURBIDITY 15 : 3025 (10):06 <50 NTY;
'IO'I‘AL DISSOLVED 501408, | T .
| (DS | .IS : 3025 ('15):09 '.00'“ mg/l.
ETP TREATED CHLORIDE 150 3025 (3209 1351 mg /L.
WATER . - TOTAL HARDNESS 18 = 3025 (21):06 140.2 g 11,
CYANTIDE (CN) 15 : 3025 (26):86 R <0.61 mg /1,
CTSS. -1S1 3025 (17):99 1.0 g /1.
R A APHA 227 ED12/ <0.02 rag /1.
LEAD (Pb)
T &r) o &sTMD 1976:12 ICPOES) !
: + . CADMHUM (Cd) ° © del <0003 mg 1. :
. IRON (Fe) %= do - . 0.09 mg /L. i
NICKEL (M) " do- 0.07 mg / |
MANGANESE (M) :do- 0.06 mg:1.
COPPER (C'in ~do- 0,05 mg /T |
canommm (('r) - -da - 0.05 mg /1. ]1
[ RSN S - T B NP ossmga .|
’ R *.-f,';(f‘i'.'ﬁ’ 3 i C"')lltd~.5
027540 )
W/Generawh neger - /}Eﬂ'\kk/
Worgetietio M H 8¢ o b )
TRAR (qcno}/ﬂdcrﬂdabad (U. P}
14301 /2.0
covY
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handlcrafts o

...... };

-—conﬁnuin_g.tmdmon €l
e

. . ‘I d
A LTI el P Iy e S Pagelef:3 ' ' ﬂ.
~ FRREF,No, '’ ' :'RTCL- 23081 /2019 - 20/ Q2D- 192007001013 ' Dateof TR 1 2260 90% e

CC)NCTLIISiOﬁJ’REMﬁR,KS : Exeept P, Coloar, Odour, Taste & Turbidity all fimits are in n,, .

mg /L, = miligram per litre, < = Less thap

: : 1 mg/kg = 1 ppm (PART PER MILLION)=0.0001 %
Note.: s ey .

B 'I'hc ‘;fl:'s' tcsui;s .*ehm: o'rnlv i) v(hc Ite:n(:\‘} tcsté’é & Me do n‘b’z am;:'m an'y Llcga'! Liahﬂiti‘cs. i
2 Um rmort is not 10 be reproduced \yhons crin pan and G oot bc used s . : . @ i :

< E\udencc m r]w('.omtof‘l.a\\ & should ml bc&se.dm afy ﬁd»értmlg Medw : - |
wnhcm pnot p2 nms:wantlw h:ntn? in wmmg ‘ . : s f_::

. SAMPLE NOT DRAWN BY RTCL, - 3

. Authorised Slgnamf'g" 5! Il

R L DR ik . '

- : © g ' - W /General Manager
END OFREPORT| wiorsornedtoIuribic, 2460864 .
) i TR Reohiaadiabarhibl, Bom !

i 244001 / 244001
Facn!lﬂas aval]able at RT. CL.: _ ' a
lutmg Lead & Cadrnlum Leacting Tolal Lacquer (Quatity Tcs' ( Saft Spray. Humidity, Pin Hek, Adhesior- sk ) Melatic & Nen - Melalic Crafing

5> o .hwkness (S\Nef Gupper Nickal, Zln., 8 Chrome 8tt. and Paint, Powcer 8 Uscauer), Metal & Meta! Anoys Compcalhon Drop Test 8 Bursting Test

'»«ny Olher problem h ‘e Jigddl of Mete! Finisfuyg, Casting 8 arming, Waler's Waste Waler Testing,

f‘nn.*.\gnn‘r&'ﬂ lhspectmn Expert Opnon & Hzndxuam P"oducl Test as per Buycr Prolocol:

SRS- SR U ‘ ;
{Unde' Cunhd of Develaprnant Commsmrfner (Hanu”mrath}. Mnistqr of Texmes Gtwt. of lnma, New Deih 8
ozf.un -

# NABL ACCRED[TED LABORATORY #
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Lob

[NABLACCREDITED LABORATORY as pér ISO!' IEC 1?025 209‘*] \

R , c " (ADivision of Metal Handucrafts Semce Centre) :
| AT IR SR B I -

MRORATORY {Under Control of Ministry of Textiles Gowt, of iﬁdla New Dﬂihl]

.- Pee!al Nagri, Rampur Road, Moradabad 244001 (U P)INDIA
| @ :.3_1_-591-5532-354

5 ok e * Evmall: rtclind?a@gma wm
Telefax: 91.591-2460131 - Wﬂ'“‘ Wﬁ'“ﬂ‘m"“fﬂ'w"’“‘m .. rtel mhec@consyltant.cont
5 '_ Dafe of TR :2207.201
TR REF, No mcusosuzm 20/ Q2D 192007001015 _ - '‘Dateof Test Start : 18.07201¢ 1
CULRNo. Tcssss1aooooo1532r: : Date of Tést End : 20.07 207¢ |
Castomer Ref. TNIL - DATED :17.07.2018 R ; Page 1 of :3 - ]
Custorner Name : M'S C.L. GUPTA EXPORT LTL. ' ' ] i
Address . : VILL- JIWAJ, DELHI ROAD,
| . DIST.AWROMA: s
Tel. No. W, : 8057961520 [ ok
- Contact Person - - :hilR.EARTUS_'H_ % W
-‘Eliqr_nple-lﬁformafionﬂ_ﬁ s 7 s NS Y -
* Sample Description. - : STPTREATEDWATER . [Order No, . NA
L Buyer Name Ct Na

TS Quv.Submitted . . OHONEINO.(SLTRS) ©

R . ; Bu)'ing Honsé s N.A
* Date ofReceipt ' PRI < 17:9'7_29“19: L, = . .

: B SO ("ouutry of - .
*Colowr . o _LCOLOURLESS . . |Destination : NA
* 1?ef. Noo P g NIL Cbﬁntr&ﬁri};in : INDIA
| *StyleNo.) Article No. 5 tein . |SKUNo/FemNo, @ - —..m
* 1'ype of Test Required h : WATER PARAMETERS EXCEPT BL TEST,
| . ASSPECIFIED BY CUSTOMER
- * Deyiation if any from -~ - o el ;
~ thestanderd including ~ o
-i':-r'_.'m'imnmcﬁhl'cond‘ifion Lo :N’A.' ==
f::smp}e from|- .mmn pmcusfF[h&hud Produt:tj rut
.0‘2754.2 . i £ Loukda2

- 2= gl :n.:L’f
" Zo (ﬁ’i *"qr(/dr R vindra Kunar

. -W;Gmwﬁ Manager . ) <7
| wotEetActloMHSC. T - _ : .
TR (voo)Moradabad(UP) - 251\

244001 / 244001 _
J‘k | : “

O RIS DN



Crrrrf‘m
handlcrafts

Lewaf¥rey

BORATCRY

Curtinuation Sheel

- . ?ngezof:_s
TR REl* 1‘{0. : RTCL- 28081/ 2019 20 ! Q2D- 192007001015 _ Da‘w of TR : 2207 201

RESULT . Type of Test Conducted Water Parameters Exctpt BL Test.

| Somple /IemNo. | Type of Test Conducted | Ref. to Test method / Standard Test Results |
p! ' 18+ 3025 (11):02 7.01 ;
- COLOUR . IS 1 3025 (4):06 Colourless
. ODOUR . I8:3025¢5):06  Unohjeétionble
- TURBIDITY * CUISi3035 (1006 <50 NTL.
TomLmssom:Dsonm S s (15).09 Fshmpl. . |
(t.D.S) . Sl i
STP TREATED ) ‘_C,{{LOP‘JDE . 1L 183025, (32) 09 942 mg /1. |
WATER CTOTALHMARDNESS | .. I8:3025Q1)06. | 101Sme/ i
~ CYANIDE {CN) IS: 301506) 86 0 mg 1, .
CTSS - | I8:3024(17)X99 fZomgn. o
: % : APHA 7z"‘ ED12/ <0.02 mg /1 ‘
LEAD (Pb) - o : _
v, e ASTMD:1976:12 [ICPOES) | - |
: L GADMIUMY(CY) - | -du- o F <0003 mg 1.
CRON@F® .} o -do- . L. 047 mgh
NICKELQ® - | -do- 0O mg
. | . MANGANESE (Mn) _do- 0.08 myg 11
COPPER €oy - .| - -do- 0.04 mg /1,
‘ ’ . o : |
T cnnommmcr) L idos ' 0.04 mg /L, l
R zm(zm K do-t " o3smen.
—-v-—-,--—_.__....._._',_____'_____" .__I,_____ [T L W g . P R
R Ay AR s T U R Contd,.s
I'I : : - ‘ ': I . Y ’ LY .\;‘"}j{} t‘af‘\/’{r‘\ ' g g ' |
kI To GFF ron vt Ky . oo
S N T Cenest Vel AT
2 " J . o < QTO@!?‘I“I';I‘-L'}: v : S ] .
2 ' R (Tt e F)

= contmu;ng tradition-
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. BRI

f‘cnﬂm:aﬂor Sheef

_‘_\. ..‘.,,‘1 = .'ﬁ' - L el T T

y _“l_‘R_BEF._N-&." by 2% ‘:’RPC,L_-"z'aoauzuts-zu"i Q2D- 192007001015 . Dute of TR : 22 p

_(”.G'PL‘CLHS}ON I REMARKS : Exccpi P Colour, Odour, ] aste & Turb:d)w all fimits arein my /L,
' ' mg /L = rmhgrdm per htre, <= Less than

1 mg,/kg - 1'ppm (PART PER MiLLlO‘I}- 0.0001%

’ ”ibte ; _
1 Ihe lc:: resulm relaic mﬂv o the Ifmn(s) fested & we do nct ancept my | xgal L!l\hllltw\
2 Thxs report i notmbe cepmduged wholly on in paﬂ gnd ean for be ustd a5 an
J-‘ndenu: in thrCom oflaw & srhould rnt e u:lod in m ‘Advertisirg Media
wrrhaul geior perrmsswn r:r?' the Cmm i “ntmg s

*  SAMPLE NOT DRAWN Byﬁgi‘.?rcp L it i-—'qf",;\
LR 3. ] i - . f". !‘I A
4 [ . PRI .3 \. w,‘
}\vn'thorispd.S'réﬂatp.ry ) 3 Y )JA_E,_ .
_, R . i, o - ﬂ}ﬁﬁj"v
L R i : T . 'éro m@mm&umu
e dlatwgre S i e somRaTs /Genera) Magage
) END OFREPORT| o sy omn/[ﬂ @1 hass64
P ' . _ AT (Fono) Abbrutia B i Fom
St T % PRSI A 244'501/_244]0(:1

Fac[!ltm avaiiab%e at RT C. L

vt

" cshng ea:m Cadmium Leqchmg Tutul Lacquer Ouahty Tat(Sait Spray H:mk!ﬂy Pm Hole, Ashesion. atc\ Melamc& Noe - Mmuc Coating
Tmckness (Srtver Copper Nickef; anc & Chrome mc and Pmnt r-‘mder 8 Lacquu) uew L3 Maa Aloys Cum:csl!ion Drop Tas! 3 Blnﬁng "est
f\ny O{hat pmbh:m in lhe ﬂeld of Wiel(a} 5' mlshmg Cantmg ] Fo-mlng, Wator & Wa;te Watet"rasbng

sy [;ons.,gnmenuns_pec‘am. Expen;oplmon & Handicrafs I?_rpduu ?e.sr.a;_ Py BuyﬂPrulnpm, ;
SR,S by 1 e - " Y "

SR JUndarGontml of Development Commissioner (Hanglcratts), thstryof Textﬂes, Govl of lncla New E)etl P

' _lgﬂnrrm LﬁORAmRY #

oimz ‘{?"" ix




R T c [NAHLACCREDHED LABORATBRY as'par 180 IEC; 17025-2095]

*- Peetal Nagri, R
@ 91501652384, agri, Rampur Road, Meradabad 244001 (U?;mmp.
Telefax : 91- 591-24501:}1 . ’Rebsﬂe_: m.hindmflmﬁ!mmmc,m - .. E-mail: rtc]hdﬁ@gmaﬂ com

rtcl_ mhsc@consultant.com
TEST REPORT
" Date of TR :2207.2019 =

.‘1RREI’ No. © 2 R'ré::..:goauzm 20 /Q2D- wzuummm-: Date of Test Start : 1807 201+

(‘uetomer Ref. . 2 TCGE&318000001531F e TH | v " Date of Test End : 2007.201¢
 GLRNo. - .o :NIL. DATED 17, 072019 &5 + Page lof 13
" Customer Naie . :MSC.L GUPTAEXPORTLTD. |
©ooAddress - . VILL- JIWAL, DELHI ROAD, -

£ . _DlST AMROHA o
ofeliNo. * : 8057964529 -
Contact ]_’ers,on. 3 . 1 NR, PARTUSH q ql’/_g

_ jSanmﬁle.Iﬁfor@nﬁon

% Sample Description 0+ iSTP umﬁmpwamh " [Grder No.

NA
- L RE L - : 0" |BuyerName NA
* Qty. Submitted " :,C1(ONE)?\0 (SLTRS) Y e s
: T : Buying House . @ . NaA
e i o Date of Recerpt 3 . 07 2019 ' "
: ' T Countryof :
e L LIGHT MILKY . ‘ Destination . N.A,
.A'* Ref. No _ "R TNIL Country Origin : INDLA
o sme No.’ &mcle No Ceme % ISKUNoJltemNo. 10—
. n

'*'1‘vpe of Test Reqhsréd . WATER PARAMETERS EXCEPT BL TEST,
1 ASSPECIIED BY CUSTOMER

% Dew iation lf any from' *
the standard mcludmg
: en'nrmimtntal cnndmon

== __.:._.~.T;i'-".-"r-.} B ****”s:m“

A 02’}541

""mzﬁeneram-mager ) B W
QﬂmmoiﬁoMHSG !
_ ey oo - K - FUTRR (aonnuMaradabad(U P)
~NNTL ALY HYL T <1001 /244004

{ (A Division-of Metat Handicrafts Sarwce Cenire). ﬁénd:craﬂs )
MBOR‘W y AT HAA q "IEI El! PIY. q} l I” A “E” 1 grmmfngsrudmnn
R  {Under Controlof Ministry of Textiles Govt ol India, New Delhl)

E‘SEARCH TESTING AND CALIBRATION LABORATORY

e (‘ﬁnld- u.’.a_&a.li.-!_
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C"rm?ﬁu

4 usommgy handmrafts
Centinuation Shaet 3 g q G ]igr‘ 4
3 - cont:nu ng trad't:on
. . Lo : Pagedof 13
TRREF.No. ~ :RTCL-29081/2019 - 20/ Q2D- 192007001014 | . Date of TR : 22 301¢
LONCLUMON | REMARKS Except P, Colour, Qdour, Taste & Turhidity all limits arc in mg /L.,

“mg /L. = miligram per litre, <= Less than

1 mglkg= 1 ppm (PART PER MILLH IN)= 0. 0001%

Note'. -
L.The test .csulb wlate orly o the ltrm 5) lested & Wit do not acceptany Lega Lmhmh:\
bl rk S re pul is m: 1 be repreduved uwth orin ﬁaﬂmd can not bﬂ. wied us an

hid&n;e InﬁteCaur‘t of Law & sh.a.ls not bwsedm m\ Ad\*zmwﬂ Media

‘ i without prior perru:snmw Cthe Centre inweitl 1;_

¢
£

o
SAMPLE NOT DRAWN BY RTCL
g ! ] £ '“J "-“L/,--'

‘JJL ¥

' , 1 Authgrised Signatory ! . ﬁ]Z}Tji _‘;.

(Or. RK.SHAKNA) \

. . To = :ﬁ?x@mnuwm&m
] TR s Sengrdl Manag
ENDOFREPORT| gl g4 o ST

; TR (Qolie pkndaa@kiRpm
s 244001 /244001

Facllmes avallabha at RT ClL.:

. "Teshng Lead. &Gadm-um Leaehing Totsl Lacquer Qualnty Tes( Eallﬁpray Humdaty Pi Hole, Adhesion ek ) Mefnlic & Non - Métalic Coaling
“nckness lswer (‘,cpﬂr Ntcke\ Zing & Chirome elc -and P’ami ?awm:& Laaqnt) Meta! & Metal Afloys Composlt on, Drop Test & Bursuyg l'est
E\ﬁy Othet p: ctiem n the fieid o Meta- Finishing, Casting & Feaming, Water & Waste Water Testing

' ‘Cunssgnmerﬁ Inape'tmn Expeﬂ Opr:m & Hand-x:m*:s Pmchl ’lesl 2 pef Buyer Protocol.-
__._._._,,.._.L',___,..,SRh EENT ,.._1._.._“,_,__;:_, S

{Under Cmtroi of Devaicpment Cbmmls:tloner (Hand!cfaﬂs) Mrnishy of Textiles, Govt of Indla, New Der'n]
027541

# NABL ACCRFDI I‘ED LABOILATORY #
Llsted wnth AETI' M lntamatlonal [Jirectary of Testing Labs




Centintation Shae!

! : 8 L Lo ,  Page3of:3.
CTRREF.No.  :RTCL~29081/2049 - 20/ Q20- 182007001014 . . - Date of TR : 22,0t J01

i QGN.CLUSIQNJ REMARKS o Except p" , Colour, Odour, Taste & Turbldity all limits are in g /L.
- - ) ‘mg /L. = miligram per litre, <=Less than : -

1 mgfkg = 1 ppm (PART PER MILLION)=0. 0001" 6

| Noie 2 s . ok .
1The test w:sults n.h(c ocly tothe ltcnm) tested dt we fio not accept ay Legal Lmhﬂmts
3 This teport is nu. wbe reptc-du-.ed u*‘ai h or.in part and can nof b“Ude s an

1-_\. idence in the Cou.rt of Law & shnud m busedm lly Advel!mng Media

' .wthm pmrpﬁmlsmmw ﬂn(,‘e-:'.m in’ wntng U Z? )
s c’l:' it g "
" SAMPLE NOT DRAWN BY RICL by
Authorised Signatory -
; To Ta% GEERPRAT MANTRR
S T - REIEEE /Sengigl Maag
| ENDOFREPORT] oo e CREas0864
! i S s (o aiptcMndeByRUR ™

: ] 244001 /244001
Famlttles avantabia at RT C.lL.: '

_"Testing -~ ~Lead, &Gaammm Legﬁﬂng.total Lacquer Ouawty Tai{SaHSpmy Humdny Pin Hole, Adheston e&:} Metalic & Non -Metalle Cozling
“ituckr'as ‘L.‘iNef Cnmer Nickel, Zine & Chicome el art Paml F‘ms':bi 8 !aaq.m) Metal & MgtalAlo\rs Cmpml’hon Drop Test & Burstiig g5y
?\ry Othet pr U-L'ﬁem n e freld o Mutal Fn.snm Lastlng &I—c«mng Walm & Wa:.te Water 1es1mg
s @ e ‘Qons:gmm lmper:tm E:peﬂ Opr‘eon &Handsmm mesl Testat pef Buyﬂ Protoce),
R S SRR : : -
_ (Under Cmtml of Development Cmnmis:,lonar (Haﬂdic'aﬂsj, Mimshy of Textiles, Govt of lnd:a New Del )
0275(1

# NABL ACCRFDI l‘ED LABORATORY #.
it Listedwith ASTM Intemaﬂonal D:rectory of Tasting Labs

TRUE COPY



b1

ot ,
-,',-'- %‘I&&‘?‘%*m 1.y
| NABLACCREGITED LABORATORY as per S0 1EC, 7025-2005 .
R Tc (A Dms;on of Metal Handlcrafls Service Cenlre)
TBORATORY i iyt ot ot o,

{(Undet Control of Ministry of Texﬂles Got. of india, New Delh:} :
Peetal Nagn Ran'upur Rnad Moradabad 244001 (U P]lNDtA

e o S U s B )
} I s.'.'" “‘ %\1’\‘*-\,.4 "f, il :'

@ :91-594.6512364

Telefax : 91&91-2430131 : \‘hhh mhamm;lrémhschnmm
' DatenfTR 7. 072015
TR REF, No, :_RTCL-29053!2015 20:&20 19200700@953 * - Date of Test Start ; 15.07.2019
ULR No, % Tcasamocoonu.an: Lo Date of Test End : 17.072013
Customier Ref.  UNIL  DATED :12.07.2019 Pagelof :3 =
Customer Name: I WS CL GUPTA EXPORT LTD.
. Address L UVILL- JWAI DELHI ROAD;
, @ - DIST. AMROHA
- Tel. No. 1 8719715446
Contact P_ers_g')q . MR SHRIKANT ( H Q@L
-Sﬁrﬁpic'lnfarfﬁaﬁon . H
* Sample Description .sTP TRE;\,TE!:- WATER Order No. NA.
B - ! I \ 5 i Vo s i Lo
: : _ w1 }Buycr Name VASCHRIEN & 78
* Oty Submitted ; SOT(ONB)NO, (BLTRS) | Prg |
£ wog P Buying House i NA,
- * Dute.of Receipt 12072049 A 8 &,
Aggs .’ ST R R ~ {Countryof | - WL
*Colour ~ :COLOURLESS' © |Destination' NA.
,n-.:\"Rl‘.ff'-NO.. - _‘ P NI _Cbl;mtr'jl()'r:igin St Inbwa
*SyleNo./ ArticléNo. . feeet L SKUNoJ Ttem No., © . ~——me
# Type of Test Required - WATER PARAMETERS EXCEPT BL TEST,

. . - AS SPECIFIED BY CUSTOMER
* Deviation if any from ' 3 . -
the standard including

environmental condition INA,

. Sample from - £ {RM/1h procesa  Finished Product) : - NA.

127495 Contd.2 -

i 2 e

e TR - o Iﬁ’ B‘QJ rEamrdra Ku-nar

mmzeenera\ Manager ; '. ;"R
moqaoqqomo;MH%C - g sk
5‘{!?.'|i|15. [\.ﬂ'o];h‘l_.fe..-c‘lb:l'j fu . .,- R ‘o ’ . :
ALABAA S SAADe e . ; N

, JRUE COPY



e 1 ey T el e

;_-I‘—_‘-\- 5 ...E:?;f'.?_ B
LEERe ) t.,J *"

ntmuin g tradttion

- 5 CT L Pagedefid
IR REF. No. HTCL 29058!2019 20/@2{3- 192007000568 ' Date ofTR 17:07.2019

RESULT = .- I)pe of Tcst (‘onducted - Water Parammrl Except BL Test, o

y Sample / Item No. | . Type of Test Conducted ‘Ref, to Test methiod / Standard Test Results
e IS:3025 (02 . | o
i COLOUR - e LS '3023 (4):06 = . Colourless
ODOUR . | f‘ | IS :_3025 (5)06 . Unobjectionble
TURBIDITY S ooB3msands | <senty
TOTAL.DISSOLVED SOLIDS. | . A gt G
D) ¥ 1§. 3014 (1#) 09 | 4ssemglL,
STP TREATED CHLORIDE . I e {’3 3f3f2.q (32): 09‘ : " 85.2mg /L
'WATER TOTAL HARDNESS L ISh3025Q1)06 0 o | SESmgL
CYAMIDE(CNy ¢ | ... 1S33025(26):86 <0.01 mg /L,
TSS. .. I8:3025(17):99 C 160mg/L
g ks, APHA 22 ED12/ <0.02 mg /L.
LEAD:{Pb) < o o
APED Ll sstMpaereaz icpogs) | 0
cADMIEM(Cd) | . . -do- . - | <0083mg

.‘I ; IRON (_I'?'e) L . 4 ,-‘do- ' ;" 3 0.08 mg /L.
; N{CKﬁ:L ™y, L -do - : 0.07mg L.
MANMNESE:,Mn) £ ~ -do - 00smglL

COPPER(Cu) o] " -do- o oosmg/m

b L cmroMMgey | des | ootmg

037mg /L

_ RE AR R © . Contd3
O Radindraomar © 0 S T o e
' semr /Qeneral Mandger LN R C
. motsagEsiio/MH.S.C. P - )

IR {Fova)/Maredabad (U, P) y ot g

244701 /2wn1

Ty A Qomé

5.
TRUE COPY



| MBORATORY -' | : t:, . gha nd|

E contlnumg trn i

. Pige3af:3.

TRREF.No. . :RTCL-23058 /2019 -20/G2D- 152007000368 " Dateof TR : 7012019

CONCLUSION / REVARKS Ftcept PY Colonr, Odour, Tasre & Turbidity all limits are ip mg A

mg /L = miligram per litre, <= Less than
1 mglkg =1 ppm (PART PER MILLION)= 0.0001%

Note :

1.Tte tcs1 IesmL Jrim 0y 3 the ftenns) ested & e do 10t ACCET 4Ny Legal anbxlnws
2 4tisreport is not to he rcproduwd nho} v or in part and car. nat be vted s an
Evidente ic the Court of Law &-shoukd not b usedin sny Advertising Madia

without ptiar pecrnission of the Centre n writing.

SAMPLE NOT DRAWN BY RTCE

Authorised Signatory )
r. LK.
o W= (D;Dr Ravindra Kurr)‘ar
: TRTE /OB A ANEANAG
END OF REPORT WO@OQRO?’TWUﬁC 2460864
. o - - R Goﬂ b d bad

' Faclllties available at R.T. C L.:

"Testing ‘- Lead & Cadrium Leaching, T otal taoquer Oual ily Tasl { Sah Spray Humlduty Pin Hole, Adhesion etc.) Metafiic & Non - Melslic Coatlng
Thickness (Sitver, Copper, Nu:ke! Zing & Chmme efc. and Paint, Povider & Lacquen), Metal & Metal Allays Ccm'\cslf.!on Drop Test & Bursting Test
“Ary Other problem in the field of Metal Finishing, Casting & Farming, Waler & Waste Water Yeshng

“Consignmernt inspection, & xpen Omrnon a Handn,ratts Proguct Tesl as per Buyer Pmtocol

SRS -

{ Under Conirol of Develomentoommlssacner (Hanc‘mraﬂs) Mm:sﬂofTexﬁies Govt. of india, New Delh)
027495

P

Pis. refnr the websm mnabf—mdia org fo gfegg our séope of Acemg{gg esg

)

55

, \TRUE COPY



"A\:ﬂ. AR eniadse(iyphn,

DL of sonipilution of rest roport 273/ l\’ 2020

-mnmuummwmhwﬂwmwmmm
TV, VR il Gt Negar, Lueligiw-126010
Ml nm-mnm. mnm

TEST REPORT WASTH WATEW LAGOIATORY

‘

Cartifiente No, l‘f‘«.“'!')
2000~

Du/pedodiof wslin;, (S ,‘

7‘*.

fi ‘m"mﬂ“‘ LG ) N and Adidresy ol Industry/S TR é Dl ﬁ"f F-‘"P el L“"-;'__ iy
v o NA P o 9 e ;2.,14 st e §f PN : ,.ﬁ""l 2|
20 Y ey fhe s mRifi nmmn-w of Sanple ((“rnluﬁ.* 1 site/Tog n-mi;...‘. Fesmd s srmsta it T e e |
3 mpY e o) wE iy mm./%’nmplr Collected m 2\ .4:1 VU e o ST
A, ;qrf?a W) e e v/ Colour & odnur 3 5
5. iy A o ane o 802 Quantity & Packing mmnc‘r’ﬁ;ﬁnw Other) AR :
6. ) e 2 Dt Dace of SAGIE Colection:. ... ioee vl iit o d o s m?;m ?—1:' A e e R oy o
7, Rvdwe fn o s A nalyels indested Byt ...........Jﬁ ..‘.‘..6‘3:?'.7 A e A igmaRsiunapresnnin
8 walewen Woenpn @R M Date of Sumplé receipt in Laboratory dsvebrudnass E:.{._l 1.2 \"n?- Sereeqayuper FasasuyRES sl
9, Erydwen MR ethod of analysis ... APHA, AWWA, WEF2Z3 il Editlan 2017, 18 20250044 1 For 1100 = P E
‘ 2y Feiee / Parnmeter T (Lnit Vedsalon RSRCOEREES
™./ -ew‘wﬁl-nfww"“;ﬂ !
5N Colle Nq.‘hm ling Point
!-0, PO o | ) i_\dﬁuﬂ 40
} 7% S S et
- T ~ _UQ-IR {
- o o — o L
[ } ve i 400 1 B r.m_‘_mmmlc Methad ) L Tl R :
! |erbuts TR Snpended Solfde, 25400 Tolat Sﬁ»pcnd_fa’ Sl T, gl e (A : I
l dried a1 103-108"C + S0 10:20000 mgh_| b
3 [oter s Dissolved Solidy, 2540 € Tatal thlm!!toflhli sl T mgd S Al | s il il
i dried wt 180°C b 6200 1p-59000 mall_{: |
’ * [Srem i S Taml Solids, 2540 B Total Solide deied at 113108 °C [ 70791 1 e 10-50000 mgh
S et 0D, 3duy 2770 1S 0254 :-‘{m.u,;: 1993 B cfrombent || Beess .fr!;w BN S 1
Oxygen Demanit k i
3 - . e . o
] !m&wmu 52201 Open Refis Method P 22809
! T/ Sulphate a8 SO, 4500 SO, E Tivhidimetric Method | Mor/90. /e /
] # l"“""@—ﬁﬂ”‘ms@?zstc s ¥ LS00 10 1 Simene s Tiladde et Fp s gl L‘l‘ G
t WS Ammonis, 4300 NH F Phenate Method fgt/m { i
'ﬂ!’e‘! Nitrate, a30s 2055, Ulnsedeles Spectophotametie B mpl)
Method
1 ﬂi‘#ﬂ/‘rﬂd‘{mn Ny S500.Na B Flams Eaifadon Mhoomefele ot fimen
Method |
J 12 fréfirmn / Potasslbm K . 3SO0-K 1 Flame Embssion Photometrie fisir Ao 2 inpd
Method )
, 13 lesttimzs 2Cnioride ns CF, 4500- O B Arpentomedric Meiind /A fmpl
, ’m-m Fluoride as 7, 4500- 7 D SPADNS Method — * &R Ll v
15 (Fmmaine wifinm /Hexavalent Chvomium (Cr %), 3500-Ce B fha 2281 F gl
Colorimeteic Method : .
16 [Bre wimmy Total Chromitim (T.Cr), 31HB Atontle Absorptich | fm/8), /L meh
Spectrometey (Diveet Afr-Ac Flame Method) il
17 [3%53 7 Coppee (Cuj, 330 1= 1 inmie Absarption Speelrometry st fmpd == AR
{Direct AlrAe Flume ifeibad] - i e -
1§ [tefem /Cadminm (Cd), 3111-B Atomic Absorpfion /i i"m_g)‘l o= B
Spectrametey (Dieret Air-A¢ Flame Methad) - 3
19 (e /Lead (Ph), J111-B Atomle Absarption Spectrametry (Direet] o1/, Lmg/ -.
AlrsAc Flame Method) |
20 jams=/lvon (Fe), J111-B Atomic Absorption Spectromerry (Direet| foze fmgd |
Air-Ac Flame Methad) L Do |
I |[FiEs /Nickel (NI}, 3LLI-B A tamic A Bsurpidon Spectromans, P/ fmgh [
[Direct Air-Ac Flame Method) : “ AIETHES |
1 a-;,azr_ne[za;, SITT-I Afaimic Absorpiion Speciremeiey (Diveet] Per/=8 Pmgh
Mr-Ac Flame Method) ] e, -
23 |ermm whiT (Total Coliform, 7221 B Multiple Tube Fermentation|’
Technique :

e wisfmrd (Feenl Coliform, 9221 E Multiple Tube
Frmrmlnllnn Techaique

(1) Gieneral Standards for Discharge of Environmenial
The: Envirosment (Proftection) Rules, 19868 Spure

Reference:

(2) Besides these standards, refer EPA stradards foe spm i

el 2 T/ Analysed bv'a {;5\(\? 0242 ‘

Note: 1 The resilts in the Test Report reite only to tic iternis tes
sewbiie in e samanle ae rreeivad in §alh




’1 ﬂ.!m

3y | P P
Dol camnpllanion of fesy report 2> } \ J 2020

B AR r'qm!’m 1w qd Ll

\lmt and Mdr\m ol Illl‘l‘l.lllfrﬁT l' psbalf ¥
fsae ! W AT T ey o o ok

P md;\m
TEST REPORT: WASTE W ATER LARORATORY

e £ L
i‘l’"”“

Coriditen e No, TC-357
It periand of n.s'm,u ,., ,2_0) o~ ')_‘2,, 'znzn

2. W e (e rm“k{t;tf"«"ﬂ’h/"l"\,]m o Sumpie (G e ‘rl‘\'l|m$,f'x‘.ﬂ!\1 rnll:{l),.. n..ﬁ
3. S R oad R s B e Saogie Colleate w_h.rﬂ.....lﬁ‘...u L A e DAL

PNy

4. tmﬁ :rqj i m ud Jﬂ?;wim.rf‘ n‘fg;uur'

B T gue R Al e of Snple Colleetionto. e ..
F & fm" *ﬁ m"‘/}\!lﬂl yeis ‘lmlu-nu ALY caene
B Wb AsepEn wiE B R Dais of Samplo co

K. ety SRt o msy g ST Ciuaneity S ERcking |r-ff:vrtnc rx.;f.ég.h Anig VJ-\U} 2.
e =

n L,"l?.sl)r"tlul’}“; an e

I..th

Ly

"'w. ik {

agesatbERRdIRApE adaanrmaREcd

siastsasapesansiveasTniani

'2-'1‘1.-&10

! !Ia A pH L 4500 1" I Rlevtronietrie Methng

0. v P et o Bnalssis o APTIA, AWWAL WEBTed Editan 2017, 15 3038(Fari-14) : For BOD Datoction Tonge |
| ,:.L ! e/ I'- Fameter e Anit = e w"r‘:?;!“m-r i .
_.:Q( Wit .lgT: t‘lo_.f.‘:tl::: :M::.x 24, "f‘ ')
l :}w e “-;. f:;r::a‘: --M
] 7212

2 [reivds we s Seipeadod Salidy LIEA0 D Totd Sasprenided Sathla
deieid at 103.105"C '

=N 290 Fongh

10-20000 mg/l

A e v s Dixalved Salile, 2500 & Total Disatvesd Salisls Pt A 1 g IR Bt 0
e wt 18D Y | ‘ [R5 ) v 0= 3DON0 el
f 3 ]m IR STt Solls, 2S00 R Latat Solfda driud o 103-165 "0 | AL/ Langil / L=50000 M/

3 |faia/BaD, 3 dny 27

IS F025 [ e a8 1993 Blo ehemicil
)i)wgm Dot

S g

2 & O

{ U'-wommg‘l’_

l_"‘-"-|f-—_

ze2 L At
'y.. ;n..n% %ﬁw”‘"‘

Nndlpne
FEN oy T

|30 [N fresid, W30 NOy ™ =, Ul
Methid

L]
“ﬂa‘l.ﬁ,d’l""u 1 S200 1 Open Reltex 28 sl ﬂ‘ﬂ/!ﬂ‘ Lot ')__‘}__ f::]_.' (—'} =5 'Fmﬁwl"ﬂ_ |
E 'mfs"“;?_-‘ gt us -5‘."1.‘!- ASH0 W, < l‘,"l'u':'hh!ilﬂi.i‘.’]ﬁc'.\lz.'lh oid | Prensa gl / {,” IQCF IJl!Li .I
B WTEE T T e ]‘fﬁl:‘l(éu‘\ G500 0 Steons Chloride Mathg Pram A5 £ el ; C:f'
{ ¥ !ﬂhrmmmu—h. ASU0NIL-€ Pheanie Merhiod ot Lo
teinta( um-wgm’lx,(i'bmnr'n w2 dL Cmgh

[ A0 wifemw Sadiam Na, A300-Ny 1 Fiame Emission Phatosiciric P/ gl
I Method

’ 1 IutW/Fmsgtum L 3S00-K B Flame Ensieion Photoarcteie | fur/ef ] mgll
| Method

TR = S T s e /o fm
I 13 t{rmmsz PNt ge CF, 4500 21 B Argentémetrie Methad A/ Gmgf
i

g A Fluaride us 57 4300 1 0 SPADNE Methisd

_I_

S Ly

I500-Cr 1S

! ‘tﬁ‘?‘w e i Hevivalent Chratinm (O ™

Cntardosesede Meothod

T el

bl

‘ 1o Jeem Sfer s Tomt Chaambnm (L0, 31011 Aternie Ahsarption |
\ Specinmeiry [Direer Adrad e P e M et i}

Fi‘;fl SE fmga

{17 (#h/Cahpee (Go), 03 1= B AToRTE AL surpiien Speelmetey

l (irees adrde Finore Vathmt

T2 dk £

1z !érx/l_m..l (10 JEEEE Atamiz Alnarpion Speeirameley Direct

ArraAe Flamse Mehod)

18 !F"Z'F‘h"l 7 Crndfendusn (O, 370 1400 “;mrlf":fa,"_ iption ﬂ'g_':/.ﬁ,i[ Lmgf |
l\pcﬂmm:lry (Direct Alrea e Fiitn e M athind)
forur /5t £ g/l

}'Iﬂ {lﬂhrT.flmn (Fe) 3118 Atumnic Absgrptinn Specteametry {Direct
Alr-A e Flime Method)

ozt Fmpd |

AtrAc lame Method)

L IR ekl N STHER At Absargion Speetreuiclry e fmgh
IDieeer Ais=ie Finme Merhodi | |

}." ‘{‘m;anc;zur. IV adomic 4 bsorpitan Spectiroineiey MDires(| forzen, Sk

r f W

23 (s sl Mot Coliform, 9227 1 Mufthpde Tobe Fermeattion |
Teehnique

n’.ﬂl : ! Y LU=

24 (Wirwz wislierT [ Feen!
Fermentngion Tochulyse

W, 92271 B Wil Itlgle lum

(T R = =T

Refercnce:

f“r =
wleramt @ exmr/ Analysed bv.....“.‘fh’.&’.’; iy ';:,J;.?:Mi}'-f’;-’l?)

e st/ Authorised SIZNAICY . iveusieeassersessensne

Noe | T?K‘ reshiltin ifie Tedt Report relate only 1o the ilems teatod: 2: e refiol ’lmﬂgﬁl‘;ﬁ :

puinmo w nn: unmle Ay veeekved fn Lab,

~IRUE COPY

27Tl g Rt

lnd
I



d——— s I"_fmnp (l L%Z"ql‘"')ﬁ'f"-]q't".,aﬁ.' L :

i"‘“g TEST REPORT: WAS STE WATER n:.‘uo;mmm

\ 1

SNDY ssiesvirivnisray )
Py of eotupiiation of ne<) repinnn 2% 71 ‘ oL

4 :»erm'-fe'«.m.t'a- i) g nm&s

e
(Pc wngd 5\41.r;—.-,4 nt Ir.dnill\"alz 43 }’(4-=‘£u-
. 2,57 ;.-1{..-1-.;-».—- -m{::{-
r A T WL (h/mmw: CUTERIE S e 0F Suoipte \(.rﬂLJCmu
3. mi# PR A sl ey S Sample (‘h!u cted h\l'.../ ; s

'mt'_llpmzy"nls.d Inas s e

£ LA T «%7—;3,. S, 11

Certifichte No, 11:-35?9 i
1)%,,'!‘\ ol g ), A !" -_-,'c.u .—-“)_'3. }1:

,«‘

oy _ﬁ/ﬁh o,

.mg‘.'r-&f-. a-m‘-; ﬂ?ﬂi‘-m}ﬂ <

D020

T e g i o G/ Saleur & Odours

4

5

B.

7. fess @y andesTt s Analvas Dirdenred By T
B

L

el s i sy BT Quantity & Packing {F‘lﬂnlt!e'l'ém fuy Othar)
g e ) fifi 2 Dage of Sumpld Colloetioni, e

v'r

T L

Sidadanmsnnniinie

shsnansresere

e

e b >-“‘, i {? 3 =\1 B L L R o
grabormten @ g KR o A DAre af Sample receipt In Lahorafory: . el Lravease
freios A8 metkiod of analysis oo APHA AWWA, R, 20 el (5, 2000 ; AT BAnEl ]j
] Wiy f Pavisacier i (Ui 1
,;DJ C‘ddl u" ‘4{:‘. T
I N
I el e
.f : 02-12
Lo IS R0 D Tieciromeetiie Mttt - _....!‘r o ‘
[ | 7
2 JevirEn it S Sespendod Sobide, 254008 Vol Suspeodof Salide Prer/ Smpn (‘3 s
T S
deded a1 108%C Fralrles
T bt vt 2 Dissolved Solidy, 2940 C Total Dssolved Solids e I 248 O
drind a1 186 'C | [ s

4 I'w. TR i) Solile, 2540 T ol Selistdvied w) 103308 "0 | T

S A |:-|L1.’7

B BOL 3 dy 27 7C I8 I02T( artaage 1093 B0 chemieal v /3f fmgh -
Uhsoe Ehterand I L 2
0 I.:- =t /00D, 5220 B om Refiux Method A 2D

." l"l‘"ﬂ/.\ wlpaes g \Q 4588 -8, T8 Turbidiue e Methaid

frurge fimed |

:

I 8 ?"‘ SR pdatd bs T AS00 1 T Suimnbeg Chisride Metlad a8 Lwagll L_;l T
| Py =
} L] ‘Iﬁ‘ﬁf:f i, 4300 .‘-.'Hri: hon by NCethd | f"?ﬁlm f'ﬂlm |
| :
[ W Tmgste / Nieste, S500- N0, =1t Uiisialer Spectyplioiunetiie Ty 7t L mgh '
I Method v
11 jesfms / Soiiea No, 35008 0 e Eodgsina T'hdeametric s, fimgm
Melhpd f
[ 3L %‘r:'.."l"‘l/f Glission: 1, 35G0-N 8B -.xvrm L m‘nmau hatame ln\‘ M/Iﬁ!mm f ]
i .. A A
u‘ilmnu / !

!V! ’m!ﬂllmlrh:ﬁ'l A3

CU N A rpenrsmetric _i\ll:.(li\:.tl ; f‘Tﬂ.;'ﬂL LNy

[Blvect Adredie H.ru';. Sethad]

§ et

Speeirotnetey (Direet Adrate Flaae Sethoil)

] 1T fuif=r s Cappi

)
ol
!
{ es

it (Cih 2T Al Absorption Bz 28 i)

Virsha Flrze Sedhod)

] 12 Fﬂ'/- ad {(Ph) o SUE Ammic Absorpilon Speelsemmelry |Ulr|I'Ll 'M/ﬂ?,}mgﬂ'.

20 im,’[ww iFa) 3-8 Ainie Alsors
ANTreae Flueie Meth :!1

s Spectrametey (Diveat] futsan Lmgl

v Matliad)

ETE-B ATamie A bsorption Speetrantetey | s fmgh

f‘-[r""" ‘N ;LP g
o

4 L-ir-:\t Sianae Metha)

_a,: ._’7.%%}, T Avmie Abzormian Spectrometey (Direet| im0 /gﬁ; T L,‘f]

23 fetzm @idfierd Total Coliform, 9231 B Mulfiple Tube Fermentafion] CRR0Pm/100 0| T

Techniue MU, MPN’lWl '

[ 24 [whed it (Fecal Coliform, 9221 E Nuitiple Tyl AT/ 1 |
Cefun T MPN/IGO. |

’ Fermentitivn Technique

=i

Relerenee: (1) Grngral Standards ifor Discharge or{_-wmnm*mm »é!mmnruﬂ ~‘-“m Al
Ihe Enviranmen? (Protection) Ruled, It'& Satree: nunvv&peaa,;un.uummm s,
{2) Besices these mndami ,(cfcr EPA standurds: fcupom |

Nates 1 The eils i the Test Repan rela(e only 1o the itens teareds 2Tl rqsar! ﬂ"{ "

frertuing to the sanple by received fn Lab, e

— pY
{ :mUE cO

I “l"ﬂf'rf'mu fafe s I, 4504 1 SFADNS Methind el , ﬂffﬁ%’gj
[ "I whfias /Hexavalent Chramium (Cr*%), 3500-Cr B fren/@t Fmgh / “ORB uthﬁ_‘ |
Calorimetrie Method | it i
U letes s/ Toteh Chirnmiu (1, 00), 211 E-E A Lowic Absorpton | (Faze L mgh =l oy F
f‘spmrumr!ry {Diyect Adr-Ae Fluae Mettiod) i 1
(S, BEL- A e Abearplion Speelronietry et 218 4 gl 7
i



TR I | ! DT e

? I o MR o)

' 'd{;pp i \mlmu of Ind

b ...:ZJ..MI ......f..-...
J ,m-..r._, slaidn / Type n(bamnlt (Gra
e g e o Bonom S Samiple Collecteid Iy,

; :LFNTR.I\L LMIQRJ\TOH‘I,\ LLEL MOLL ll‘l 1ON CONT llOL I.IOARD
TG 12V, \'Ihhunhlmul Gumnmg-n {
l"lmlm 052147‘0131 27104:!0 | .'

TEST REPORT: WASTE WATER 1A BORAT mn'

u-rlmnml!(rﬂlll "

Certifivate No, 76
Dtspweriod of testing \\A’! { DIFref =T

weyserr. 0L Cr L Gupls e

519

Ext U.«J

ALH =2 0T,
hf;m Ilﬂln;zguleﬂ‘

o
e it

Gt . M"QC?“('

4wl s an < e e/ Colour B Odour ;

=9 [t Pate nfﬂumplv Collectipn......

st g 9T QuuntiwsPukh:tPhnkﬁfﬂ-nvaOthm ;}ﬂif b Ut 2

t.-—-

e L L

£ = ,(.‘).';,2

st/ Analysis Indented by :

."o-." ---."uu-« Cassamgburaes

iy Yot

L

. ] trren B L e of Sample rrccl]bt In Lotroratary @ ...ocooules {
a  fewlineg 1502 thod of wualysis o ATTTALAWWA L WER 23 Edition 2017, |‘ M2S(Part-44) : For BOD Detection ange
- elec
f:‘-:"z' Sadved [ 'uametst e (Linit o e ,1:':'::“7!1-1 ==
o Code N lmul' 1
oy l": y2.0)
2 YN NN j LB 20 4
: e 3 s et S =
02-1Z
f ' |[ SR @00 IR Edrctrameteie Nt g i l
Jerte
f Zo ulaz s Suspenited Subigy, 2640 D Totml Suspended Sullds hart /3 ¢ el /
i Wried v i3 ’ 10-20000
X Jeaiwam #F5 2 Dissalved Selids, 2540 C Total Dissolved Solldy foem et gl ’ 10- 50200
lricd ai (80 °C 3 :
e T AT ain) Solhds, 2540 H Total Salids deied at 103:105 "C | P/ / me I 10-50000

£ fﬁ.:v'l LNOD, 3 day 27 MC I8 3925 { Part 445 1993 DNlo chemical
[Ovypen Bemany

/e mpd

1.0 -50000 mg/l.

{ SR CO0N, 8220 8 Open Reflny Methnd

(Y TG

£.0 -100000 i'ngfl'.-

fiemt 21 ) mp

01-1000 mg/t

8 J‘?wle-mmmpﬁﬂr as B 4500 1P D Stanneus Chlordde Methad

Ly W ST |

003100 mgh

| o
; !w A Sulphate a5 SO, 4500 501, B Turbldimerrée Methid
| 4

!nw’l!'ﬁm/.\mnmnh 4500 NHy-F Flenite Methad

fyur /=t ¢ myl

[ 1 “!fé?-'..-'.\fi!rn-(c. <501 NOy ~ -l Ulteavisler Speetopbatometric

e & migdl

Methud
1 jedms s Sodinm Na, 330080 18 Floue £misslon Plivtemctric firmt 7 L gl
{ ‘\lrdmd /
5 [ i P eassiom K, 3S00-10 B Flame Emissicen batometric fro & gl /
’ Mty
’ "!:m-r. JChloride as 1, 45002 CI 12 A rgentametric Method frm /. J mp /

’ )m-*: Fluaride as 17, 4504- 17 D SPADNS Method

o /&) myl

l ’ agtae wiNaw Flexavalent Chromiuem (Cr ‘]. 3500-Cr 1§
Calorimetrie Method

/e Ll

frar /=1 £ g/l

—

| 01-1000mg
== _!=-

16 {zhem wmsm/Toml Chranslum (T.Crj, 3111-R Atomic Absorplion
pectrametry (Direct AlrvAc Flame Method)
[ J(’l)irt:r Air-Ac Flame Method)

rau e 7 mgl

e

T Capper (Cup 3110- 3 Atomic Absurption Spectrome(ry
l 18 |dsiag Cadmivm (Cd), 311T-B Atemic Absorption

Spectrometey (Diveet Air-Ac Flame Mzthod)

ooy . ) gl

Aldr-Ac Flame Method)

l 19 (&7 /Lead ( Pb), 3111-B Atomic Absurpsion Spectrometry (Diree!

fam /. 2 mgil

EI‘IJW:;-:'— Alran {Fe), 3111-B Atamic Absarption Spectrometry (Direct| frm /= £l
Afr-A¢ flame Method) it
I 2l SNicliel (Niy, 3UH-B Atoniic Alsorplion Spectrumeiny fror /et S mgil |
fl)lr cel Air-Ac Flame Methad])

f 22 ’ Aine {Zn), AL1-B Atomic Absarptinn Spectrometry (Direct| /e / mg!t i
L Air-Ac Flame Methad) \ S S

el Coliform, Y221 1 Mulfiple Tube Fermentation| PRA0TR/100 o]

10 / MPN/100 }‘_ - i
ml _

23 Jvan o

Feen] Taliform, Y221 B Multiple Tube
Fermentutivn Teehniyue

T/ "9‘.’&5"
o / MPN/IOO

{2l U:‘,‘LlnIllmslmlu'-‘l"l.‘w‘l. fur b
1\ s l
i ‘?df"v’/r\lhl'\ht‘(’ by.. ) &

fotes | The resalis i fhe Test fepaa celate only 1o 1he ilems tested; 2. The repomsipi@ngt
peitiiag to the sample as reccived in Lab. festanl |1

F

TRUE

PY

i
]
%
{




C}.NTRALI Aﬂl)m\’l ony, UJ' l'ﬂl 1. lrl’l()N C(]N'l ltOl "UJ\'UJ e : " :| ;,
i -12 v, Vfbbnilklnmtl, Gomtl hug-r _mlmnw-llﬁal(! N T, -lil

: l'lmnt. oszz-mmz m, L] i " Ll N

| [

TEST REPORT: WASTE WATER l r\llﬂlllﬂ Oony
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Annexure-V
Phone : 0591-2485594

P
%( ——— REGIONAL OFTICE
Sz Uttar Pradesh Pollution Control Board
)\ | /4 MORADABAD-244 001
Analysis Report of Effluent Sample
Name of Industry MlecLéG '@ E,%, (Letitz). i),
S, MH-zu dmdw H22A
Sample Collected by L '3'? Matew9. L0, S A KS/«g;r’mq AEE
cﬁmvmy FRE. Divya.Agagwial SRE.
Date of Sampling o e Fe s R R R R A
Date of Analysis Completion : ............... DIEIROO D0, | szivasammisusisisdvasssonnos
Sampling Point A S 2R S) L Y s S
Sample Code & ... 4”‘-7/‘:24/&72?”’ ..........................................
o3 b Sl T IR ) R S e R S O RSSO IR P L

pH.BOD,COD, TSS, TDS, TS

! Standard for
Analytical Trade Effluent Discharged
Results :
In stream on land
Parameters:
1. Colour - ye@l@a&’h Absent
2. Odour . éﬂp =
3. Temperature('C} =~ | i '_' ........... 40'C Max
4. pH R (D A e 5.5-9.0 5.5-9.0
5. Total-Suspended Solids S ) 30/50/75/100
6. Total-Dissolved solids LN d 2000.00
7. Total'Solids, « o ey ST e S
8. B.O.D.(3daysal27C] bl 11 B0 30.00 100.00
0, GOME T - i SRR lo810... 225.00/250.00
10. Oiland Grease 10.00 20.00
11. Chromium (Hexavalent)as Cr" 0.10 1.00
12. Nickel as Ni 3.00 3.00
13. EluorideasFCopper apCie 200
14. SulphateasSO Yneas % .00
15. Phosphate as PO, 5.00
16. Ammonical Nitrogenas NH, 50.00
17 Free Ammoniaas N 5.00
0.20

I8, CyanideasCN

Note : Allthe valuesin mg./l except pH or stated otherwise.

20

N
ke W’%ﬂ’
<% Scientific Asqtf

Asstt. Scientific Officer Regional Officer

UE COPY

TR



622

Phone ; 05912885594
N
= REGIONAL OFFICE
Sazs Uttar Pradesh Pollution Control Board
N MORADABAD-244 001

Analysis Report of Effluent Sample

. Mlsm 2L
Dk, ANH-24

Name of Industry

Sample Collected by B Ma

Date of Sampling

Date of Analysis Completion : - dn ek 2
Sampling Point e QUL .66
Sample Code qjﬂ/ﬂa/ﬁmﬂ'f{

Parameters Analysed

ooooooo

-------------------------

ft‘u,b't? &f‘:ﬁ Lt {avel Laga DY)

Rl &ﬁ;&.ﬁ&wm AEE

C/Aqs;nl/mﬂu;z.g JEE. Dmyq Bgaamald e
B0 R0, e seasrsemsssssassassrenienes

--------------
"""""""""""""""""""""""""""""""""""""""""""""""""""""""

oooooooooooooo

.........
-------------------------------- P L A T L N S R AR et ) Prees

pH.BOD,COD,TSS, TDS, TS

Standard for

Analyﬂcal Trade EMuent  Discharged
Results
In stream on land

Parameters:
1. Colour Tarb)d. ... Absent
2. Odour : Ao
3. Temperature {'C} 40°C Max
4. pH TR 4 TN 55-00 500
5. Towl-Suspended Solids SR « IO/ 757100
6. Totl-Dissalved solids S0 2000.00
7. Total Solids Resprymoer
8. B.O.D.(3daysat27 C) B0, 30.00 106,60
9. C.O.D. Z\Z0 225.00/250.00
10. Oil and Grease B s il v P, 10.00 20000
II. Chromium (Hexavalent}as Cr* 0.10 LOO
12. NickelasNi STRORECRDNRNS] |71 (1, 3.00 300
13. FluorideasI e AU N 2.00
14, Sulphateas SOL. - 55 0 ey 200
15. Phosphateas PO, . ... ) RIS 5.00
16. Ammonical Nitrogen as NH, 50.00
17. Free Ammoniaas N 3 ” 500
18. CyanideasCN R e 0.20

Note : All the valuesin mg./l except pH or stated otherwise,

2%

%, il -

Asstt. Scientific Officor

Regional Offieer

TRUE COPY
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Phone : 0591-2485594
-aﬂ-—— REGIONAL OFFICE
e Uttar Pradesh Pollution Control Board
T MORADABAD-244 001

Analysis Report of Effluent Sample

Name of Industry \‘JISC b Q'Lf[e Eﬁpmﬁ (2. CC@M D)

: m: Nits24, Chaud,
Sample Collected by TRQ NM\*Q.K.O.‘ .{9 K S’}Wma ﬂ;EE.'
Nmy%@wm FRE. Divya Agpawal. TEE
Date of Sampling N B .'3!...5:.219. .............................................
Date of Analysis Completion ¢ ................ ORI SIMI o) - oo e e e
Sampling Point (7 S i v 1 R AR U
Sample Code e JRU LTS i

Parameters Analysed 2y e A s R TRRUSS U L S L S LS
pH.BOD, COD, TSS, TDS, TS

Analvtical Standard for
g Trade Effluent Discharged
Results
In stream on land

Parameters:
1. Coalour Trb}a'. ............. Absent
2. Odour {.ﬁ;ﬂdo&af
3. Tempetature{iCl. L Seceianimsemsdiis 40°'C Max
4. pH B e TR I 5.5-9.0 5.5-0.0
5. Total-Suspended Solids O, 30/50/75/100
6., Total-Dissolved salicls 128000 2000.00
7. Total Salids b lath Sposre A TR
8. B.O.D.(3daysat27C] TR L B 30.00 100.00
9. COD,. 2000 | 225.00/250.00
10, Oil and Grease Navenits 4" ................ 10.00 20.00
11. Chromium {Hexavalent) as Cr" ORISR Tee oo bt 0.10 .00
12. Nickel as Ni 1'\70 3.00 3.00
13, FuordessF Copperao Gt 1.0 @l e 200
14, SulphateasSO; ¥jpe as Tn Sl i) 1 .00
15. Phosphate as PO, B s g reds 5.00
16, Ammonical Nitrogenas NH, : eeenegfieniniinn 50.00
17 Free Ammoniaas N 5.00
18, Cyanide as CN el AP I (0,20

ol lfageoo s “
Scientific Asstt, Asstt. Scientific Officer Regional Officer
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Phone : 0581-2485%594

REGIONAL OFFICE

Sz Uttar Pradesh Pollution Control Board

)\ | /4 MORADABAD-244 001
Analysis Report of Effluent Sample

Name of Industry I'*”g'c LGy, E-p% M,IE'.IP.'H{D
Tial, N2, Chat B2

Sample Collected by : Ao S.0Mg R0y, 55,8 j:j ,QA,Q‘Y(??‘? LEE
%9 Msaf | TRE.. Divya. Haaanal TRE

Date of Sampling jv 5L "98

Date of Analysis Completion :

Sampling Point '

Sample Code

Parameters Analysed

pH.BOD, COD, TSS, TDS, TS

Standard for

Atialyiical Trade Efftuent  Discharged
Results :
In stream on land

Parameters::
1. Colour i\ 'Efédwﬁk Absent
2. Odour : Cl:ﬁmé.cf .....
3. Temperature ("C) e 40°C Max
4. pH 5.5-9.0 3.5-0.0
5. Total-Suspended Solids 30/50/757100
6. Total-Dissolved solids 2000.00
7. Total Solids
8. B.O.D.(3daysat27'C) 30.00 100.00
b, C.O.D. 225.007/250.00
10. Oil and Grease 10.00 20000
1. Chromium (Hexavalent)as Cr" 0.10 1.0
12. Nickelas Ni 3.00 3.00
13. FluorideasF 2.00
I4. Sulphate as SO, 2.00
15. Phosphate as PO, 5.00
16. Ammonical NitrogenasNH, 50.00
7. Free AmmoniaasN 5.00
18. CyanideasCN 0.20

Note : All the valuesin mg./l except pH or stated otherwise.

: 5 : 'b 30 -
W% A
Asstt. Scientific Officer

VU Scientific Asstt.

o~

¢

Reginnal Officer
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Phone : 0591-218%594

REGIONAL OFFICE
ﬁi“" Uttar Pradesh Pollution Control Board
r MORADABAD-244 001

Anfl_lzsis Report of Effluent Sample

Name of Industry MlS. .Gl Q‘#q &Pmﬁ (12).. CM%D}Q

Tiwal, Nb-24, Chaud)
Sample Collected by T,FE’ %g K0 %@Tﬁ \Sharroa.. FEE

Cﬁnyqf/ URF Divya. f%mud JRE..
DateofSampling ... 1. S T e
Date of Analysis Completion : 05"6"2& ............................................
Sampling Point RS ot Qu}.ﬁd' ....................................
Sample Code : ....444/,&:/ 2 e T WS e
Parameters Analysed A1 e PR 1 S SRS S K SRR -
pH.BOD,COD, TSS, TDS, TS
Analytical | Standard for
Nl Trade Effluent  Discharged
£ In stream on land
Parameters:
1. Colour Absent
2. Odour
3. Temperature ('C) 40'C Max
4 pH 5.5-9.0 5.5-00
5. Total-Suspended Solids 307507757100
6. Total-Dissolved solids 2000.00
7. Total Solids
8. B.O.D.(3daysat27 C] 30.0) 100,06
9. C.O.D. 225.00/250.00
10. Oil and Grease 10.00 20,00
11. Chromium (Hexavalent) as Cr" 0.10 100
12. Nickelas Ni 3.00 3.00
13. Fluorideas F 2.00
14. Sulphate asSO, 2.00
15. Phosphate asPO, 5.00
6. Ammonical NitrogenasNH, 30.00
17. Free AmmoniaasN 5.00
0.20

18. Cyanideas CN

Note : All the valuesin mg./l except pH or stated otherwise.

A

frid b0 5
Asstt. Scientific Officer Reginnat Officer

-’dg- Scientific Asstt.
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Phone ; 0591-2485534
e ﬁ— REGIONAL OFFICE
Sz Uttar Pradesh Pollution Control Board
S\ 2 MORADABAD-244 001
Analysis Report of Effluent Sample
Name of Industry MS.“[; i g’u.f’f‘? E#M --------------------
w.m ME-24 (‘fwmdﬁajézrrﬁmﬂ’ Sherowhn
Sample Collected by 2.9 (J MayryQ. é’bf,..ﬁzv & Sharm3 AEE
C’th ya bexnn SKE. Dina. é)gaﬂm al. R
Date of Sampling A IR T AN e S
Date of Analysis Completion : ............... G 60,8720 ..cseiseemssssesiasasiesenentssianenes
Sampling Point Qb et .. @f&wf,ﬂ?‘?f
Sample Code : C?(.ﬂ/&a/  rort -SRIl SR b &t
Parameters Analysed PR NES! -ro oy NP PRI FOs SL O
pH.BOD, COD, TSS, TDS, TS
. Standard for
Analyt;ca] Trade Effluent Discharged
Results In stream on land
Parameters :
L. Colour Aebidh.... Absent
2. Odour :oa’m Rkl
3. Temperature('C) 5 R e IR LGP 40'C Max
4. pH 5.5-9.0 5.5-9.0
5. Total-Suspended Solids 30/50/75/100
6. Total-Dissolved solids 2000.00
7. Total Solids
8. B.O.D.(3 daysat 27'C) 30.04) 100.00
9. C.OD. 225.00/250.00
10. Qiland Grease 10.00 20,00
11. Chromium (Hexavalent)as Cr" 0.10 1.00)
12. Nickel as Ni 3.00 3.00
13. Fluoride as F 2.00
14. Sulphate as SO, 2.00
15. PhosphateasPO, 5.00
16. Ammonical Nitrogenas NH, 50.00
17. Free AmmoniaasN 5.00
18. Cyanide as CN 0.20

Note : All the valuesin mg./1 except pH or stated otherwise.

W A < &

ientific Asstt. Asstt. Scientific Officer Regional Officer
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UTTAR PRADESH 00AE 127538

idavit of Teevra Gupta S/o Shri Anil Gupta R/o Rampur Road, Moradabad

(RIS T :
Reyd. Ne. 1#R

o, 2817082 The applicant states as under:
N EXPp: g

: 1. That the applicant is the Director of C. L. Gupta Exports Ltd., 18 Km
b l ' Moradabad —Delhi NH-24, Village - Jivai, Amroha. :

2. That the applicant is aware of facts pertaining to the operations of the
company and its divisions.

That the factory remained closed from 23.03.2020 to 10.5.20 on account of
Lockdown and then from 11.05.20 to 28.05.20, we had been conducting
only dry processes of final finishing due to lack of labour and COVID-19
lockdown. We did not start any wet processes till 28.05.2020.

¥9 JU P9

3 ) 2200

1

eV

. T = l
R .
s b
t& x: E 3 tified that the contents of this affidavit from S.No. 1 to 3 are true to best of my
5 : ; $E i awledge and belief. Nothing has been hidden
TEorg e :
E“L“ %24 43 B!\%gified this 31*" day of October’2020.
R 3
EpeRE
3giiee _ e
‘ E 32% g '; it 5 (Teevra Gupta)
H : -{\ .
3% E S Hness N Applicant
bos P s g (1) (sharif Ahma)
-, .ﬁ '3 ™ S/o Late Shabbir Ahmad

Pital Nagari Moradabad

oot



Summary

Borewell #4 Initial Reading Final Reading Total (in KL] Remarks
21.12.18 t0 16.10.19 53582 74389 21407
22.10.19t0 18.01.20 0 7697 7697 Meter Replaced
19.1.20t021.3.20 0 2071 2071 Meter Replaced
21.3.20 t0 30.5.20 2071 3389 131
Borewell No#3 Initial Reading Final Reading Total (in KL) Remarks
21.12.18t026.12.18 98984 100000 1016
27.10.19 to 15.10.19 0 45154 45154 Meter Restart
16.10.19t022.10.19 45154 46404 1250
22.10.19t0 18.01.20 0 12754 12754 Meter Replaced
19.1.20 to 21.3.20 0 6355 6355 Meter Replaced
21.3.20t0 30.5.20 6355 9781 3426

Total 2 69955

Total Water Withdraw 102448 KL

21.12.18 to 30.5.20

629
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C.ol. Cuptn Exparts: L. ;

Tel. : +91-591-2477000
18 km Before Moradabad, Delhi Highway, Fax : +91-591-2477300
vill. Jivai, Amroha-244221, India e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090 @7 e_mj [ ey v\4 QE?“Q‘
['§ \'-' i
CLG/HR-31/20-21/95 16.10.2020

The Chief Environment Officer (CEO-7)
U. P. Pollution Control Board

B.No. TC-12V, Vibhuti Khand

Gomti Nagar

Lucknow-226010

Sub: Compliance Status Report of M/s C. L. Gupta Exports Ltd., in relation to the
UPPCB compliance status report dated 30.07.2020 filed with the CPCB, as
filed on record before the Hon'ble NGT in O.A. No. 220/2019 Adil Ansari Vs
C.L. Gupta Exports Ltd.

Sir,

We refer to your captioned status report dated 30.07.2020 as filed with the
CPCB and filed on record before the Hon'ble NGT in O.A. No. 220/2019 Adil Ansari
Vs C.L. Gupta Exports Ltd.

We submit that all items marked as "partially complied" in your status
report have, in fact, been fully complied with .", Therefore, we are submitting an
item-by-item reply in the form of the enclosed compliance status report, along~
with supporting proof.

Kindly take this on record.

Thanking You
Yours Faithfully
For C.L. Gupta Exports Ltd.

(Teevra Gup?é)

Director

Cc: - RO UPPCB, Bijnore
2 —-A.D. CPCB, Parivesh Bhawan, East Arjun Nagar, New Delhi-110032

Manufacturer & Exporters
Brass Art Ware « E.P.N.S. Ware « Wrought Iron Ware = Glass & Crystal Ware « Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHaiV‘DELHI-HOOZO
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Compliance status in relation to UPPCB Report dated 30.07.2020

With respect to the compliance status report filed by the UPPCB before the CPCB on 30.07.2020 in relation to the O.A. No. 220/2019
Adil Ansari Vs C.L. Gupta Exports Ltd. before the Hon'ble NGT, we submit that all areas marked as "partially complied" now stand fully complied.

The detailed compliance status is as below:

S.N Recommendations Action taken by Compliance Status of the Industry Status as on dated 15.10.2020
made by Joint the Board
committee )

{1) Water Consumption of the unit & Analysis result of ground water samples

The unit shall obtain NOC
from CGWA for withdrawal
of ground water, as the
CGWA NOQOC have already
been expired on 20.12.2018.

Environmental
Compensation of Rs.
1,01,80, 740/- has
been imposed by
upPPCB as per
recommendation

of the joint
committee vide
letter dated
08.06.2020 due to
violation of CGWA
NOC.

UPPCB show cause
notice to industry on
dated 10.06.2020 to
obtain NOC from
CGWA for industrial
use of water. (Copy
enclosed as
Annexure-1, and 2)

Partially Complied.

The unit has submitted the NOC renewal by
CGWA, but that renewal is done only for
domestic purpose and the groundwater
extraction allowed is 155 KLD, however, as per
the earlier NOC of CGWA the ground water
requirement was 330 KLD. {Copy enclosed as
Annexure-3).

The unit has intimated that the industrial water
requirement is being fulfilled through ETP/STP
treated water and from outsourcing water
supply contractor but no document/record was
provided at the time of inspection.

UPPCB issued show cause notice to industry on
dated 10.06.2020 to obtain NOC from CGW A
for industrial use of water.

Complied.

a. As per Govt. of India G.O. No. CG-DL-E-
24092020-221952 dated 24.09.2020, we
applied to CGWB for 30 KLD more fresh
water from borewell for industrial purpose
on 12.10.20. {Annexure-l). Through the
same application, we have asked for
extraction of 290, KLD of groundwater for
azsrmam\aoamm:n_ use, being a factory with
canteen/bathrooms having a strength of
6500 employees/workers. This increase in
strength was already informed to the CGWA
on 24.07.2020 (Annexure-I1).

b. Although not ideal, pending such approval
by the CGWA, we are using treated water
from ETP/STP water for our industrial
purpose.

¢. NEERI has m___.mm% inspected the
processes and methodology but the final
testing is in process by NEERI and
expected by 15" Nov'20. 7

_ %
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d. Umit has submitted a

proposal dated
11.07.2020 for feasibility study of NEERI
Nagpur for use of treated domestic waste
water for industrial purpose. {Copy enclosed as
Annexure-4).

All  the fresh  water
consumption points and
treated effluent recycling
point should be metered
and logbook shall be
maintained against each
flow meter.

UPPCB has regularly
monitored the unit for
verification ot the
status.

Partially Complied.

Industry had six borewells, out of which four Nos.
of bore wells were disconnected & sealed with
RCC and the rest two bore wells were functional.
All operational borewells are provided with
meters. Though the unit is recycling it's treated
effluent but separate meters for measuring it is
yet to be installed. Bore wells details are as below-

Borewell No. Location | Operational/
Not operational |
Borewell No. 1 Res. Area | Not in operation
sealed with RCC
Borewell No. 2 Res. Area | Not in operation
sealed with RCC
Borewell No.3 | Res. Area | Operational
Borewell No.4 | Glass. Div | Operational
Borewell No. 5 | Glass. Div | Not in operation
sealed with RCC
Borewell No. 6 Pump Not in operation
House sealed with RCC

{Borewells photographs are attached as Annexure-5)

Complied.

Meters already installed and records
maintained. .

a. As per direction of UPPCB

electromagnetic meters installed on

19.01.20 (Copy

of meters invoice

attached as Annexure-I11,).
b. Photographs are attached again as

Annexure-I1lg).

¢. The unit had shut down during COVID-19
lockdown period 23 Mar’20 to 10 May’20.

it has already

Commissioner | (Industries),

confirmed by Dy.
Amroha

through letter ! No. 672/G.U.PRO. And
U.V.K A>Z.-\NQNVNH\ dated 26.8.20
{Copy attached as Annexure-illc)

d. The logbook record of lockdown period
attached as Annexure-lil,

i

All existing meters should be
periodically calibrated and
records to be maintained.

UPPCB has regularly
monitored the unit for
verification of the
status.

Calibration certificate of all existing meters have
not been provided by the industry.

Complied. .

(Copy attached as Annexure-IV)

*

|

The unit shall engage expert
institute to carry out detailed
Water Audit for detailed
study of total water
consumption and recycling
for reduction of the
withdrawal of the

Ground water.

UPPCB has regularly
monitored the unit for
verification of the
status

Unit has submitted a proposal dated 11.07.2020
for feasibility study of NEERI Nagpur for use of
treated domestic waste water for industrial
purpose.

In progress by NEERI.

More over the amrmzma water Audit as

notified in Govt.

later as per notification

rder to be conducted

dated 24.09.20.

(\

TRUE COPY,



£92-

I1-For Wooden Art ware mfg. Section

Complied as nomm_.:._.ma

1 | The unit shall | Environmental Complied
modify/upgrade the ETP Compensation of Rs. | The unit has modified/upgraded the ETP and | |n this report the processes were complied
and shall operate properly 1,08,60,000/- has been | installed new Settling tank and Biological | aayrlier also as per test reports available and
to comply with the norms | imposed by UPPCB as | treatment unit with other units and at the time of | ¢ 1o upgraded for ms:n LT
stipulated in CTO, per recommendation | inspection the ETP was found Operational and also neRioval thictinthanse Labitoo ectablished
of joint committee by | achieving norms, (PRotoas per Annetive )
vide letter  dated | {Analysis report of ETP and Photographs annexed .
08.06.2020 due to | as Annexure- 7 ,8)
violation of Effluent
Discharge/ inadequate
ETPs/ZLD norms as per
CTO. { copy enclosed as
Annexure-6)
2 | The unit shall provide | UPPCB has regularly | Complied. Already Complied.
Sampling point at | monitored the unit for | The unit has provided sampling point at As confirmed in earlier inspection.
approachable location for | verification of the | approachable location for collection of ETP Outlet | (photographs again attached as Annexure:
collection of ETP outlet | status. sample, Vi) 1
sample.
3 | The unit shall install flow | UPPCB has regularly | Partially Complied. Already Complied
meter at inlet of ETP and at | monitored the unit for | The unit has installed the flow meter at inlet and | (Photographs attached as Annexure-VII)
recycled water the pipeline. | verification of the | outlet of ETP, though the unit is recycling it's
status. treated effluent but separate meters for
measuring it is yet to be installed.{Photographs
annexed as Annexure-8)
4 | The unit shall install primary | UPPCB has regularly | Complied, Complied as confirmed in inspection report
clarifier Il ETP b_‘°<mnma at | monitored the unit for | The unit has aammma\cumwmama the ETP and narrated in menmﬂm—am celumn.
Wood the division and shall | verification of the | installed new Settling tank and Biological treatment
maintain MLSS concentration | status. unit with other ETP units and at the time of
in  Aeration tank-l and inspection the ETP was found operational and also
Aeration tank-2. achieving norms. (Phatographs and analysis report of
ETP outlet is annexed as Annexure-7,8)
5 | The unit shall maintain ETP | UPPCB has regularly | Partially Complied. Already Complied we were maintaining ETP

log book record for daily
dosing of chemicals in
physico-chemical treatment
flow meter reading at inlet
and recycling point, daily
sludge generation from the
ETP and ETP sludge disposal.

monitored the unit for
verification of the
status.

During inspection the log books were found
Partially maintained.

logbook record since beginning.
(Copy attached as Annexure-VIII)
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The unit shall operate ETP
regularly and shall have
trained ETP operator with
environment  background,
who is able to operate the
ETP properiy.

UPPCB has regularly
monitored the unit for
verification of the
status.

Complied.
The unit has engaged a dedicated staff with
scientific background for ETP operation.

Already Complied
As confirmed in earlier inspection.

The unit shall discard the
extra pipelines which are
connected with the final
HOPE treated tank.

UPPCB8 has regularly
monitored the unit for
verification of the
status.

Complied.
The unit has discarded the extra pipelines.
(Photographs annexed as Annexure-7)

Already Complied
As confirmed in earlier inspection.

The unit shall obtain
consent to operate for
separate ETP provided at
Wooden Artware mfg.
division.

UPPCB has regularly
monitored the unit for
verification of the
status.

Unit has applied for common consent to operate
under Water Act, 1974 which is under
consideration of UPPCB and shall be disposed off
in the light of the status of compliance made by
the industry as per law.

Review request submitted to UPPCB on
14.10.20.
(Copy attached as Annexure-IX & X)

I1l-For Glass Art ware mfz. Section

m:m for STP at Glass Section

1 | The unit shall stop mixing of | UPPCB has regularly | Complied. Already Complied
industrial regularly effluent | monitored the unit for | The unit has stopped mixing of industrial effluent | As confirmed in earlier inspection. <
in STP and shall stop using | verification of the | in STP and the treated effluent is being recycled in
treated effluent in | status. the process.
gardening within the
premises. _
2 | The unit shall keep and | UPPCB has regularly | Partially Complied Already Complied.
maintain ETP and STP log | monitored the unit for | e During inspection the log books were found | (Copy attached as Annexure -XI)
book record for daily dosing | verification of  the partially maintained.
of chemicals in physico- | status. e Flow meters have been installed at inlet and
chemical treatment, flow outlet of ETP and the treated water is being
meter reading at inlet and recycled but flow meters are yet to be installed.
recycling point, daily sludge The unit has installed flow meters at inlet, outlet
generation from the ETP/STP and recycling point of STP. (Photographs
and ETP/STP sludge disposal annexed as Annexure- 9)
3 | The unit shal install | UPPCB has regularly | Complied. Already Complied.
flowmeter at inlet of ETP and | monitored the unit for | Flow meters has been installed at inlet and outlet of | As accepted in inspection report in preceding
at recycled water pipeline. verification of  the | ETP and the treated water is being recycled but flow | column. f
status. meters are yet to be installed.(Photographs annexed
as Annexure9)
4 | The unit shall display the | UPPCB has regularly | Complied. Already Complied

actual flow chart of the actual
unit processes being followed
inthe ETP.

monitored the unit for
verification of the
status,

The Display Board of flow chart for ETP process is
installed.
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5 | The unit shall have trained | UPPCB has regularly | Complied. Already Complied |
operator for ETP and STP | monitored the unit for | The unit has engaged a dedicated staff with _
with environment | verification of the | scientific background for ETP operation.
background, who is able to | status. {Analysis report of ETP and STP outlet is
operate the ETP and STP annexed as Annexure-10, 11)
properly.

6 | The unit shall stop practice | UPPCB has regularly | Complied. Already Complied
of treatment of mixed | monitored the unit for | The unit has erected the separate settling and
effluent of grinding section | verification of  the | recycling tank for grinding section waste water.
and domestic waste water | status. :
in the STP and shall treat
Domestic effluent
separately.

7 | The unit shall install | UPPCB has regularly | Complied Already Complied
Secondary/biological monitored the unit for | The unit has installed biological treatment facility
treatment facility in the STP | verification of the | in the STP at Glass division.
installed at Glass division for | status. {Photographs annexed as Annexure-9) q
treatment of sewage and to
use the same for toilet
flushing/ gardening within
the premises.

8 | The unit shall obtain UPPCB has regularly | Unit has applied for common consent to operate | Review Request submitted to UPPCB on

consent to operate for
separate ETP provided at
Glass Artware mfg. division.

monitored the unit for
verification of the
status.

under Water Act, 1974 which is under
consideration of UPPCB and shall be disposed off
in the light of the status of compliance made by
the industry as per law.

14.10.20. (Copy attached as Annexure-IX

& X)

iV- For Metal Art ware mfg. Section and for STP at Metal Section

1 | The unit shall operate ETP | UPPCB has regularly | Complied.
as well as STP properly & | monitored the unit for | During inspection ETP and STP were found
continuously. verification of the | operational and also achieving norms.
status. (Analysis report of ETP and STP outlet is
| annexed as Annexure-12, 13) .
2 | The unit shall keep and | UPPCB has regularly | Partially Complied.

maintain ETP and STP log
book record for daily dosing
of chemicals in physico-
chemical treatment, flow
meter reading at inlet and
recycling point, daily sludge

monitored the unit for
verification of the
status.

During inspection the log books were found
partially maintained. The unit has installed the
flow meter at inlet and outlet of ETP and though
the treated water is being recycled, flow meters
are yet to be installed. (Photographs annexed as
Annexure-14)

Already Complied.

|
|
|

!

w_ﬂmNMm nOBE.mMm.
(Copy and photos a

T

kmm: attached for ready

reference Annexure-XI1 & XIII)

|
|
'
_
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generation from the
ETP/STP and ETP/STP sludge
disposal. The unit shall
install flow meter at inlet of
£TP and at recycled water
pipeline.

PowaL LR

3 | The unit shall have trained | UPPCB has regularly | Complied. Already Complied
operator for ETP and STP | monitored the unit for [ The unit has engaged a dedicated staff with
with environment | verification of the | scientific background for ETP operation.
background, who is able to | status.
operate the ETP and STP
properly.
4 | The unit shall install | UPPCB has regularly | Complied Already Complied
Secondary/biological monitored the unit for | The unit has installed biological treatment facility
treatment facility in the STP | verification of the | in the STP and treated sewage water is recycled
installed at Glass division for | status. for toilet flushing/gardening within the premises.
treatment of sewage and to (Photographs annexed as Annexure-14)
use the same for toilet
flushing/gardening  within
the premises. _ _
5 | The unit shall obtain UPPCB has regularly | Unit has applied for common consent to operate | Review Request EA_ stated above already

consent to operate for
separate ETP provided at
Metal Art ware mfg.
division.

monitored the unit for
verification of the
status.

under Water Act, 1974 which is under
consideration of UPPCB.

submitted to CEO-7 on 14.10.20) Ref.

X

Annexure IX and

V-For STP at Resldential Colony

1

As Leakage was observed on
the peripheral wall of
residential colony's STP, it
can be concluded that, the
unit failed to comply with
the consent condition of the
reuse of treated domestic
effluent in flushing/
gardening within the
premises. The unit shall
seal/cose the leakage and
shall ensure that 111 any
condition, the treated/
untreated domestic/

UPPCB has regularly
monitored the unit for
verification of  the
status.

Complied

Industry has maintained it's peripheral wall and no
leakage was found at the time of inspection.
(Photographs annexed as Annexure-15) (Analysis
report of STP outlet is annexed as Annexure-16)

Already Complied

TRUE COPY
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industrial effluent shall not
go outside of the unit's
premises and shall strictly
follow the ZLD condition as
per the consent to operate.

The wunit shall keep and
maintain STP log book
record for daily dosing of
chemicals in physico- unit
chemical treatment, flow
meter reading at inlet and
the recycling point, daily
sludge generation from the
STP and STP sludge dispaosal.

UPPCB has regularly
monitored the unit for
verification of the
status.

Partially Comptlied.
During inspection the log books were found partially
mointained.

Already Complied

Records were always maintained as per
Annexure-X1V, but to keep compliance in
totality we have installed/ commissioned
one common STP and its records are
maintained

The unit shall operate STP
regularly and shall have
trained STP operator with
environment  background,
unit who is able to operate
the STP properly.

UPPCB has regularly
monitored the unit for
verification of  the
status.

Complied.
The unit has engaged a dedicated staff with scientific
background for ETP operation.

Zﬂmu%.nosv:nn

The unit shall seal all the
open drains which transfer
the treated STP and shall
install proper closed pipe
system for the same.

UPPCB has regularly
monitored the unit for
verification of the
status.

Complied.
The unit has sealed all the open drains and installed
closed pipe line system for the same.

Already Complied

The unit shall cbtain consent
to operate for separate STP
provided at  Residential
colony.

UPPCB  has regularly
monitored the unit for
verification of the

Unit has applied for common consent to operate
under Water Act, 1974 which is under consideration
of UPPCB and shall be disposed off in the light of the
status of compliance made by the industry as per
law.

Review Reguest (as stated above already
submitted to CEO-7 on 14.10.20) Ref.
Annexure IX and Xj

Vi-For Haz. Waste management

Send hazardous waste to
the TSDF with valid
agreement with TSDF.

Environmental
Compensation of Rs.
21,30,417 /- has been
imposed by UPPCB as
per recommendation of
joint committee vide
letter dated 09.06.2020
due to \violation of
Hazardous waste Rules,
2016 ( Annexure-1, 7)

Complied.

The unit sends hazardous waste to the TSDF, M/s
Bharat Oil and Waste Management LTD. With
membership certificate No BOWML/K/3603/19 valid
upto 31.03.2021.

( copy enclosed as Annexure-18)

Already Complied

)
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Maintain daily on
generation, storage,
management of the unit for
hazardous wastes in
compliance with Rule 20(1)
of the HOWM Rules, 2016;

UPPCB has regularly
monitored the unit for
verification of the
status.

Complied.

The unit stores hazardous waste in covered store
room in the premises of the factory and logbook is
being maintained.

Already Complied :

Submit the Annual return
w.r.t. generation and
management of each of the
hazardous waste to Uttar
Pradesh Pollution Control
Board, as required under
Rule 20(2) of the HOWM
Rules, 2016.

UPPCB has regularly
monitored the unit for
verification of the
status,

Complied.
The annual return is to be submitted by the industry.
(copy enclosed as Annexure-19)

Already Complied

Package and label the
hazardous waste in
accordance with provisions
stipulated under- Rule-17 of

the HOWM Rules, 2016; 10

UPPCB has regularly
monitored the unit for
verification of the
status.

Complied.

Already Complied

Install  automatic  water
sprinkling arrangements, fire
alarming systems, flame
arresters, smoke /heat
detectors, fire extinguishers
and other necessary
provisions as  stipulated
under the Guidelines for
storage of incinerable
hazardous wastes.

UPPCB has regularly
monitored the unit for
verification of the
status.

Partially Complied.

Manual water sprinkling system has been installed
nearby storage of incinerable hazardous materials in
the industry.

Already Complied. m

We had already installed automatic water
sprinkler system, fire alarm, fire extinguisher &
smoke detector in Hazardous Waste Store as
verified and confirmed in preceding column.
(Photographs attached as Annexure-XV) for

ready reference.

install necessary slope, | UPPCB has regularly | Complied. Already Complied
channelization drain and | monitored the unit for

collection pit for | verification of the

management of spilled oil. status.

Install display board outside | UPPCB  has regularly | Complied. Already Complied

the factory gate displaying
details of hazardous wastes
being handled by the unit.

monitored the unit for
verification of the
status.

Display board has been installed

Processing System

Full proof BOD/COD
control system

Already Complied.

Within limit as confirmed by Central Lab,
UPPCB, Lucknow (Anmnexure-XVI) dated
23/01/20 samples collected on 14/01/20.
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Double stage m_ﬂmzc‘f system and RO system
were available. In ‘addition, for Biological
treatment Hydrogeh Péroxide was being used to
chemically attack the organics in the
wastewater, amman_sm them -and Bn:n.am the
COD and BOD (Annexure -XVh). UPPCB- Bljnore
had recommended our consent application to
CEO-7 UPPC8- Lucknow on 17/07/2020.

AN
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C)C’[) g“‘f’t“ 8"7’0 rls OEtJ Tel. : +81-591-2477000

18 km Before Moradabad, Delhi Highway, Fax : +91-591-2477300 °
vill. Jivai, Amrohd-244221, India e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090 :

CLG/HR-194/2020-21/90 12,10.20
The Regional Director

Central Ground Water Board

Bhujal Bhavan , North region

Sec-B, Near Ram Ram Bank

Chauraha, Sitapur Road

Lucknow -226021

Sub: Ground Water requirement for drinking/domestic and industrial purposes.
Sir,

In accordance to the Latest G.O. No. CG-DL-E-24092020-221952 dated
24.09.2020, we are an old unit operating-since 1.4.2001 and at present, we have
approval dated 27.4.20 for groundwater extraction only for domestic/residential use
since we are a factory with canteen, bathrooms and several guesthouses/quarters.
However, we currently don’t have approval for groundwater extraction for industrial
use.

In view of the new notification dated 24.09. 2020 we are an old unit operating
since 1.4.2001 and in accordance with the same, we request for the following:

1. (factory with canteen and bathrooms) Requirement for drinking/domestic for
6500 employees (6500*45): 290 KLD '
2. Fresh water required for our Handicrafts Industry (Industrial use) : 30 KLD

Since the uploading of above request is not feasible on your portal, we are
sending the request in hardcopy.

Kindly allow.

Thanking You
Yours Faithfully
For C.L. Gupta Exports Ltd.

N
(Teevra Gupta)
Dlrector

c( Qeﬁﬂ]- Manufacturer & Exporters

Brass Art Wa“re E .P.N.S. Ware « rought Iron Ware « Glass & Crystal Ware «-Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI-110020

TRUE COPY
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C. L. Gupta Exports L.

Tel. : +91-591-2477000
18 km Before Moradabad, Delhi Highway, Fax : +91--591-2477300
vill. Jivai, Amroha-244221, India e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090
CLG/HR-194/2020-21/61 24.07.2020

The Regional Director

Central Ground Water Board
Bhujal Bhavan,Sector-B. Sitapur
Road Yojna, Ram Bank Chauraha
Lucknow - 226021

Sub: Additional requirement of ground Water for Drinking /Domestic purposes

Sir,

Kindly refer to our request No. CLG/HR-194/20-21/41 dated 30.6.2020, vide
which, we had applied for additional quantity of 135 KLD drinking water making total
of 290 KLD. Kindly expedite, as we are facing acute problem of drinking water
especially during present crisis of water requirement due to COVID-19 requirement
has also increased in general because of frequent hand/Face washings by the workers.

In support of our claim we attach here with following records showing upto date
strength of over 6500 employees:

| s.No. | Nos. | Details Support Annexure
1 3143 Workers being ESI/PF members | Ch.4322007003459 |

|12 12784 Workers being ESI/PF members | Ch.4322007003456 | || -

3 232 | Non ESI/PF Members List attached I

4 194 Contractor with their List attached &

L el employees

- 15 ‘ 350 Family members living in - i

\ -. dormitory J

Total: 6703

We, as such, request you to please allow permission of 135KLD water for drinking
making total of 290 KLD with immediate effect.

Thanking You

Yoyes faithfully

L. Guptg Exports Ltd.

QY

7%
/ADI\/IIN )

Enci:aa
Manufacturer & Exporters ’
Brass Art Ware « E.P.N.S. Ware « Wrought Iron Ware « Glass & Crystal Ware » Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI1-110020
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C)' c[) GMpfa CTXPO rté o[)fc! Tel. : +91-501.2477000:

18 km Before Moradabad, Delhi Highway, Fax E +91.-591-247730(_)?
vill. Jivai, Amroha-244221, India : e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090

CLG/HR-194/20-21/41

The Regional Director
Central Ground Water Board
Bhujal Bhawan, North Region
Sec-B, Near Ram- Ram Bank
Sitapur Road

Lucknow-

30.06.20

Sub: NOC for Ground Water for domestic Drinking Water, additional requirement reg.

Sir,

Kindly refer to NOC No. CGWA/NOC/IND/REN/1/2020/5657 granted by you for 155KLD
on the basis of our application No. 21-4/1237/UP/IND/2016.

In this respect, we wish to apply for additional: quantity of 135 KLD of drinking/domestic water
making total 290 KLD. The grounds being:
1. The earlier strength of employees was 3500 Nos. which arrived to requirement of 155
KLD of drinking /domestic water.(3500x45=157.5 KLD)
2. The present strength is around 6500 as we have inducted 3000 persons (including
- migrant workers) to support and comply the instructions of Hon’ble Prime Minister Mr.
Narendra Modi and Chief Minister Mr. Adityanath Yogi.
3. Due to Corona virus the requirement has increased considerably because of frequent
washing of hands by the employees.
4. The present requirement of domestic and drinking water is: 6500x45=292 KLD out of
which we have NOC for 155 KLD. The balance requirement of 137 KLD to be coped up.

It is hereby requested that additional permission of 135 KLD may please be allowed at the
earliest. Copy of NBC 2016, BIS attached.

Thanking You
YetnFaithfully
L. L. Gupta Exports Ltd.

Ccdl-Hon’ble Prime Minister, Govt. of India, New Delhi.
2-Hon’ble Chief Minister Govt. of UP., Lucknow.
3:-Member Secretary CGWA, New Delhi.

4- District Magistrate, Amroha.

5- Dy. Commissioner District Industries Center, Amroha.

Encl:aa Manufacturer & Exporters

Brass Art Ware « E.P.N.S. Ware « Wrought Iron Ware » Glass & Crystal Ware » Iron & Steel Ware + Wooden Furniture & Accessor;es

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI-110020
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STIN : 09AACCB6496T1Z6 TAX INVOICE ~ ORIGINAL FOR BUYER
% BHASKAR METAL FINISHING EQUIPMENTS PVT, LTD.  STATE CODE: 09
- Works : F-24, Bulandshahar Road Industrial Area,
: Ghaziabad - 201001 (U.P.)
Phone No. : 0120-2704626, Email : accounts@bhaskarmetal.com
{Invoice No. 1217 Invoice Date :18/01/2020
GR No. i- GR Date s
Transportation Mode : By Road Vehicel No. : UP23AT0119
Place of Supply : Moradabad - UP Date & Time of Supply :18/01/2020 19:05:05
Electronit Ref. No. :N/A Tax Payable : YES
Order No. & Date S Reverse Charge Basis i-
Detail of Receiver (Billed to) Detail of Consignee (Shipped to
M/s C.L. GUPTA EXPORTS LIMITED . M/s C.L. GUPTA EXPORTS LIMITED
Village Jivai, 18th K.M. Stone, Delhi Road, Village Jivai, 18th K.M. Stone, Delhi Road,
Amroha-244221, Amroha-244221,
. |UP . U.P.
A GSTIN : 09AACCG0992]1ZC GSTIN : 09AACCG0992]1ZC
T State Code 09 State Code : 09
s.fio | " Des kR ST W R MR
Parts of E.T.P.
1 Tefflon lined 3" Electromagnetic Flow Meter 8421 18 2 40500f Each 81,000.00
MS Flanged end in MS.
&
e
R (o <O D
S0 RN W
GV ec'
e N RS e - <
G- \\\ @\P\\' o g
wfu‘a " a\ AR
" X5
o N
o A N T T Th 3 e e k0000
GST Summary P&F 0
Rate Amount CGST SGST IGST Total Freight E
18% 81,000.00 | 7,290.00| 7,290.00 - 95,580.00 Total 81,000.00
CGST 9% - 7,290.00
Total 81,000.00 7,290.00 7,290.00 r 95.539.0’0 SGST 9% - 7,290.00
qP IGST -
\'W Round Off . -
Rs. Nine Five Thousand Five Hundred & Eighty Only. o Bill Amount 95,580.00
Details of Bank {RTI_'GS}'._:.- BANK OF __INIDA',;_EIA@CQUH'I? NO: : 71’_1;2_1]:100.'0(1_{]337, LF.8.C; BKID(][ID‘!I]Z w s
: ... AleType CD;Bianchi- B.S, Road Industrial Avea, Ghiaziabad~ 200001 (URY). ~ - -
E.&O.E
1 Our responsibility ceases when delivery mentioned in this
invoice has been effectd.
2 All disputes are Subject to Ghaziabad Jurisdicition only.
3 Interest @ 1.5% per month will be charged on all out standing
as per P.O, terms settled.
4 No written complaint received within 72 hrs. of material receipt
at buyer end will be considered as quality & quantity
acceptable to the buyer.

\
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2Borewells Electromagnetic Flow Meters Annexure-1

Borewell No-3

Borewell No-4

TRUE COPY
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Jil‘aRc E-mail : jii@japsin.in

EVAY}

®JAPSIN TEST RESEARCH CENTRE®

3764-65, Parmanand Street Darya Ganj, New Delht-11 0002
Phones : 47108888, 2391 7561

Master Meter Method Liquid Flow Verification Station

. Testing Date
17/09/2018

Name Of Product
Model

Medium
Measurement Range
Normal Pressure
Medium Temperature
Voltage

Outpuf Signal
Lining

Electrode

Accuracy

Coefficient

Test Report

Certificate No:-184905

Electromagnetic Flow Meter
CYL-DN80Y

Water

60 m’/h

1.6 Mpa

Normal Temperature
220 VAC

4-20 mA

PTFE

SS316L

0.5

1.5066

The product was inspected by product standard JB/T9248-2015, tested qualified.

Air tightness detection : | Check One

Insulation detection L Check Threce

|
Calibration s |l Check Two

L

Audit department : QC

Verification Date : Oct 2019
Valid Date 3 Oct 2020
Manufacturer BELLSTONE HI-TECH INTERNATIONAL

Conclusion The product has passed the test and granted for delivery.

Note : 1. This verification conclusion is valid only for the verification result of the tested appliance.

2. No test data can be used without permlssnm of the company.
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®
1° JAPSIN TEST RESEARCH CENTRE

3764-65, Parmanand Street Darya Ganj, New Dglhi-11 00?2
Phones : 47108888, 23917561 :
E-mail : jii@japsin.in

EvA)

Master Meter Method Liquid Flow Verification Station

Test Report

Testing Date
25/09/2018

Name Of Product
Model

Medium
Measurement Range
Normal Pressure
Medium Temperature
Voltage

Output Signal
Lining

Electrode

Accuracy

Cocfficient:

Certificatc No:~-184916

Electromagnetic Flow Meter
CYL-DN80OY

Water

120 m*h

1.6 MPa

Normal Temperature _
220 VAC

4-20 mA

PTFE

SS316L

0.5

1.5339

The product was inspected by product standard JB/T9248-2015, tested qualified.

Air tightness detection :

Insulation detection

Verification Date
Valid Date
Manufacturer

Conclusion

—

Calibration

Ir Check One Check Two

Check Three ]I Audit department :

—

QC

Oct 2019
Oct 2020
BF:LLSTONE HI-TECH INTERNATIONAL

The product has passed the test and granted for delivery.

Note : 1. This verification conclusion is valid only for the verification result of the tested appliance.

2. No test data can be used without permis
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Wood Lacquer Division ETP Sampling Collection Point

Outlet Sample Collection Point
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Wood Lacquer Division ETP Inlet/Outlet Flow Meter

Electromagnetic Inlet Flow Meter

Outlet Flow Meter
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C.L. Gupta Esports SLtd.

Tel. : +91-591-2477000

18 km Before Moradabad, Delhi Highway, Fax : +91-591-2477300

vill. Jivai, Amroha-244221, India ; e-mail
Cin :- U74999 DL2004 PLC 125090

: mail@clgupta.com

CLG/HR-31/20-21/92%

Mr. Amit Chandra (CEO-7)
U. P. Pollution Control Board
B.No. TC-12V, Vibhuti Khand
Gomti Nagar
Lucknow-226010

14.10.2020

Sub: Review against the Air Consent refusal order vide letter
- Ref. No. 71046//UPPCB/Bijnore (UPPCB RO)/CTO/Air/JYOTIBA PHULE
NAGAR/2019 Dated: 30.09.2020 issued to the applicant unit M/s C. L.

Gupta Exports Ltd., Vill- Jivai, 18 km stone before Moradabad, Delhi
Highway Amroha-244221 (U.P).

Sir,
We refer to your above letter and kindly request you to reconsider. .

We have been operating the unit for the past 18 years and have enjoyed an

approval under the Air Act since applicability, which has continuously been
renewed ever since. X

We also wish to note that our application for renewal for consent to
operate under the Air Act was filed on 29.11.19 and your letter rejecting this

renewal application has been issued only on 30.9.20, which is beyond the

statutory period. As such, our consent to operate stands deemed to operate in
law.

Even substantively, as per your own joint inspection report dated 3.12.2019
and UPPCB report dated 14.01.2020, there had been no violation in Air
compliances. Your latest compliance report from 30.07.2020 also does not record
any non-compliance under the Air Act. Absolutely nothing in the Hon'ble NGT

Orders, including the order dated 6.08.2020 is linked to any alleged violation of
Air Act.

We also submit that the only reason cited for rejecting our application for
renewal of consent to operate, are the observations of the Hon'ble NGT on

Manufacturer & Exporters

' )
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could not attend the hearing: Our application for clarification/correction of the
observations of the Hon'ble NGT order is already filed and pending hearing. We
are also in the process of approaching the Supreme Court in this matter.
Therefore, we submit that the observations of the Hon'ble NGT on 06.08.2020
ought not to be used to reject our application.

We further submit that in any case, it cannot be a basis for rejecting our
renewal for consent to operate, because we have, in fact, complied with all
requirements of the law. Even before the Hon'ble NGT, we have stated so. We
have fully complied with the Water Act, the EPA and even the Air Act.

The only issue, if at all, relates to the drawing of groundwater, which is
anyway not a subject of the Air Act's consent to operate requirements. While we
deny that we have committed any violation in this matter and the matter is
pending litigation, in the meantime, the latest Gazette Notification has been
issued in this respect on 24.09.2020, which squarely applies to our case being an
old unit operating for the past more than 15 years. We have applied to CGWA
under this new notification for granting 290 KLD withdrawal of ground water for
drinking/domestic purposes and 30 KLD for industrial use (Copy attached for
ready reference).

In view of all the above, as such, you are kindly requested to review your
above order and grant the renewal of Air Act consent to operate at your earliest.
Livelihoods of about 6500 people are dependent on the unit and it is critical
especially during this time period affected by COVID-19. It is reiterated that we
are in full compliance and our CGWA application for groundwater has also been
~ filed under the new law. This letter is issued without prejudice to our rights and
remedies in law.

Thanking You
Yours Faithfully ‘
For C.L. Gupta Exports Ltd.

it
(Teevra Gupta)
Director

Cc: 1- RO UPPCB, Bijnore



g

C.L. Gupta Exports Ltd.

~ Tel. : +91-591-2477000
18 km Before Moradabad, Delhi Highway, Fax = : +91-591-2477300
vill. Jivai, Amroha-244221, India . e-mail : mail@clgupta.com
Cin :- U74999 DL2004 PLC 125090 ; ' Fuy il

CLG/HR-31/20-21/93 14.10.2020

Mr. Amit Chandra (CEOQ-7)
U. P. Pollution Control Board
B.No. TC-12V, Vibhuti Khand
Gomti Nagar
Lucknow-226010

Sub: Review against the Water Consent refusal order vide letter
Ref. 'No. 66853//UPPCB/Bijnore (UPPCB RO)/CTO/Water/JYOTIBA PHULE
NAGAR/2019 Dated: 30.09.2020 issued to the applicant unit M/s C. L. Gupta
Exports Ltd., Vill- Jivai,18 km stone before Moradabad, Delhi Highway Amroha-
244221 (U.P).

Sir,
 We refer to your above letter and kindly request you to reconsider.

We have been operating the unit for the past 18 years and have enjoyed an

approval under the Water Act since applicability, which has continuously been
renewed ever since.

We also WISh to note that our application for renewal for consent to operate
under the Water Act was filed on 29.11.19 and your letter rejecting this renewal
application has been issued only on 30.09.20, which is beyond the statutory period. As
such, our consent to operate stands deemed to operate in law.

Further, it is a mandate in law that we 'have to be heard before the -order is
passed, which opportunity was not granted to us.

- We also submit that the only reason cited for rejecting our. application for
renewal of consent to operate, are the observations of the Hon'ble NGT on 06.08.2020,
which was passed ex parte due to a technical problem by which we could not attend the
hearing. Our application for clarification/correction of the observations of the Hon'ble
NGT order is already filed and pending hearing. We are also in the process of
approaching the Supreme Court in this matter. Therefore, we submit that the
observations of the Hon'ble NGT on 06.08.2020 ought not to be used to reject our

application.
W‘

Manufacturer & Exporters )
Brass Art Ware « E.P.N.S. Ware » Wrought Iron Ware » Glass & Crystal Ware » Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI-110020

[



AN

We further submit that in any case, that cannot be_ a basis for rejecting our
renewal for consent to operate, because we have, in fact, complied with all
requirements of the law. Even before the Hon'ble NGT, we have stated 'so. Your own
compliance report of 30.07.2020 filed before the Hon'ble NGT that we have complied
with almost all requirements, including ZLD standard. Only in a few instances have you
observed "Partial compliance" due to maintenance of flow maters/log books etc., which
are all minor issues that have already been corrected. You have otherwise not observed
any non-compliance under the Water Act. - )

. J )

The only issue, if at all, relates to the drawing of groundwater, which is anywéy
not a subject of the Water Act's consent to operate requirements. While we deny that
we have committed any violation in this matter and the matter is pending litigation, in
the meantime, the latest Gazette Notification has been issued in this respect on
24.09.2020, which squarely applies to our case being an old unit operating for the past
more than 15 years. We have applied to CGWA under this new notification for granting
290 KLD withdrawal of ground water for drinking/domestic purposes and 30 KLD for
industrial use (Copy attached for ready reference).

In view of all the above, as suéh, you are kindly requested to review your above
order and grant the renewal of the Water Act consent to operate at your earliest.
Livelihoods of about 6500 people are dependent on the unit and it is critical especially
during this time period affected by COVID-19. It is reiterated that we are in full
compliance and our CGWA application for groundwater has also been filed under the
new law. This letter is issued without prejudice to our rights and remedies in law.

Thanking You
Yours Faithfully
For C.L. Gupta Exports Ltd.

-

(Teevra Gu p?a]
Director

Cc: 1- RO UPPCB, Bijnore. | ‘
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C.L. GUPTA EXPORTS LTD.

GLASS DIV-E.T.P.
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to the wastewater solution. The hydrogen peroxide will
chemically attack the organics.in the wastewater, degrading,
, them and reducing the measured COD and BOD.

/' Hydrogen peroxide (H202) has been used to reduce the BOD
and COD of industrial wastewaters for many years. While the
cost of removing BOD and COD through chemical oxidation
with hydrogen peroxide is typically greater than that through
_physical or biological means, there are nonetheless spe01ﬁc
situations which justify the use of hydrogen peroxide. These
include: Predigestion of wastewaters which contain moderate
to high levels of compounds that are toxic, inhibitory, or
recalcitrant to biological treatment (e.g., pesticides,
plasticizers, resins, coolants, and dyestuffs);

- Pretreatment of high strength / low flow wastewaters —
where biotreatment may not be practical — prior to discharge
to a Publicly Owned Treatment Works (POTW);

- Enhanced separation of entrained orgamcs by flotation and
settling processes; and

- Supply of supplemental Dissolved Oxygen (DO) when
biological treatment systems experience temporary overloads
or equipment failure. )

As indicated by these examples, H2072 can be used as a stand-
alone treatment or as an enhancement to existing physical or
biologieal freatment processes, depending on the situation.

?You can reduce COD and BOD by adding hydrogen peroxide

Many industries are faced with waste discharge problems
Their output of various organic waste materials is hlgh but
they face restrlctlons on how much they can discharge.

amount of contammants released. A natural solution to rel@gﬁ

this problem is both desirable and avajlable.
— Bl

)
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MINISTRY OF JAL SHAKTI )
(Department Of Water Resources, River Development And Ganga Rejuvenation)
(CENTRAL GROUND WATER AUTHORITY)
NOTIFICATION
New Delhi, the 24th September, 2020

S.0. 3289(E).—WHEREAS, on the directions of Hon’ble Supreme Court vide its order dated
the10th December, 1996 passed in Civil writ Petition No 4677 of 1985, MC Mehta Vs Union of India, the
Central Government constituted the Central Ground Water Authority (hereafter referred to as the
‘Authority’) vide notification number S.0. 38 (E), dated the 14% January, 1997 to exercise powers under
Section 5 of the Environment (Protection) act, 1986 (29 of 1986) for the purposes of regulation and control
of Ground Water management and development and to exercise certain powers and perform certain
functions relating thereto;

AND WHEREAS, the Authority has been regulating ground water development and management
by way of issuing ‘No Objection Certificates’ for ground water extraction to industries or infrastructure
projects or Mining Projects etc., and framed guidelines in this connection from time to time in twenty two
States and two Union territories, where ground water development is not being regulated by the State
Government Union Territory administration concerned;

AND WHEREAS, some of the State Governments or, Union territories enacted legislations and
issued regulatory directions or orders for regulating ground water development and management;

AND WHEREAS, the Hon’ble National Green Tribunal, New Delhi vide order dated the 15% April
2015 in OA Nos. 204/205/206 of 2014 has issued directions to the Authority to ensure that any person
operating tube-well, or any means to extract ground water shall obtain permission from the Authority and
shall operate the same subject to the law in force, even if such unit is existing unit or the unit is yet to be
established;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 09™ July, 2015 in OA Nos. 34
and 37 of 2014 directed all industrial units which are members of the Common Effluent Treatment Plants

(CETPs) to approach the Authority through State Pollution Control Board for obtaining ‘No Objection
Certificate’ in accordance with the law;

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 13™ July, 2017 in
OA No 200- of 2014 directed that every industry should be directed to pay for extraction of such water, that
too, subject to the conditions stated in the order permitting such extraction;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 28™ August, 2018 in
O.A. Nos. 176 of 2015 and 59 of 2012 respectively directed the Ministry of Water Resources, River
Development and Ganga Rejuvenation to forthwith review the existing mechanism so as to ensure effective
steps for conserving the groundwater resources;

AND WHEREAS, in pursuance of the directions of the Hon'ble National Green Tribunal and
powers conferred by sub-section (3) of section 3 and section 5 of the Environment (Protection) Act, 1986
the Authority, with a view to protect the ground water resources had circulated the draft guidelines for grant
of ‘No Objection Certificate’ on the 11™ October, 2017 inviting comments and suggestions from all the
stakeholders;

AND WHEREAS, all objections and suggestions received in response to the said draft guideline
have been duly considered by the Central Government, the Authority notified the guidelines to regulate
groundwater over-exploitation and to conserve the groundwater resources in the country vide notification
number S.0. 6140 (E), dated the 12" December, 2018:

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 03™ January 2019 in the
OA No. 176 of 2015 directed that the above mentioned notification dated the 12® December, 2018 may not
be given effect to as it is unsustainable if tested on ‘Precautionary Principle, Sustainable development as
well as Inter-generational Equity Principles’ and if implemented, will result in fast depletion of
groundwater and damage to water bodies and will be destructive of the fundamental right to life under
Article 21 of the Constitution of India;

AND WHEREAS, the said Hon’ble Tribunal vide order dated the 11® September, 2019 constituted
a committee to deliberate on steps for preventing depletion of groundwater, robust monitoring mechanism
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against unauthorised extractions and fulfillment of ‘No Objection Certificate’ conditions, environment
compensation etc and to submit a report;

AND WHEREAS, the aforesaid committee submitted the report along-with draft guidelines to
regulate groundwater extraction and groundwater conservation in Hon’ble Tribunal on the
16™ March, 2020:

AND WHEREAS, the above said Hon’ble Tribunal vide order dated the 20" July, 2020 directed to
comply with certain points for sustainable groundwater management while issuing ‘No Objection
Certificates’ to commercial establishments by the Authority;

Now therefore, in pursuance of the directions of Hon’ble National Green Tribunal and the powers
conferred by sub-section (3) of Section 3 read with Section 5 of the Environment (Protection) Act, 1986 (29
of 1986), the Department of Water Resources, River Development & Ganga Rejuvenation, hereby notifies
the guidelines to regulate and control groundwater extraction in the country in supersession to this
Ministry notification vide S.0. 6140 (E), dated the 12" December, 2018 as per the Schedule below:

SCHEDULE

Guidelines to regulate and control ground water extraction in India

(with immediate effect)

INDEX
ITEM Page No.
Preamble and Background
1.0 Exemptions from seeking No Objection Certificate..........cccoeurrireerrreirereennesriisnnenenens 35
2.0  Drinking & Domestic use for Residential apartments/ Group Housing Societies/ Government water
supply agencies in Urban reas ... essssssssssesssssssnns 35
3.0 Ariculture SeCtOr smssmmsmunmasissisimiissis s cn i inerisis covssivess 36
4.0 CommEICIAl USE.....couivimiieiriieinieicetrneieseerereeesstetesess st ssesesnsessensassassesesessssesesessssensenns 36
4.1 INAUSEIIAL USE...cirreerririrririerineserisssesasesessesssssssssessesssnsnsssssssssssssesenssssssessnsansssssssns 36
4.2 MiIning Projects imusssssssmsssisessssinsmsssosssssiasssosssanssises st st 37
4.3  Infrastructure projects..ceusmsr s simasieeds s iimivspisseiiimming 38
5.0 Ground water abstraction/ restoration Charges .........ccuvereerereereireerrereesnseseeresresseesseoses 39
5.1 Rates of Ground water abstraction /restoration charges.............ccoevevvevieereenrirnenens 40
6.0 Bulk Water SUPPLY ..oveevieirerieeiriririrtse sttt et e e snere s ere s bebs et s easens 42
7.0 Abstraction of Saline ground watersssssinmmvinmassa st 42
8.0 Protection Of Wetland ATEas..........ccvvervuererireeririasseseiesnreisssessessssesesesssasssssssssassssranssssns 42
9.0 General compliance conditions in No Objection Certificate...........cccooeerrreeerirennenerennas 43
10.0 Monitoring of compliance of No Objection Certificate Conditions............ccccvveeivrrcrnines 43
11.0 Renewal of No Objection Certificate ..........coovvveveerereseereseinieeessesesaesessessssesessesessesesres 44
12.0 Extension of No Objection Certificate ........uruveriviereiisiinsmienississisiseasesassesessessssssssense 44
13.0 Delegation of powers against illegal groundwater withdrawal ............ccoccceviiiiccnnne.. 44
14.0 Ground Water Level MOnitOring..........ccvvvvevreverireeieceeererenesesessessesiessessesseseessssensenns 45
15.0 Environmental COMPENSAtiON.......c.eevveerecerreriereriererieserseeesereseesassssessesessessssesessesssnesessesens 45
15.1 Rates of Environmental COMPENSAtionN: ..........covrererrceriiinieinrsieisessesiessssisssessssesseses 45
15.2 Deterrent Factors to compensate losses and environmental damage (for packaged drinking water
units, mining, industries and infrastructural dewatering projects)..........ccverereerererrenenns 46
16.0 Provision of Penalty ..........coooiriiiiiiiieeeee ettt e 46
17.0 Other important Conditions (Applicable to all): .........ccovvviicvcriciiiinree e 48
[F. No. CGWA-21/4/2020-CGWA]
ASHISH KUMAR, Director
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ANNEXURES

Annexure I: Estimation of water requirements for drinking and domestic use.

Annexure II: Guidelines for construction of piezometers and monitoring of groundwater levels and
quality.

Annexure III; Measures to be adopted to ensure prevention from pollution in the plant premises of
polluting industries/ projects.

Annexure I[V: Outline of hydro-geological report for obtaining No Objection Certificate for
industries.

Annexure V: Format of the Report on ground water conditions (for mining projects).

Annexure VI Indicative list of Infrastructure projects.

Annexure VII: Supreme Court Order in Civil Writ petition 36 of 2009 regarding measures for

prevention of fatal accidents of small children due to their falling into abandoned bore
wells and tube wells.

Annexure VIIL: List of States/ Union territories where ground water extraction is being regulated by
Central Ground Water Authority (CGWA)

Annexure IX: Glossary of technical terms used

Annexure X : Annual water audits by the industries

Guidelines to regulate and control groundwater extraction in India

Preamble and Backeround:

On the directions of Hon’ble Supreme Court vide its order dated 10th December, 1996 passed in Civil writ
Petition No 4677 of 1985, MC Mehta Vs Union of India, the Central Government had.constituted the
Central Ground Water Board as Authority vide notification number S.0. 38 (E), dated the 14™ January,
1997 to exercise powers under sub section (3) of section 3 of the Environment (Protection) act, 1986 (29 of
1986) for the purposes of regulation and control of Ground Water Management and Development and to
exercise certain powers and perform certain functions as per the said Act.

The Authority has been regulating ground water development and management by way of issuing ‘No
Objection Certificates’ for ground water extraction to industries or infrastructure projects or Mining
Projects etc., and framed guidelines in this connection from time to time applicable in twenty two States
and two Union territories, where ground water development is not being regulated by the State Government
and Union territory administration concerned.

To have sustainable management of water resources in the country groundwater abstraction guidelines have
been prepared to regulate groundwater extraction and conserve the scarce groundwater resources in the

country.

These guidelines will come into force with immediate effect from the date of Gazette Notification and will
supersede all earlier guidelines issued by the Central Ground Water Authority (CGWA).

These guidelines will have pan India applicability. Ground water abstraction in States/ Uts (which are not
regulating ground water abstraction) shall continue to be regulated by Central Ground Water Authority.

Further, wherever States/ Uts have come out with their own groundwater abstraction guidelines, which are
inconsistent with the CGWA guidelines, the provisions of CGWA guidelines will prevail. However, in case
the guidelines followed by such States/ Uts contain some more stringent provisions than CGWA
guidelines, such provisions may also be given effect to by the States/ Uts Authorities in addition to those
contained in the CGWA guidelines. States may be at liberty to suggest additional conditions/ criteria based
on the local hydro-geological situations which shall be reviewed by CGWA/Ministry of Jal Shakti,
Government of India before acceptance.

All new/existing industries, industries seeking expansion, infrastructure projects and mining projects
abstracting ground water, unless specifically exempted under Para 1.0 below, will be required to seek No
Objection Certificate from Central Ground Water Authority or, the concerned State/ UT Ground Water
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Authority as the case may be. The entire process of grant of No Objection Certificate shall be online
through a web based application system.

Water management plans shall be prepared by all the State Ground Water Authorities/ Organizations for all
Over-exploited, Critical and Semi-critical assessment units starting with Over-exploited units. Water
management plans shall be reviewed and updated periodically. Water management plans, data on water
availability and scarcity and policy framed in this regard shall be placed on the websites of Central Ground
Water Authority/ State Ground Water Authority.

1.0 Exemptions from seeking No Objection Certificate:

Following categories of consumers shall be exempted from seeking No Objection Certificate for
ground water extraction:

(i) Individual domestic consumers in both rural and urban areas for drinking water and domestic
uses.

(i) Rural drinking water supply schemes.

(iii) Armed Forces Establishments and Central Armed Police Forces establishments in both rural
and urban areas.

(iv) Agricultural activities.
(v) Micro and small Enterprises drawing ground water less than 10 cum/day.
1.1 Registration of Drilling Rigs

State / Ut Governments shall be responsible for registering drilling rigs operating within their jurisdiction
and for maintaining the database of wells drilled by them. Appropriate link shall be provided in CGWA
portal for making the data available to CGWA.

2.0 Drinking & Domestic use for Residential apartments/ Group Housing Societies/ Government
water supply agencies in urban areas

For grant of No Objection Certificate for ground water extraction, the project proponent has to furnish the
details as per the guidelines issued by the CGWA in proper format as available in CGWA website. No
Objection Certificate for new /existing wells shall be granted only in such cases where the local
Government water supply agency is unable to supply requisite amount of water in the area.

No Objection Certificate shall be granted subject to the following specific conditions:

i)  Installation of Sewage Treatment Plants shall be mandatory for all residential apartments/ Group
Housing Societies where ground water requirement is more than 20 m*/day. The water from Sewage
Treatment Plants shall be utilized for toilet flushing, car washing, gardening etc.

ii)  The No Objection Certificate shall be valid for a period of five years from the date of issue or till
such time local Government water supply is provided to the project area, whichever is earlier. In case
the project proponent receives water supply from the concerned local Government Water Supply
Agency during the validity of the No Objection Certificate, intimation regarding availability of public
water supply shall be sent by the project proponent to CGWA and No Objection Certificate will be
cancelled by the Authority. In other cases, the project proponent will apply for renewal of No
Objection Certificate, ninety days before the expiry of No Objection Certificate.

iii) Proponents shall be liable to pay ground water abstraction charges for the quantum of ground water
proposed to be extracted, as per rates mentioned in Table 5.1.

Documents to be submitted with the application

a)  Details of water requirement computed as per National Building Code, 2016 (Annexure I), taking
into account recycling/ reuse of treated water for flushing etc.

b)  Affidavit on non-judicial stamp paper of Rs. 10/- by the applicant, confirming non/ inadequate
availability of public water supply in case of users requiring ground water up to 10 m’/ day for
drinking/ domestic use.

¢)  Certificate of non-availability of water from local government water supply agency in cases requiring
ground water in excess of 10 m*/ day for drinking/ domestic use. Government water supply agencies
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applying for No Objection Certificate shall submit copy of government approval of the scheme/
project proposed to be implemented.

d)  Ground water quality data of existing bore well/ tube well/ dug well from any National Accreditation
Board for Testing and Calibration Laboratories (NABL) accredited laboratory or Govt. approved
laboratory (in case of existing projects applying for no objection certificate)

€)  Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

3.0 Agriculture Sector

Agriculture sector is the backbone of the Indian economy. As per Minor Irrigation Census 2013-14, 87.86%
of wells are owned by marginal, small and semi-medium farmers having land holding up to 4 hectares (ha).
Around 9.18 % of wells are owned by medium farmers having land holding 4 — 10 ha and 2.96% of the
wells are owned by big farmers having land holding more than 10 ha.

Considering the number of ground water abstraction structures, regulation of ground water in agriculture
sector through a ‘command and control’ strategy will prove to be an arduous task. Therefore, a
participatory approach for sustainable ground water management would be more productive.

States/Uts are advised to review their free/subsidized electricity policy to farmers, bring suitable water
pricing policy and may work further towards crop rotation/diversification/other initiatives to reduce over-
dependence on groundwater.

Agriculture sector shall be exempted from obtaining No Objection Certificate for ground water extraction.
4.0 Commercial Use

No new major industries shall be granted No Objection Certificate in over-exploited assessment areas
except as per the policy guidelines.

Availability of ground water resources shall be given due regard while considering applications for grant of
No Objection Certificate for commercial use.

Commercial entities extracting ground water shall be required to submit online annual water audit report
including an audit of water use as mentioned in the relevant sections. CGWA/ State Ground Water
Authority (SGWA) shall publish all such audit reports online.

CGWA/ SGWAs shall engage independent agencies to verify the compliance of No Objection Certificate
conditions periodically.

4.1 Industrial Use

In Over-exploited assessment units, No Objection Certificate shall not be granted for ground water
abstraction to any new industry except those falling in the category of Micro, Small and Medium
Enterprises (MSME). However, No Objection Certificate for drinking/ domestic use for work force, green
belt use by these new industries shall be permitted. Expansion of existing industries involving increase in
quantum of ground water abstraction in over-exploited assessment units shall not be permitted. No
Objection Certificate shall not be granted to new packaged water industries in Overexploited areas, even if
they belong to MSME category.

No Objection Certificate for ground water extraction by industries shall be granted subject to the following
specific conditions:

i)  No Objection Certificate shall be granted only in such cases where local government water supply
agencies are not able to supply the desired quantity of water.

ii)  All industries shall be required to adopt latest water efficient technologies so as to reduce dependence
on ground water resources.

iii)  All industries abstracting ground water in excess of 100 m*/d shall be required to undertake annual
water audit through Confederation of Indian Industries (CII)/ Federation Indian Chamber of
Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit
audit reports within three months of completion of the same to CGWA. All such industries shall be
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required to reduce their ground water use by at least 20% over the next three years through
appropriate means.

iv)  Construction of observation well(s) (piezometer)(s) within the premises and installation of
appropriate water level monitoring mechanism as mentioned in Section 15 shall be mandatory for
industries drawing/ proposing to draw more than 10 m*/day of ground water and. Monitoring of
water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 15 m from the bore well/production well. Depth and aquifer
zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Detailed
guidelines for design and construction of piezometers are given in Annexure II. Monthly water level
data shall be submitted to the CGWA through the web portal.

v)  The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project
premises. Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes,
pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi)  Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye,
Chemical/ Petrochemical, Coal washeries, other hazardous units etc. (as per CPCB list) need to
undertake necessary well head protection measures to ensure prevention of ground water pollution
(Annexure III).

viii) All industries drawing ground water in safe, semi-critical and critical assessment units shall be
required to pay ground water abstraction charges as applicable as per Tables 5.2 A and 5.3 A.

ix) All existing industries drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as applicable as per Tables 5.2 B and 5.3 B.

Documents to be submitted with the application

(@  An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from
local government agencies in cases where ground water requirement is up to 10 m*/day.

(b)  Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the local
government water supply agency in cases where requirement of ground water is more than 10
3
m”/day.

() Ground water quality data of existing bore well/ tube well/ dug well from any NABL accredited
laboratory or Govt. approved laboratory (in case of existing projects applying for No Objection
Certificate)

(d) Water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL
accredited laboratories/Government approved laboratories.

(¢)  Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

() Impact Assessment report: All projects extracting/proposing to extract ground water in excess of
100 m’day in Over-exploited, Critical and Semi-critical areas shall have to mandatorily submit
impact assessment report of existing/ proposed ground water withdrawal on the ground water regime
and also socio-economic impacts report prepared by accredited consultants. Pro-forma for the report
is given in Annexure IV.

4.2 Mining Projects

All existing as well as new mining projects will be required to obtain No Objection Certificate for ground
water abstraction. Since mining projects are location specific, there will be no ban on grant of No Objection
Certificate for abstraction of ground water for such projects in over-exploited assessment units.

No Objection Certificate for mining projects shall be granted subject to the following specific conditions:

i) It shall be mandatory for all the mining industries to ensure that water available from de-watering
operations is properly treated and should be gainfully utilized for supply for irrigation, dust
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suppression, mining process, recharge in downstream and for maintaining e-flows in the river
system.

ii)  Construction of observation well(s) (piezometers) along the periphery in the premises, for monthly
ground water level monitoring, shall be mandatory for mines drawing/ proposing to draw more than

10 m*/day of ground water. Depth and aquifer zone tapped in the piezometer shall be commensurate
with that of pumping well/ wells.

iti) In addition, the proponent shall monitor ground water levels by establishing observation wells
(piezometers) in the core and buffer zones as specified in the No Objection Certificate.

iv)  In case of coal and other base metal mining the project proponent shall use the advance dewatering
technology (by construction of series of dewatering abstraction structures) to avoid contamination of
surface water.

V) In addition to this, all mining units shall also monitor the water quality of mine seepage and mine
discharge through NABL accredited/ Govt. approved laboratories and the same shall be submitted at
the time of self compliance.

vi)  All mining projects drawing ground water in safe, semi-critical and critical assessment units shall be
required to pay ground water abstraction charges as applicable as per Tables 5.4 A.

vii) All mining projects drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as per Table 5.4 B.

Documents to be submitted with the application
(a) Mining plan approved by the concerned Govt. agency/ department.

(b) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

(¢) Comprehensive report prepared by accredited consultant on ground water conditions in both core and
buffer zones of the mine, depth wise and year wise mine seepage calculations, impact assessment of
mining and dewatering on ground water regime and its socio-economic impact, details of recycling,
reuse and recharge, reduction of pumping with use of technology for mining and water management to
minimize and mitigate the adverse impact on ground water, based on local conditions. Format for
report is given in Annexure V,

4.3 Infrastructure projects:

Since infrastructure projects are location specific, grant of No Objection Certificate to such projects located
in over-exploited assessment units shall not be banned. New infrastructure projects/ residential buildings
may require dewatering during construction activity and/ or use ground water for construction. In both
cases, applicants shall seek No Objection Certificate from CGWA before commencement of work.
However, in over-exploited assessment units, use of ground water for construction activity shall be
permitted only if no treated sewage water is available within 10 km radius of the site. New as well as
existing Infrastructure projects shall also be required to seek No Objection Certificate for abstraction of
ground water.

No “No Objection Certificate’ shall be granted for extraction of groundwater for Water Parks, Theme Parks
and Amusement Parks in over-exploited assessment units.

Indicative list of Infrastructure projects is given in Annexure VI.

The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

i)  In case of infrastructure projects that require dewatering, proponent shall be required to carry out
regular monitoring of dewatering discharge rate (using a digital water flow meter) and submit the
data through the web portal to CGWA/SGWA as applicable. Monitoring records and results should
be retained by the proponent for two years, for inspection or reporting as required by CGWA/
SGWA.

1
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ii)  Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground
water requirement is more than 20 m*/day. The water from STP shall be utilized for toilet flushing,
car washing, gardening etc.

iii) For infrastructure dewatering/ construction activity, No Objection Certificate shall be valid for
specific period as per the detailed proposal submitted by the project proponent.

iv)  All infrastructure projects drawing ground water in safe, semi-critical and critical assessment units
shall be required to pay ground water abstraction charges as applicable as per Table 5.3 A.

v)  All infrastructure projects (new/ existing) drawing ground water in over-exploited assessment units
shall be liable to pay ground water restoration charges as per Table 5.3 B.

Documents to be submitted with the application

(a) In cases where dewatering is involved, submission of impact assessment report prepared by an
accredited consultant on the ground water situation in the area giving detailed plan of pumping,
proposed usage of pumped water and comprehensive impact assessment of the same on the ground
water regime shall be mandatory. The report should highlight environmental risks and proposed
management strategies to overcome any significant environmental issues such as ground water level
decline, land subsidence etc.

(b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any
other source in case water is required for construction in safe and semi critical areas.

(¢) Certificate from a government agency regarding non availability of treated sewage water for
construction within 10 km radius of the site in critical and over-exploited areas.

(d) Certificate of non-availability of water from local government water supply agency in respect of all
categories of assessments units for commercial use.

(e) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

(f) Details of water requirement computed as per National Building Code, 2016 (Annexure I), taking
into account recycling/ reuse of treated water for flushing etc. (in case of completed infrastructure
projects for commercial use).

(g) Completion certificate from the concerned agency for infrastructure projects requiring water for
commercial use.

5.0 Ground water abstraction/ restoration charges

All residential apartments/ group housing societies/ Government water supply agencies in urban areas shall
be required to pay ground water abstraction charges.

All industries/mining/ infrastructure projects drawing ground water in safe, semi-critical and critical
assessment units will have to pay ground water abstraction charges based on quantum of ground water
extraction and category of assessment unit as per details given in this guideline.

All existing mining/ infrastructure projects and existing industries including MSME drawing ground water
in over-exploited assessment units will have to pay ground water restoration charges based on quantum of
ground water extraction. Further, new MSME, new infrastructure and new Mining projects in over
exploited areas shall also be required to pay ground water restoration charges.

Existing industries, infrastructure units and mining projects which have installed/constructed artificial
recharge structures in compliance of the conditions prescribed in the groundwater guidelines prevailing at
the time of grant of No Objection Certificate or its renewal shall be eligible for a rebate of 50% (fifty
percent) in the ground water abstraction charges/ground water restoration charges, subject to their
satisfactory performance and verification.

The revenue generated from the proposed water abstraction/ restoration charges shall be kept in a separate
fund for implementation of site specific suitable demand/ supply side interventions.

TRUE TOPY



Qo\

40 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

5.1 Rates of Ground water abstraction /restoration charges

L Drinking and domestic use for residential apartments/ group housing societies/ Government
water supply agencies in Urban areas

All residential apartments/ Group Housing Societies requiring water only for drinking/domestic use
requiring No Objection Certificate would pay ground water abstraction charges as per rates given below in
Table 5.1.

Table 5.1 Ground Water Abstraction charges for Drinking & Domestic use.

Quantum of Groundwater withdrawal Rate of ground water abstraction charges
(m*/month) ®s. per m?)
0-25 No charge
26-50 1.00
>50 2.00

Government water supply agencies and Government infrastructure projects shall pay Ground water
abstraction Charges @ Rs. 0.50 per m’.

II. Packaged Drinking Water units

Rates of ground water abstraction charges for packaged drinking water units in safe, semi-critical and
critical assessment units are given in Table 5.2 A and those for ground water restoration charges in over-
exploited assessment units are given in Table 5.2 B.

Table 5.2 A: Rates of ground water abstraction charges for packaged drinking water units
(Rs per m®)

S.No. Category Quantum of ground water withdrawal
of area Upto 51 to <200 200 to <1000 1000 to 5000
50m*/day m’/day m’/day <5000 m’/day
\{ 3 and above
m’/day
Ground
water use
L. Safe 1.00 3.00 5.00 8.00 10.00
2. Semi-critical 2.00 5.00 10.00 15.00 20.00
3: Critical 4.00 10.00 20.00 40.00 60.00

Table 5.2 B: Rates of ground water restoration charges for packaged drinking water units

(Rs per m3)
S.No. Category Quantum of ground water withdrawal
of area Upto 50 51 to <200 200 to <1000 1000 to 5000
m’/day m’/day m’/day <5000 m’/day
v 3 and above
m/day
Ground
water use
1. Over-exploited 8.00 20.00 40.00 80.00 120.00
(existing
industries only)
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OI.  Other Industries & infrastructure projects

Rates of ground water abstraction charges for other industries and infrastructure projects in safe, semi-

critical and critical assessment units are given in Table 5.3 A and those for ground water restoration charges
in over-exploited assessment units are given in Table 5.3 B.

Table 5.3 A: Rates of Ground Water abstraction charges for other industries & infrastructure
projects (Rs per m®)

S.No. Category Quantum of ground water withdrawal
of area <3200 200 to <1000 1000 to 5000 m’/day and
m’/day m’/day above
v <§000
m’/day
Ground water
use o

1. Safe 1.00 2.00 3.00 5.00
2. Semi-critical 2.00 3.00 5.00 8.00
X Critical 4.00 6.00 8.00 10.00

Table 5.3 B: Rates of ground water restoration charges for other industries & infrastructure projects
(Rs per m®)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m’/day and
3 3
m’/day m’/day above
v <§ 000
m/day
Ground water
use
1. Over-exploited (existing 6.00 10.00 16.00 20.00
industries / new
Industries as per the

present Guidelines)

IV. Mining projects

Rates of ground water abstraction charges for mining, which are drawing ground water in safe, semi-critical
and critical assessment units are given in Table 5.4 A and those for ground water restoration charges in case
of projects drawing ground water in over-exploited assessment units are given in Table 5.4 B.

Table 5.4 A: Rates of ground water abstraction charges for mining (Rs. per m®)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m’/day and
v m’/day m’/day <2000 above
Ground water m’/day
use >
1. Safe 1.00 2.00 2.50 3.00
. Semi-critical 2.00 2.50 3.00 4.00
3. Critical 3.00 4.00 5.00 6.00
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Table 5.4 B: Rates of ground water restoration charges for mining (Rs. per m®)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m’/day and
R m’/day m’/day <5000 above
Ground water m’/day
use >
1. Over-exploited 4.00 5.00 6.00 7.00
6.0 Bulk Water Supply

All private tankers abstracting ground water and use it for supply as bulk water suppliers will now
mandatorily seek No Objection Certificate for ground water abstraction. The bulk water suppliers through
tankers drawing ground water in safe, semi-critical and critical assessment units shall pay groundwater
abstraction charges as per the Table-6.1 A. The bulk water suppliers drawing ground water in over-
exploited assessment units shall pay the groundwater restoration charges as per the Table-6.1 B. All
tankers will have to install GPS based system for their monitoring of movement/area of operation.

Modalities for issue of No Objection Certificate for bulk/tanker water supplies shall be worked out in
consultation with States/Uts and suitable guidelines in this regard will be framed and issued separately for
the same.

Table-6.1A: Groundwater abstraction charges for Bulk/Tanker water supplies

Category Rate per m3 (in Rs.)
Safe 10
Semi Critical 20
Critical 25

Table-6.1B: Groundwater abstraction charges for Bulk/Tanker water supplies

Category Rate per m3 (in Rs.)

Over Exploited 35

7.0 Abstraction of Saline ground water

Abstraction of saline ground water in areas having either saline ground water at all depths or pockets of
saline ground water in an otherwise fresh water area for use by industries/ dewatering by infrastructure/
mining projects including those located in over-exploited areas would be encouraged. Such industries shall
be exempted from paying ground water abstraction charges.

The list of such assessment units having saline ground water at all depths as per the latest assessment of
dynamic ground water resources will be made available by the CGWA in their website. However, due care
shall be taken in respect of disposal of effluents by the units so as to protect the water bodies and the
aquifers from pollution.

Detailed guidelines in this regard shall be prepared and issued separately.
8.0 Protection of Wetland Areas

The wet land areas in the country are very crucial as they are direct reflection of the presence of ground
water in such areas. The protection of the wetland areas is being separately handled by the Wetland
Authorities. Since ground water is very crucial for the survival of the wetland area, any excessive ground
water development within the zone of wetland area would affect the volume of water in that wetland.
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Projects falling within 500 m. from the periphery of demarcated wetland areas shall mandatorily submit a
detailed proposal indicating that any ground water abstraction by the project proponent does not affect the
protected wetland areas. Furthermore, before seeking permission from CGWA, the projects shall take
consent/approval from the appropriate Wetland Authorities to establish their projects in the area.

9.0  General compliance conditions in No Objection Certificate

i.  Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in
the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and
intimation regarding their installation shall be communicated to the CGWA within 30 days of grant
of No Objection Certificate through the web-portal.

ii.  Proponents shall mandatorily get water flow meter calibrated on from an authorized agency once in
a year.

iii. ~ Proponents shall install roof top rain water harvesting & recharge systems in the project area.

iv.  Proponents shall pay Ground Water Abstraction/ Restoration Charges based on quantum of ground
water extraction as applicable as per the rates given in Section 6.

v.  Construction of purpose-built observation wells (piezometers) for ground water level monitoring
shall be mandatory as per Section 15. Water level data shall be made available to CGWA through
web portal. Detailed guidelines for construction of piezometers are given in Annexure-IL.

vi.  Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year.
Water samples from bore wells/ tube wells / dug wells shall be collected during April/May every
year and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy
metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA
through the web portal.

vii.  If the existing well becomes defunct due to mechanical failure within the validity period of No
Objection Certificate, the user can construct a replacement well under intimation to CGWA on web
portal. The defunct well shall be properly sealed (Refer Annexure VII). The user will be required to
submit documentary proof in this regard. However, if the existing abstraction structures fails to yield
water and he proponent desires to drill another tubewell in the same premises, prior permission of
the Authority shall be required. If the replacement well is to be drilled in some different place, the
proponent shall obtain fresh No Objection Certificate.

viii. ~ Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled /
treated waste water.

ix.  In case of change of ownership, new owner of the industry will have to apply for incorporation of
necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises.

10.0 Monitoring of compliance of No Objection Certificate Conditions

To monitor the compliance of No Objection Certificate conditions, Central Ground Water Authority and
State/ UT Ground Water Authorities shall take the following steps:

Suitable MIS will be developed for compliance monitoring.

b. District Collectors/Deputy Commissioners (DCs) /District Magistrates (DMs) are authorized to take
enforcement measures like sealing of unauthorized ground water abstraction structures,
disconnection of electricity, launching of prosecution against those violating the No Objection
Certificate conditions and taking action for imposition of Environmental Compensation.

oF Technical officers of CGWB/ CGWA and State groundwater organizations are authorized to take
actions with respect to monitoring and periodic inspections with the approval of competent
authority.

d. In case of violation of any of the No Objection Certificate conditions, the proponents shall be liable
to pay the penalties as per Section 16.
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11.0 Renewal of No Objection Certificate

No objection certificate shall be renewed periodically, subject to the compliance of the conditions
mentioned therein:

i. The applicant shall apply for renewal of No Objection Certificate at least ninety days prior to
expiry of its validity.
ii. Application for renewal of No Objection Certificate shall be accompanied by the Compliance
Report.
iii. Before granting renewal, Central Ground Water Authority or State/ Ut Authority shall satisfy itself
that the conditions of No Objection Certificate have been complied with.
iv. In case of change in category of the assessment unit, renewals would be granted with conditions as
laid down for new category.
V. No Objection Certificate will be renewed for the terms specified for various uses as follows:
Category Use Term of renewal
Critical, Infrastructure projects for drinking & domestic 5 years
Semi-critical use and urban Water Supply Agencies
and Industries 3 years
safe Mines 2 years
Over exploited All users in ‘Over-exploited areas’ 2 years

Vi. If the application for renewal is submitted in time and the CGWA/ the respective State/ Ut Authority
is unable to process the application in time, No Objection Certificate shall be deemed to be extended
till the date of renewal of No Objection Certificate.

Vii. If the proponent fails to apply for renewal within 3 months from the date of expiry of No Objection
Certificate, the proponent shall be liable to pay Environmental Compensation for the period starting
from the date of expiry of No Objection Certificate till No Objection Certificate is renewed by the
competent authority.

12.0 Extension of No Objection Certificate

If the proponent is unable to construct the well(s) during the validity period of No Objection Certificate for
genuine reasons, the proponent will have to apply for extension of No Objection Certificate. Application
for extension should be supported by documents justifying the reasons for delay. Other conditions for grant
of extension of No Objection Certificate will be the same as that for fresh No Objection Certificate.

Extension of No Objection Certificate will be granted for a maximum period of two years. No further
extension will be granted after the expiry of the extended period. In that case, the applicant will have to
apply afresh for grant of No Objection Certificate.

13.0 Delegation of powers against illegal groundwater withdrawal

Central Ground Water Authority has appointed the District Magistrate/ District Collector/ Sub Divisional
Magistrates of each Revenue District/Sub division as Authorized Officers, who have been delegated the
power to seal illegal wells, disconnect electricity supply to the energised well, launch prosecution against
offenders etc. including grievance redressal related to ground water in their respective jurisdictions.

In order to further decentralise and strengthen the monitoring and compliance mechanism as per the
guidelines, officials of concerned Departments of Revenue and Industries of the States/Uts shall be
appointed as Authorised Officers in consultation with the State/Ut Governments.

A copy of the No Objection Certificate issued by the CGWA in the No Objection Certificate Application
Portal (NOCAP) will be forwarded to the respective District Magistrate/ District Collector. In case of any
violation of the directions of Central Ground Water Authority and non-fulfilment of the conditions laid
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down in the No Objection Certificate, the Authorised Officers will file appropriate Petition/Original
Application etc under sections 15 to 21 of the Environment (Protection) Act, 1986 in appropriate Courts.

14.0 Ground Water Level Monitoring

All the project proponents (drawing ground water more than 10 cum/d) have to mandatorily construct
Piezometers (observation wells) within their premises for monitoring of the ground water levels. Such a
mechanism of compliance conditions has been made to ensure that every month the ground water level in
the project area can be monitored and observed. In this regard the necessary criteria for monitoring of water
levels through piezometers by the project proponents is given in Table 14.1.

Table 14.1 No. of Piezometers to be constructed & Type of Water Level Monitoring Mechanism

Quantum of Ground water No. of Monitoring mechanism
5-No. withdrawal (cum/d) piEzomStRE DWLR with
required Manual DWLR Telemetry
1 <10 0 0 0 0
2 11-50 1 1 0 0
3 51-500 1 0 1 0
4 >500 2 0 1 1

The piezometer shall be suitably located to ensure that zone of aquifer tapped in the piezometer is the same
as that of the pumping well.

15.0 Environmental Compensation

Extraction of ground water for commercial use by industries, infrastructure units and mining projects
without a valid No Objection Certificate from appropriate authority shall be considered illegal and such
entities shall be liable to pay Environmental Compensation for the quantum of ground water so extracted.
The norms prescribed by Central Pollution Control Board (CPCB) shall be utilized for calculating the
Environmental compensation as mentioned below:

ECgw = Ground water consumption per day x Environmental Compensation rate (ECRgw) x No. of days x
Deterrence factor

where ground water consumption is in m3/day and ECRgy in Rs./ cum
15.1 Rates of Environmental Compensation:

Rates of Environmental Compensation (ECRgw) for various types of users in different categories of
assessment units are given in Table 15.1 to 15.3.

Table 15.1 : ECRgw for Packaged Drinking Water units

S.No. |Area Category Water Consumption (cum/day)
<200/ 200 to <1000 1000 to <5000 5000 & above
Environmental Compensation Rate (ECRgy) in Rs./m3

Safe 12 18 24 30
2 |Semi critical 24 36 48 60
3 Critical 36 48 66 90
4 |Over- exploited 48 72 96 120

Note :-Minimum ECgy shall not be less than Rs 1,00,000/-
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Table 15.2: ECRgw for Mining/ infrastructure dewatering projects

S.No. Area Category Water Consumption (cum/day)
<200 200 to 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECRgy) in Rs./m3
1 | Safe 15 21 30 40
2 [Semi critical 30 45 60 75
3 | Critical 45 60 85 115
4 | Over- exploited 60 90 120 150
Note :-Minimum ECg,, shall not be less thanRs 1,00,000/-
Table 15.3: ECRgw for Industrial units
S.No. Area Water Consumption (cum/day)
Category <200 200 to 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECRgy,) in Rs./m3
| Safe 20 30 40 50
2 Semi critical 40 60 80 100
3 Critical 60 80 110 150
4 Over- exploited 80 120 160 200
Note :-Minimum ECg,, shall not be less thanRs 1,00,000/-

15.2 Deterrent Factors to compensate losses and environmental damage (for packaged drinking water
units, mining, industries and infrastructural dewatering projects)

The following deterrent factors based on the duration of illegal ground water extraction shall be levied to
compensate for the losses and environmental damages as detailed in Table 15.4.

Table 15.4: Deterrent factor based on quantum of ground water withdrawal and number of years of

illegal withdrawal
S.No. Water Consumption Deterrence Factor
<2 years 2-5 years >5 years
1 <1000 KLD 1.00 1.00 1.25
2 1000-5000 KLD 1.00 1.00 1.50
3 >5000 KLD 1.00 1.25 2.00

Note: KLLD — Kilolitre per day

16.0 Provision of Penalty

Penalty shall be imposed on the proponents for non-compliance of No Objection Certificate conditions
issued by the appropriate authority. Rates of penalty proposed for non-compliance of various conditions of
No Objection Certificate are given in Table 16.1.The rates of the penalty shall be reviewed periodically
with the approval of competent authority in Ministry of Jal Shakti.
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Table 16.1: Penalty provision for non Compliance of No Objection Certificate conditions
S. No. Items Charges in Rs.
1 Non installation/faulty Digital water Flow meter with telemetry system. 200000
2 Non disclosure/ construction of additional groundwater abstraction structures
a) Non-functional Structures.
b) Defunct/Abandoned 200000
Note: Given rates are for unit non-functional/defunct/abandoned structures. 100000
This shall be multiplied with total such structures to arrive at consolidated
penalty.
3 Reporting of fresh water zones as Brackish / Saline zones in application. 200000
4 Non Installation of Piezometer. 200000
5 Non Installation/faulty DWLR/Telemetry system 100000
Non Construction/Inadequate capacity of Recharge / Water conservation
6 structures. 500000
7 Non maintenance of Recharge structures. 200000
Injection of treated/untreated water into the aquifer system.
Note: In addition to penalty, the proponent shall bear the cost of aquifer 1000000
8 remediation as per the provisions of Environment (Protection) Act, 1986.
9 Non Submission of Water level/Water quality Data. 50000
Non-maintenance of log book of daily withdrawal/non submission of
10 Groundwater abstraction data. 50000
11 Non submission of photograph of recharge structure(s). 50000
12 Non Submission of Self Compliance report. 100000
Construction  of  groundwater  abstraction  structures by un 100000
13 authorized/unregistered Drilling Rigs (per structures).
14 Non registration of water supply tankers. 500000
15 Submission of false information/ undertaking. 100000

Charges shall also be payable for correction/modification in the existing issued No Objection Certificate
letter. The details of such charges are given in Table 16.2.

Table 16.2: Proposed Charges for correction/Modification in the existing issued No Objection

Certificate
S. No. Items Charges in Rs.
1 Change in recharge quantum 10000
2 Change in User ID. 5000
3 Change in firm Name 5000
4 Extension of No Objection Certificate 5000
5 Issuance of duplicate No Objection Certificate 5000
6 Issuance of corrigendum to No Objection Certificate 5000
7 Any other items/corrections etc 5000

1R coryY



T

48 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

17.0 Other important Conditions (Applicable to all):

i.  Sale of ground water by a person/ agency not having valid no objection certificatefrom CGWA/State
Ground Water Authority is not permitted.

ii.  In infrastructure projects, paved/parking area must be covered with interlocking/perforated tiles or
other suitable measures to ensure groundwater infiltration/harvesting.

iii. In case of Infrastructure projects, the firm/entity shall ensure implementation of dual water supply
system in the projects. Compliance of the same shall be submitted through the web portal.

iv.  Non-compliance of conditions mentioned in the No Objection Certificate may be taken as sufficient

reason for cancellation of no objection certificate accorded/ non-renewal of No Objection
Certificate.

v.  No application shall be entertained without supporting documents as specified in relevant sections.
vi.  Abstraction structure(s) should be located inside the premises of project property.

vii.  Self compliance of conditions laid down in the no objection certificate shall be reported by the users
online in the web portal of Central Ground Water Authority/state Ground Water Authority.

viii.  Processing fee prescribed, if any, from time to time shall be charged for various services.
Note:
1. Guidelines are subject to modification from time to time.

2. In case of any discrepancy between Hindi and English versions of this document including the
annexures, the English version shall prevail.

Annexure I
Estimation of Water Requirements for drinking and domestic use
(Source: National Building Code 2016, BIS)
a) Residential Buildings:

Accommodations Population

1 Bedroom dwelling unit 4

2 Bedroom dwelling unit

5
3 Bedroom dwelling unit 6
7

4 Bedroom dwelling unit and above

Notes:

1) The above figures consider a domestic household including support personnel, wherever
applicable.

2) For plotted development, the population may be arrived at after due consideration of the
expected number and type of domestic household units.

3) Dwelling unit under EWS category shall have population requirement of 4 and studio
apartment shall have population requirement of 2.

As a general rule the following rates per capita per day may be considered for domestic and non-domestic
needs:

a) For communities with populations up to 20,000:

1) | Water supply through stand post: 40 Iphd (Min)

2) | Water supply through house service: | 70 to 100 Iphd
connection
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b) For communities with: 100 to 135 Iphd

population 20,000 to 100,00 together with

full flushing system
) For communities with population: 150 to 200 Iphd

above 100,000 together with
full flushing system

Note—The value of water supply given as 150 to 200 litre per head per day may be reduced to 135 litre per
head per day for houses for Medium Income Group (MIG) and Low Income Groups (LIG) and
Economically Weaker Section of Society (EWS), depending upon prevailing conditions and availability of
water.

Out of the 150 to 200 litre per head per day, 45 litre per head per day may be taken for flushing
requirements and the remaining quantity for other domestic purposes.

A. Water Requirements for Buildings Other than Residences

S1 Type of Building Domestic litres Flushing Total Consumption
No. per head/ day | Litres per head/ day | Litres per head/ day
1. | Factories including canteen where 30 15 45
bath rooms are required to be
provided
2. | Factories including canteen where 20 10 30
no bath rooms are required to be
provided
3. | Hospital (excluding laundry and
kitchen):
a) Number of beds not
exceeding 100 230 110 340
b) I;I(;gnber of beds exceeding 300 150 450
¢) Out Patient Department 10 5 15
(OPD)
4. | Nurses’ homes and medical 90 45 135
quarters
Hostels 90 45 135
Hotels (up to 3 star) excluding 120 60 180
laundry, kitchen, staff and water
bodies
7. | Hotels (4 star and above) 260 60 320
excluding laundry, kitchen, staff
and water bodies
Offices (including canteen) 25 20 45

Restaurants and food court
including water requirement for
kitchen:

a) Restaurants

55 per seat 15 per seat 70 per seat

9 dicos*Comt 25 per seat 10 per seat 35 per seat
10. | Clubhouse 25 20 45
11. | Stadiums 4 6 10
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12. | Cinemas, concert halls and 5 per seat 10 per seat 15 per seat
theatres and multiplex
13. | Schools/Educational institutions:
a) Without boarding facilities
b) With boarding facilities 25 20 45
90 45 135
14. Shopping and retail (mall)
a) Staff 25 20 45
b) Visitors 5 10 15
15. Traffic Terminal stations
a) Airports 40 30 70
b) Railway stations (Junction) 30 70
with bathing facility 40
¢) Railway stations (Junction) 15 45
without bathing facility 30
d) Railway stations (Intermediate) 20 45
with bathing facility 25
e) Railway stations (Intermediate) 10 25
without bathing facility 15
f) Interstate bus terminals 25 20 45
g) Intrastate Bus Terminals/Metro 10 5 15
Stations
Notes:

1. For calculating water demand for visitors, consumption of 15 litre per head per day may be taken.

2. The water demand includes requirement of patients, attendants, visitors and staff. Additional water
demand for kitchen, laundry and clinical water shall be computed as per actual requirements.

3. The number of persons shall be determined by average number of passengers handled by stations, with

due considerations given to the staff and vendors who are using these facilities.

4. Consideration should be given for seasonal average peak requirements.

5. The hospitals may be categorized as Category A (25 to 50 beds), Category B(51 to 100 beds), Category

C (101 to 300 beds), Category D (301 to 500) and Category E (501 to 750 beds).

Annexure I1

Guidelines for construction of Piezometers and monitoring of Ground Water Levels and Quality

Piezometer is a borewell/tubewell used only for measuring the water level by lowering a tape/sounder or
automatic / digital water level measuring equipment. It is also used to take water sample for water quality
testing whenever needed. General guidelines for installation of piezometers are as follows:

e The piezometer is to be installed/constructed at the minimum distance of 50 m from the pumping
well through which ground water is being withdrawn. The diameter of the piezometer should be
about four inches to six inches.

e The depth of the piezometer should be the same as that of the pumping well from which ground
water is being abstracted. If, more than one pumping wells are constructed tapping aquifers at
different depths, more than one piezometers shall be required to be constructed tapping different
aquifers as in the pumping wells.

TR{-\ cOPY
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e The measurement of water level in piezometer should be taken, only after the pumping from the
surrounding tubewells has been stopped for about four to six hours.

e The ground water quality has to be monitored once in a year during pre-monsoon (April/ May)
period by industries and mines drawing ground water. Samples of ground water should be analyzed
from NABL accredited laboratory.

e A permanent display board should be installed at Piezometer/ Tubewell site for providing the

location, piezometer/ tubewell number, depth and zone tapped of piezometer/tubewell for standard
referencing and identification.

e Any other site specific requirement regarding safety and access for measurement may be taken care
off.

Annexure II1

Measures to be adopted to ensure prevention from pollution in the plant premises of polluting
industries/ projects

It has been observed that ground water in and around polluting industries like Tannery, Slaughter Houses,
Dye, Chemical, Coalwashery, other hazardous units, etc., is polluted. In order to prevent further
deterioration of ground water quality, it is essential to take all necessary measures for well head protection.
All industries/ projects falling under this category are hereby directed to follow the under mentioned
procedure both for existing and new category.

1. No tube well/ bore well / dug well should be constructed in the vicinity of the processing unit. Tube
well/ bore well should be constructed at the place which is hygienically maintained.

2. Only Mild Steel pipe should be used for assembly/ casing and PVC (Poly Vinyl Chloride) or similar
pipes should not be used. The tube well/ bore well having PVC or similar pipes should be abandoned
and filled back.

3. Around the tube well/ bore well, RCC (Reinforced Concrete Cement) grouting of 3 meters (length) x 3
meters (width) x 2 meters (depth) must be provided. The pipe of the tube well/ bore well must be
raised 1 meter above ground level (1 magl). The tube well/ bore well must be surrounded by RCC wall
of 0.5 meter height and 1.5 meter depth to prevent any surface contamination to enter the constructed
tube well/ bore well. Plan/Sectional diagram is enclosed for reference (Appendix 1 and 2).

3. The tube well/ bore well must be fitted with NRV (Non Return Valve) in order to ensure that the
constructed tube well/ bore well is exclusively used for abstraction of ground water only.

4. At no point of time there should be any injection of any water or fluid into the constructed tube well/
bore well/ Piezometer.

5. The industries/ projects under this category should not implement any recharge measures within the
plant premises.

6. Any tube well/ bore well located/ constructed in the vicinity of STP (Sewage Treatment Plant) or ETP
(Effluent Treatment Plant) should be abandoned and filled back.

7. The piezometer to be constructed for monitoring purpose should follow the same procedure as that for
tube well/ bore well for such industries/ projects.

1R COPY .
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Appendix 1

Plan/ Sectional diagram showing well head protection
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Appendix 2
Plan/ Sectional diagram showing well head protection
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Annexure-IV

Outline of hydro-geological Report for obtaining No Objection Certificate for industries

1. Brief about the proposed project giving location details, coordinates, google/ toposheet maps, etc.
demarcating the project area.

2. Ground water situation in and around the project area including water level and quality data and maps

along with quality issues, if any. In case of mines, ground water conditions in both core and buffer zone
should be described.

3. Details of the tubewells/ borewells proposed to be constructed. This includes the drilling depth,
diameter, tentative lithological log, details of pump to be lowered, H.P. of pump, tentative discharge of
tubewells/ borewells, etc. Locations to be marked on the site plan/ map. Location of proposed
piezometers.

TRIETOPY.,



54

q12

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

10.

Details of Geophysical studies carried out in and around the project area. Ground water resources
computation of the block in which the project falls.

Approved Mine plan in case of mines and detailed dewatering plan in case of mine/ infrastructure
dewatering projects.

Proposed usage of pumped water in case of mining/ infrastructure dewatering projects.

Comprehensive assessment of the impact on the ground water regime in and around the project area
highlighting the risks and proposed management strategies proposed to overcome any significant
environmental issues.

Proposed measures for disposal of waste water by industries drawing saline water.

Measures to be adopted for water conservation which include recycling, reuse, treatment, etc. This
includes the water balance chart being adopted by the firm along with details of water conservation
methods to be adopted.

- Brief write up along with capacity and flow chart of Sewage Treatment Plants / Effluent
Treatment Plants / Combined Effluent Treatment Plants existing/ proposed within the project.

- Details of water conservation measures to be adopted to reduce/ save the ground water.
- Total water balance chart showing the usage of water for various processes.

Any other details pertaining to the project.

Annexure V

Format of the Report on ground water conditions (for mining projects)

Introduction

Project description

Background

Objectives and scope

Regional setting

Location

Landuse

Climate

Topography and drainage
Geology —Regional and Local

General Hydrogeology (aquifer types, aquifer depth, zone tapped etc.)

Groundwater condition (In core and buffer zones)

Spatial and temporal variations in water levels Groundwater quality (Shallow and deep aquifer)

Impact of groundwater extraction on local groundwater

Hydrograph of water level/piezometer in monitoring wells
Trend analysis of historical water levels Flow net analysis (groundwater flow direction)

Year wise/ bench wise mine dewatering computation as per approved mine plan

Conclusions
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Annexure VI

Indicative list of Infrastructure projects

Residential townships including commercial buildings
Office building
School

College

University

Special Economic Zone

Metro Station

Railway Station

Bus Depot

Airport

Seaport

Highway infrastructure

Fire station

Warehouse

Business Plaza

Malls & Multiplex

Hospitals

Nursing Homes

Resort

Hotel/ Restaurant/ Food Plaza

Holiday home/Guest house/ Hostels

Banquet Hall/ Marriage Gardens

IT Complex

Logistics & Cargo
Clubs

Trade Centre

Annexure -VII

Supreme Court Order in Civil Writ petition 36 of 2009 regarding measures for prevention
of fatal accidents of small children due to their falling into abandoned bore wells and tube
wells

In Re: Measures for prevention of fatal accidents of small children due to their falling into
abandoned bore wells and tube wells

Union of India and Ors. Respondents(s)

e
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ORDER

With this Court issuing requisite guidelines vide order dated 11th February, 2010, subject to slight
modifications, nothing survives in the present writ petition.

That modification is as follows:

(i)  The owner of the land/ premises, before taking any steps for constructing bore well/ tube well must
inform in writing to the concerned authorities in the area, i.e., District Collector/ District Magistrate/
Sarpanch of the Gram Panchayat/ any other Statutory Authority/ concerned officers of the
Department of Ground Water/ Public Health/ Municipal Corporation, as the case may be, about the
construction of bore well/ tube well.

(ii) Registration of all the drilling agencies, namely, Government/ Semi Government, Private etc. should
be mandatory with the district administration/ Statutory Authority wherever applicable.

(iii) Erection of signboard at the time of construction near the well with the following details:-
(a) Complete address of the drilling agency at the time of construction/ rehabilitation of well.
(b) Complete address of the user agency/owner of the well.

(iv) Erection of barbed wire fencing or any other suitable barrier around the well during construction.

(v) Construction of cement/ concrete platform measuring 0.50x0.50x0.60 meter (0.30 meter above
ground level and 0.30 meter below ground level) around the well casing.

(vi) Capping of well assembly by welding steel plate or by providing a strong cap to be fixed to the
casing pipe with bolts & nuts.

(vii) In case of pump repair, the tube well should not be left uncovered.
(viii) Filling of mud pits and channels after completion of works.

(ix) Filling up abandoned bore wells by clay/sand/boulders/pebbles/drill cuttings etc. from bottom to
ground level.

(x) On completion of the drilling operations at a particular location, the ground conditions are to be
restored as before the start of drilling,

(xi) District Collector should be empowered to verify that the above guidelines are being followed and
proper monitoring check about the status of bore holes/ tube wells are being taken care through the
concerned state/ Central Government agencies.

(xii) District/ Block/ Village wise status of bore wells/tube wells drilled viz. No. of wells in use, No. of
abandoned bore wells/ tube wells found open, No. of abandoned bore wells/ tube wells properly
filled up to ground level and balance number of abandoned bore wells/ tube wells to be filled up to
ground level is to be maintained at District Level.

In rural areas, the monitoring of the above is to be done through Village Sarpanch and the Executive
from the Agriculture Department.

In case of urban areas, the monitoring of the above is to be done through Junior Engineer and the
Executive from the concerned Department of Ground Water/Public Health/ Municipal Corporation
etc.

(xiii) If a bore well/ tube well is ‘Abandoned’ at any stage, a certificate from the concerned department of
Ground Water/ Public Health/ Municipal Corporation/ Private Contractor etc. must be obtained by
the aforesaid agencies that the ‘Abandoned’ bore well/tube well is properly filled upto the ground
level. Random inspection of the abandoned wells is also to be done by the Executive of the
concerned agency/ department. Information on all such data on the above are to b maintained in the
District Collector/ Block Development Office of the State.

We are informed that the last paragraph of the earlier order dated 11th February, 2010, concerning publicity
has been duly complied with.

Subject to the above, the writ petition is disposed of.

\
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New Delhi,
August 6, 2010

[S.H. KAPADIA]

...................................... I

[K.S. RADHAKRISHNANA]

...................................... J.

[SWATANTER KUMAR]

ANNEXURE VvIIT

List of States/Union territories where ground water extraction is being regulated by Central Ground Water

Authority

1. Andaman and Nicobar Islands
2. Assam

3. Arunachal Pradesh

4. Bihar

5. Chhattisgarh

6. Dadra and Nagar Haveli and Daman and Diu
7. Gujarat

8. Haryana

9. Jharkhand

10.  Madhya Pradesh

11. Maharashtra

12.  Manipur

13.  Meghalaya

14, Mizoram

15. Nagaland

16.  Odisha

17.  Punjab

18.  Rajasthan

19.  Sikkim

20.  Tripura

21.  Uttar Pradesh

22, Uttarakhand

23.  Andhra Pradesh (only mining projects)
24.  Telangana (only mining projects)

TRUE COPY
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Annexure IX

Glossary of technical terms used

1. Safe area: Area categorized as SAFE from the ground water resources point of view, based on the
latest ground water resources assessment carried out jointly by CGWB and State ground water
organizations. Details available on the websites of NOCAP and CGWB.

2. Semi-critical area: Area categorized as SEMI-CRITICAL from the ground water resources point of
view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organizations. Details available on the websites of NOCAP and CGWB.

3. Ciritical area: Area categorized as CRITICAL from the ground water resources point of view, based
on the latest ground water resources assessment carried out jointly by CGWB and State ground water
organisations. Details available on the websites of NOCAP and CGWB.

4. Over-exploited area: Area categorized as OVER-EXPLOITED from the ground water resources point
of view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organisations. Details available on the websites of NOCAP and CGWB.

Aquifer: Geological formation capable of storing and transmitting ground water.

Deeper Aquifer: In areas having multiple aquifer system, the aquifer(s) occurring below the
uppermost aquifer.

7. Well: Any structure used for the extraction of groundwater, including open wells, dug wells, bore
wells, dug-cum-bore wells, tube wells, filter points, collector wells, infiltration galleries, recharge
wells, or any of their combinations or variations.

Government Agency: May be Central or State Government body.
Supplier: Government/ Government approved Water Supply Agency.
10. Mine: Area where mining activity is taking place, or area abandoned after mining.

11. Illegal Ground Water abstraction Structure: Any energized abstraction structure viz. dugwell,
tubewell, borewell which is being used to withdraw ground water without valid No Objection
Certificate from Central Ground Water Authority.

12. Rainwater Harvesting: The technique or system of collection and storage of rainwater, at micro
watershed scale, including roof-top harvesting, for future use or for recharge of groundwater.

13. Mining Project: Project which involves mining activity either open cast or underground or both.
14. Ground Water Draft: Quantum of ground water withdrawal.
15. Saline Water: Water having salinity in excess of 2500 psiemens/cm at 25°C.

16. Water Table Intersection: Intersection of the water table on excavation of the overlying material due
to mining or other activities.

17. Drinking and domestic use: Besides drinking & domestic use of households, this category will cover
drinking requirement of industries not requiring water for industrial process; drinking, washing,
cleaning use etc. in case of hospitals, hotels, malls & multiplexes, institutions, offices, banquet halls,
fire stations, metro stations, railway stations, airports, sea ports, stadia etc.

18. Recycle/Reuse: Using treated waste water for various purposes/ putting water to multiple uses.
19. Government Department: Either Central Government or State Government.

20. Municipality: Municipality, a Municipal Corporation or similar body of local urban governance by
any other name.

21. Groundwater: Water, which exists below the surface in the zone of saturation and can be extracted
through wells or any other means or emerges as springs and base flows in streams and rivers;

22. Bgl : Below Ground Level.
23. BCM : Billion cubic metres.

TROECO
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24. Groundwater Abstraction structure: Structure used to withdraw groundwater like bore well / tube
well / dug well/dug cum bore well/tunnel well.

25. Observation well or Piezometer: A bore well/tube well used only for measuring the water
level/piezometric head and to take water sample periodically but not used for groundwater abstraction.

26. Water Audit: A method of quantifying water use in simple or complex systems, with a view to
reducing water usage and often saving money on otherwise unnecessary water use.

27. Ground water pollution: If concentration of any parameter in ground water exceeds the maximum
permissible limit for drinking water prescribed by the Bureau of Indian Standards.

28. Cooperative Group Housing Societies/ Builder flats: A Housing Society is a society formed by
house owners within a residential complex. The housing society formed must be formally registered
with registrar of co-operatives.

29. KLD -Kilo Litre per day
30. ECgw - Environmental compensation for drawing illegal ground water.

31. ECgwr - Environmental compensation rates for drawing illegal ground water.

ANNEXURE X
Annual water audits by the industries (Source — CII)

Water audit is a systematic process of objectively obtaining a water balance by measuring flow of water
from the site of water withdrawal or treatment, through the distribution system, and into areas where it is
used and finally discharged. Conducting a water audit involves calculating water balance, water use and
identifying ways for saving water.

Water audit involves preliminary water survey and detailed water audit. Preliminary water survey is
conducted to collect background information regarding plant activities, water consumption and water
discharge pattern and water billing, rates and water cess. After the analysis of the secondary data collected
from the industry, detailed water audit is conducted, which involves the following steps:

e On site training and discussion with facility manager and personnel

e  Water system analysis

e Quantification of baseline water map

e Monitoring and measurements using pressure and flow meters and various other devices
e Quantification of inefficiencies and leaks

e Quantification of water quality loads and discharges

¢ Quantification of variability in flows and quality parameters

e Strategies for water treatment and reuse or direct use

A detailed water balance is finally developed. Water quality requirement at various user areas is mapped,
which helps in developing ‘recycle’ and ‘reuse’ opportunities.

The detailed water audit report contains the following:
e Water consumption and wastewater generation pattern
e Specific water use and conservation
e Complete water balance of the facility
e  Water saving opportunities
¢ Method of implementing the proposals
e Full description and figures

e Investment required
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Industries can undertake following measures for water conservation:
o Setting up of norms for water budgeting
® Modernization of industrial process to reduce water consumption
e Recycling water with a re-circulating cooling system

¢ Ozonation cooling water approach which can result in five fold reduction in blow down when
compared to traditional chemical treatment

¢ Reduction in reuse of de-ionized water by eliminating some plenum flushes, converting from a
continuous flow to an intermittent flow system and improving control on the use

e Use of waste water for gardening

e Proper processing of effluents to adhere to the norms of disposal.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. Mo Sz o

€ coPY



/8
| erons. g 4 V25

C.ol. Gupta Exports L1d. "1

Tel. : +91-591-2477000
18 km Before Mor;ndabad Delhi Highway, Fax : +91-591-2477300
vill. Jivai, Amrohd-244221, India - e-mail : mail@clgupta.com G
Cin :- U74999 DL2004 PLC 125090 . D . e
CLG/HR-194/2020-21/90 12.10.20

The Regional Director
Central Ground Water Board
Bhujal Bhavan , North region
Sec-B, Near Ram Ram Bank
Chauraha, Sitapur Road
Lucknow -226021

Sub: Ground Water requirement for drinking/domestic and industrial purposes.
Sir,

In accordance to the Latest G.0. No. CG-DL-E-24092020-221952 dated
24.09.2020, we are an old unit operatingsince 1.4.2001 and at present, we have
approval dated 27.4.20 for groundwater extraction only for domestic/residential use
since we are a factory with canteen, bathrooms and several guesthouses/quarters.
However, we currently don’t have approval for groundwater extraction for mdustrlal
use.

In view of the new notification dated 24.09. 2020 we are an old unit operating
since 1.4.2001 and in accordance with the same, we request for the following:

' 1. (factory with canteen and bathrooms) Requirement for drinking/domestic for
6500 employees (6500*45): 290 KLD '
2. Fresh water required for our Handicrafts Industry (Industrial use) 30 KLD

Since the uploading of above request is not feasibie on your portal, we are
sending the request in hardcopy.

Kindly allow.

Thanking You
Yours Faithfully
For C.L. Gupta Exports Ltd.

(Teevra Gupta)
Director

w . c!t,eﬁ,aj. - éﬁrb ‘ Manufacturer & Exporters

Brass Art WiTe » E.P.N.S. Ware » rought lron Ware « Glass & Crystal Ware «-Iron & Steel Ware « Wooden Furniture & Accessories

Regd. Office : DPT 337, DLF PRIME TOWER, OKHLA, NEW DELHI-110020
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 1(C)/w1s 1(zh)
[See rule 6(3)/fAa# 6(3) &1]

APPLICATION FOR REGISTRATION OF EXISTING
WELL
faez=er F9 % Ieedsor LEIECORE]
(Domestic or Agricultural User of Ground Water)
(ST3TST ST T ¥e] AT FHT¥ 3T
[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and

. Regulation Act, 2019.]
[3eaR e 7amst Srer waereT 3 RAfergsrer srfofaaa, 2019 T FITETH 10 (1) A0

11 (1)]
Applicant's Details
GOl
Type of Applicant Behalf of Application Number AMRH1120RDO0004
| HTATH FT IHR Firm/Company  3mrdger §&4T
Name of the Teevra Gupta Father's Name Anil Gupta
Applicant Rar sram
HTAGH & ATH
Date of Birth 28/08/1971 Gender Male
JIeAfafy faar
Nationality Indian ID as Address Proof Aadhaar Card
TSERraT forarw w39 amsH
. Aadhaar Card 8891-0226-6654 Uploaded Aadhaar Download
' Number Card
TR 1S TEIT TS f3RaT T AR
COC)

1 of4 T@{gow 04-Nov-20, 12:38 PM



Registration Form

House No./Flat -
No./Building No.

HAET HO/Fole FO/3TG
0
City/Town/Post Rampur Road
[ Office
‘ TR/FERTEE 3T Rea
District Moradabad
Sleldq
Designation - Director
g
' Authorization Letter
EIBEIRE
Details of Existing Well
faezaATeT 7 &7 faavor
District Amroha
STeldq (J.P.Nagar)

Plot No./Khasra No. Vill- Jivai,
CATE WEATEHT G&AT  Amroha

Ward No./Holding No.
Particulars of The Existing Well
feezaTer 57 #1 sghr

Date of 01/04/2016
' Construction/Sinking
of Well
9 1 fator fafy

Housing Pipe If Any
R FER

Strainer Details

T T fqaor

Material of Strainer PVvC
TEAT Y [IAAT

2 of 4

CYNie

http://upgwdonline.in/apps/ApplicationForm/Us...

Locality/Village C. L. Gupta & Sons
Agec/aa Near Kathghar
Kotwali
' State Uttar Pradesh
T
Pin Code 244001
Raws
’ Company Name C. L. Gupta Exports
. HYAY FT AH Ltd.
Download

| Block ZOYA

\J

Sollsh

Municipality/Municipal N/A
Corporation

IR arfere/se faarer
N/A
Type of Well Tube Well/Boring
|9 FT THR
No

Number of Strainer(s) : 2

FEoIX T HEAT

04-Nov-20, 12:38 PM
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...
S.No. Strainer Installed at Strainer Installed Length Diameter (In
B what Depth from upto what Depth (In millimeter)

Approx. Depth of 75.00

Well (In meter)
9 F¥ AT TGS
(FHrex #H)

Whether There has

. been Any Adverse

Report Regarding
Water Quality of the
Well?

T FI & o Y
AT & HaY A P
wfiarger Rate 82

Ear Ground Level (in from Ground Level meter) I
Meter) (in Meter) CLIE (FAeheteT )
A, AFR A Rt R, e R @ et (e d)
TETE O TR 3 TS 9 TR §
(e ) (Hrex &)
1 63.00 ' 69.00 6.00 203.00
2 69.00 75.00 6.00 203.00

No

| Details of Existing Pumping Device fg@aTer 4R 3q=vor @t fRavor

Type of Pump to be Submersible
Used
TART faRd STt aTel U

DI YhX

Horse Power (H.P.)

g1 gTa (Tadt)

Operational Device Electric Motor

g IgFor

Details of Utilization of Well
®9 F ITANT F7 fagwor

Purpose of the Domestic

Existing Well
‘ faggaTe 7 1 33297

Pump Capacity (In
ma3/hr)
Y9 &THAT (m3/hr)

15.00
Date of Energization

faggdieor fafy

Daily Running Hours

e 3T (9 #)

Al
1'&%&0

30.00

01/04/2016

5.00

04-Nov-20, 12:38 PM



Registration Form

4 of 4

Is Plot Size of Yes
Residential Premises

is More Than 300

Square Meters?

FT ITaRfT ot &

TS T HHR 300 Tt
e} w2

Capacity of Structure, Constructed for
Rain Water Harvesting ( M)

Wl STl & WA ¥ AT s
&THar (#Hro?)

Any Other Information Which You
Would Like to Furnish

g IHT ATAHIY ST AT TTT AT I8
&

24

http://upgwdonline.in/apps/ApplicationForm/Us...

’ Whether Rain Water

Harvesting Structure
has been Constructed
within the Premises?
T IRET & aut ST
WIS W1 FT vAor
frar T @2

107000.00

Approved

Declaration by the Applicant
3CHEIYUTT

EGIAL

Yes

I do hereby declare that the particulars fuenished herein above are correct and true . |
understand that in case any of the information and particulars is found to be incorrect at any
stage of scrutiny and investigation or thereafter, my application/registration is liable to be

rejected/cancelled ..
ﬂm@mmﬁamé%mmmmmaé’ramg | # Srerelr € o 4 Sirwr agarer &
mmﬁmwmmmwr&mmmmaﬁmﬁmmﬁm
Rt ST e g

| Agree/H We#Hd § -

m@ﬁ/@“ -

04-Nov-20, 12:38 PM
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 1(C)/wie 1()
[See rule 6(3)/faa# 6(3) 1]

APPLICATION FOR REGISTRATION OF EXISTING
WELL
faezaATeT F9 & ISEdFr 3 3mdesT o
(Domestic or Agricultural User of Ground Water)
(ST3TeT STeT T &Ie AT H ¥ IwAtera)

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and
. Regulation Act, 2019.]
[3eav weer oEnt S watreT 3R Rfawe sffae, 2019 HT JITSTH 10 (1) T

11 (1)]
Applicant's Details
Tdge & fAavor
Type of Applicant Behalf of Application Number AMRH1120RDO0O0005
HTATH FT ST Firm/Company | 3Tdgel §&4T
Name of the Teevra Gupta Father's Name Anil Gupta
Applicant Rar s
HTAEH FT ATH
Date of Birth 28/08/1971 Gender Male
oAty forar
Nationality Indian ID as Address Proof Aadhaar Card
T forare waAToT 3 ISR
Aadhaar Card 8891-0226-6654 Uploaded Aadhaar Download
Number Card
HTYUR FTS TEAT 9t AT T TR

COES

1 of 4 ﬂ@ﬁ"’" 04-Nov-20, 1:09 PM



Registration Form

http://upgwdonline.in/apps/ApplicationForm/Us...

QB

House No./Flat - Locality/Village C. L. Gupta & Sons
No./Building No. Aged/aa Near Kathghar
HHTeT HO/FAE TO/oaeT Kotwali
|0
City/Town/Post Rampur Road State Uttar Pradesh %
Office | s
| AIRIFERIANEE AT

District Moradabad Pin Code 244001
g Ra s
Designation Director Company Name C. L. Gupta Exports
g FYAT FT ATH Ltd.
Authorization Letter Download
TR 97
Details of Existing Well

Y &l

™
District Amroha Block ZOYA
SIG | (J.P.Nagar) sATH
Plot No./Khasra No. : Vill- Jivai, Municipality/Municipal N/A
THTe TEAVEEA §&AT ' Amroha Corporation

AR ITf /R forare
Ward No./Holding No. N/A
| aré TR HEar

Particulars of The Existing Well

R 1 ST
Date of 01/04/2016 Type of Well Tube Well/Boring
Construction/Sinking FY FHT IFR
of Well
9 #r forafor fafy
Housing Pipe If Any - No
IR FER
Strainer Details ;

Material of Strainer PVC
TS FT AT

Number of Strainer(s) 2

T i §&AT

1\:@%‘”

2 of4 04-Nov-20, 1:09 PM



Registration Form

S.No. Strainer Installed at Strainer Installed Length

wH what Depth from upto what Depth (In

q&qr Ground Level (in from Ground Level meter)
Meter) (in Meter) CLIES
T, TR A fraelt | wo, -FaR @ et (e )
MEUE W ENRT § MES T TART &
(e &) (e #)

1 63.00 | 69.00 6.00

2 69.00 75.00 6.00

Approx. Depth of 75.00
Well (In meter)

T Jrgeere g

(HieT H)

Type of Pump to be Submersible
Used
T ford ST 9Tt 9

CQR'CaRS

‘ Horse Power (H.P.)

| Y gTaT (ve.4).)

Operational Device Electric Motor

gRarerd 39HIoT

Details of Utilization of Well
FY & ITRNT H7 faazor

' Purpose of the Domestic

Existing Well
faezaTe #a #13827?

3of4

o

http://upgwdonline.in/apps/ApplicationForm/Us...

- Whether There has

been Any Adverse
Report Regarding
Water Quality of the
Well?

AT FY & ol I
OTECAT & HaY F FE
wferger Rt §72

Pump Capacity (In
m3/hr)
9q &7 dT (m3/hr)

1 15.00

Date of Energization

faggitor fafy

Daily Running Hours

o 3T (62 #)

gy

Diameter (In
millimeter)
2183
(fAefieliex /)

203.00

203.00

Details of Existing Pumping Device faga#rer 4R 3usHor &t faavor

01/04/2016

04-Nov-20, 1:09 PM



Registration Form

.%:

4 of 4

Is Plot Size of Yes
Residential Premises

is More Than 300

Square Meters?

1 AR o &

HES FT IHTHR 300 Tt

Her d w2

Capacity of Structure, Constructed for
Rain Water Harvesting ( M3 )

TuT 5ol & Hede g AT saen A
&THar ((#HYod)

Any Other Information Which You
Would Like to Furnish
g IHTT ATHRY ST I Y& HTAT IES

45

http://upgwdonline.in/apps/ApplicationForm/Us...

Whether Rain Water Yes
Harvesting Structure

has been Constructed
within the Premises?

T IR H et o

HAGT WA & forAToT

frar T @2

107000.00

Approved

Declaration by the Applicant
3GETYUTT

CGIL

I do hereby declare that the particulars fuenished herein above are correct and true . |
understand that in case any of the information and particulars is found to be incorrect at any
stage of scrutiny and investigation or thereafter, my application/registration is liable to be
rejected/cancelled ..

# TR e T § R I R e Rewer a@ s wer €| # Strerelr € 13 afe stier wsarer &
g foreT off =R qumdﬁwmmma}mmm@wmmﬁ/ﬁw
T STer e gem

| Agree/H WgAd 5: @

OPY

-4
m

04-Nov-20, 1:09 PM
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 1(B)/%ie 1()
[See rule 6(2)/ATw 6(2) 3]

APPLICATION FOR REGISTRATION OF WELL
FT & USEEIHI0T 3 e o

(Commercial/industrial/Infrastructural/Bulk user having N.O.C. issued by
Central Ground Water Authority or by Ground Water Department)
(@forfsTs [TTHTATHAS/[ATH e TR forets T o, 3.,
HrT [Tt STer TfArToT AT ${aTst Ser RASTTeT g@wT ST R o)

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and
Regulation Act, 2019.]

CIGREC)

[3ecR 9 #amst ST waereT 3 sifefaTa, 2019 #1 g3m§ew 10 (1) 7T
11 (1)]

Applicant's Details

1of5

TR@EOP‘(

&I
Type of Applicant Behalf of Application Number AMRH1120RIN0O006
HTAGH FT THT Firm/Company HTAST FEAT
Name of the Teevra Gupta ' Father's Name Anil Gupta
Applicant Rar s1am0
HTAEH FT ATH
Date of Birth 28/08/1971 Gender Male
SR forar
- Nationality Indian ID as Address Proof Aadhaar Card
eI ferara yaToT 8 ardH
Aadhaar Card 8891-0226-6654  Uploaded Aadhaar Download
Number Card
YR F1 TE&AT gl fohaT I IR
COE

04-Nov-20, 1:28 PM
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...
|
House No./Flat - Locality/Village C. L. Gupta & Sons
No./Building No. HAgod1/aq Near Kathghar
HAHIT HO/FlE TWO/oTaeT | Kotwali
w0
City/Town/Post Rampur Road State Uttar Pradesh
Office Rarcr ¥
TR/FFAINTE AR
District Moradabad Pin Code 244001
SIg R i
Designation Director Company Name C. L. Gupta Exports
RCY FYAT FT ATH Ltd.
Company Address Vill-Jivai, NH-24 Authorization Letter Download
ST FT q4ar Distt-Amroha TR a7
|
Details of Existing Well
faezaTeT 7 @
District Amroha Block ZOYA
S9E (J.P.Nagar) sl
Plot No./Khasra No. ' Vill- Jivai, Amroha Municipality/Municipal N/A
TAle TEANEHT HE&AT Corporation
ST UTforah/sTe foare
Ward No./Holding No. N/A
Particulars of The Existing Well
faezae 59 #1 s3ta
Date of 01/04/2016 Type of Well Tube Well/Boring
Construction/Sinking | FY H THN
of Well
®9 %I fawror fafy
Housing Pipe If Any No
R wER
Strainer Details
oY 7 fagwor
Material of Strainer PVC Number of Strainer(s) 2
FEAT S WA FEAT Y WEAT

20of5 @L 04-Nov-20, 1:28 PM

TRUE COPY



Registration Form

S.No. Strainer Installed at

A what Depth from

WEAT  Ground Level (in
Meter)
T, H-Fa @ foraedy |
TS WEARaT @
(FHeX A)

1 63.00

2 69.00

Approx. Depth of
Well (In meter)

R A FFAIAT TR
(HreT #)

Type of Pump to be
Used

4N Ry ST aret O
CaRCOEY

Horse Power (H.P.)

B Ty (T.t.)

Operational Device

gRaTed 39T

Details of Utilization of Well

&9 & ITNT HT faaor

Purpose of the
Existing Well f

faeT# e &9 #133997 |

3of 5

75.00

Industrial

9736

http://upgwdonline.in/apps/ApplicationForm/Us...

. Strainer Installed Length Diameter (In
upto what Depth (In millimeter)
from Ground Level meter) g
(in Meter) CCIES (FAeheieT &)
T, A-FR @ fraelt (e #)

MEUE dF TUTRT &
(FHeX #)

1 69.00 6.00 203.00
75.00 6.00 203.00

Submersible

. Electric Motor

Whether There has
been Any Adverse
Report Regarding
Water Quality of the
Well?

FIT H9 & 5l T
I0TECT & WA A FE
whrger Raé §2

Pump Capacity (In
m3/hr)
99 &7HdT (m3/hr)

15.00
Date of Energization

Rregeaor R

Annual Running
Hours

i 39T (5 #H)

TR&E coPY

No

Details of Existing Pumping Device fag@#rer af¥er susvor &1 favor

30.00

- 01/04/2016

1500.00

04-Nov-20, 1:28 PM



Registration Form

Daily Running Hours § 5.00
fere st (a2 )

Please Submit Mode We have ETP and

of Treatment of . STP for teatment
Waste Water/Effluent ' of Waste Water
(For Industries) ; equipped with
Iufse FT AT 3TAR U.F. and R.O.
JOTTelt 81X (3541 )

| Upload NOC
IATITCT JHTOTIT Tl FY
Whether Rain Water  Yes

Harvesting Structure
has been
Constructed within
the Premises?

FIAT IRET & a9 el
g AT FT
forAToT R ITRAT 72

4 of 5

&Yy

http://upgwdonline.in/apps/ApplicationForm/Us...

Whether the Water
Supplied in Well Area
Through Pipe Water
Supply or Not?

T 8T A Srer by AT feE
TS STefet & ATCAH
dare?

Please Mention
Whether Obtained
NOC from Uttar
Pradesh Pollution
Control Board for
Discharge of
Effluent/Waste Water
or Not?

FIAT oA HY 19 4T
FeaT W& eT TeuoT fer=or
a1 | rufdrse
TaTg/3TqTRIse ST waTg
¥ I ied WHOT 9
yred T e T g
Uar JAgr

Download

Any Other Information
Which You Would
Like to Furnish

g W SATHAHRT AT
3T JeTal AT 5 &

No

Yes

We had ground
water withdrawal
permission of 330
KLD for Industrial
and drinking
domestic purposes.
We applied for its
renewal vide
application dated
8.12.2018. Now, as

. per Govt. policy we

applied 30 KLD for
Industrial and 290
KLD for Drinking
domestic purposes
through letter dated
12.10.20.

04-Nov-20, 1:28 PM
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Registration Form http://upgwdonline.in/apps/ApplicationForm/Us...

Capacity of Structure, Constructed for 107000.00
Rain Water Harvesting ( M3)

TET ST & FAAT ¢ A AT FTAT Y AT

(#Hre?)

NOC Issued By:

HATITeT THTOT I (AT fareta)

Central Ground Water Authority Yes

Heard aTet ST TIeEIor

Certificate Number CGWA/NOC Issue Date 21/12/2016
TATOTIT TEAT /2016/2380 fortae fafy

Expiry Date 20/12/2018 Upload Certificate Download
sifaw Ry TATOTIS TS L

Ground Water Department Uttar Pradesh No

saTet ST FAHmT Sea WU WFR

Declaration by the Applicant
3Tdeeh ST 3CEIYoTT

| do hereby declare that the particulars fuenished herein above are correct and true . |
understand that in case any of the information and particulars is found to be incorrect at any
stage of scrutiny and investigation or thereafter, my application/registration is liable to be
rejected/cancelled ..
# TargarT B YA § o R e 1w faawor @ @ @ed € | # stieren g fon afe sirar ugarer &
Rt fordt &t TR OX F9RIeFd FaawoT 3ree I 91T aY AR Tdee /AT enor 3red e/ AT
frT STa Aeg g

| | Agree/H TgHd § i

£ COPY

50f5 04-Nov-20, 1:28 PM
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NOC Application Form http://upgwdonline.in/apps/Appliga‘ﬁ.(Pnﬂo)nst...

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 3 (A)
[See Rule 8(1)]
Certificate Of Registration Of Existing/New Well

{UIS10(1) of the Uttar Pradesh Ground Water Management and
Regulation Act, 2019}

Registration No.: 202011000029

Name of the Owner Teevra Gupta Son of Anil Gupta
Address of the - Application Form Serial AMRH1120RD0O0004
Applicant No.

Date of Submission  04/11/2020 Specimen Signature

Location Particulars

District Amroha Block ZOYA

(J.P.Nagar)
Plot No./Khasra No.  Vill- Jivai, Municipality/Corporation ' N/A
Amroha

Ward No./Holding No. N/A

Particular of the Existing Well and Pumping Device

Date of 01/04/2016

Construction/Sinking

of the Well

Type of Well Tube Depth of the Well (In 75.00

Well/Boring meter)

1 of4 TRNE COPY 04-Nov-20, 12:35 PM
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

Purpose of well Domestic Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used = Submersible H.P. of the Pump 15.00

Operational Device Electric Motor  Rate of Withdrawal 30.00
(m3/hr.)

Date of Energization (In Case of 01/04/2016

Electric Pump)

TRUE COPY
2 0f4 04-Nov-20, 12:35 PM
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

This certificate of registration is issued on the basis of the information furnished by the
applicant subject to the conditions stated overleaf.

Place:
Date:
Yours Faithfully,
Signature of the Issuing Authority
and Designation
Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted,
every said user shall affix water meters, which record rate and quantum of
extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k)
shall not exceed to the recorded rate from water meters.

2. The District Ground Water Management Council reserves the right to stop extraction
of ground water from the well due to quality hazards or any other reasons, if the
situation so demands.

3. In case of any change of ownership of the existing well, fresh registration has to be
obtained.

4. No change of location, design, rate of withdrawal and pumping device in respect of
the existing well as indicated at Sl. (2) and (3) of this certificate shall be made
without prior permission of the District Ground Water Management Council. Any
deviation in this regard shall lead to cancellation of this registration.

5. In case, any of the particulars [ information furnished by the applicant in his
application for issuance of this registration is found to be incorrect during verification
at any subsequent stage, this registration is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with
telemetry shall be mandatory for user. Depth and zone tapped of piezometer should
be commensurate with that of the pumping well. The data, obtained from digital
water level recorders shall be made available to this office on monthly basis.

7. Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by
lowering the tape/ sounder or automatic water level measuring equipment. It is also
used to take water sample for water quality testing whenever needed. General
guidelines for installation of piezometers are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m
distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6.

3of4 04-Nov-20, 12:35 PM
TRUE COPY



NOC Application Form

AU

http://upgwdonline.in/apps/ApplicationForm/Us...

o The depth of the piezometer should be same as is case of the pumping well

from which ground water is being abstracted. If, more than one piezometers
are installed the second piezometer should monitor the shallow ground
water regime. It will facilitate shallow as well as deeper ground water aquifer
monitoring.

The measuring frequency should be monthly and accuracy of measurement
should be up to cm. the reported measurement should be given in meter
upto two decimal.

For measurement of water level sounder or automatic water level recorder
(AWLRY)/ Digital Automatic water level recorder (DWLR) with telemetry
system should be used for accuracy.

The measurement of water level in piezometer should be taken, only after
the pumping from the surrounding tube wells has been stopped for about
four to six hours.

All the details regarding coordinates, reduced level (with respect to mean
level), depth, zone taped and assembly lowered should be provided for z
bringing the piezometer into the Hydrograph Monitoring System for Ground
Water Department, Uttar Pradesh, and for its validation.

The ground water quality has to be monitored twice in a year during pre-
monsoon (May/June) and post-monsoon (October/November) periods.
Quality may be got analyzed from NABL approved lab. Besides, one sample
(1 It capacity bottle) to the concerned Director, Ground Water Department,
Uttar Pradesh, for chemical analysis.

A Permanent display board should be installed at piezometer/Tube wells site
for providing the location, piezometer/ tube well number, depth and zone
tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for
measurement may be taken care off.

8. Any other condition(s) that may be imposed by the District Ground Water
Management Council.

4 of 4

TE/Q%E COPY
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 3 (A)
[See Rule 8(1)]
Certificate Of Registration Of Existing/New Well

{UIS10(1) of the Uttar Pradesh Ground Water Management and
Regulation Act, 2019}

Registration No.: 202011000030

Name of the Owner Teevra Gupta ' Son of Anil Gupta
Address of the - Application Form Serial AMRH1120RDO0005
Applicant No.

Date of Submission  04/11/2020 Specimen Signature

Location Particulars

District Amroha Block ZOYA

(J.P.Nagar)

Plot No./Khasra No.  Vill- Jivai, Municipality/Corporation = N/A
Amroha

Ward No./Holding No. N/A

Particular of the Existing Well and Pumping Device

Date of 01/04/2016

Construction/Sinking

of the Well

Type of Well Tube Depth of the Well (In 75.00

Well/Boring meter)

1 of 4 1},550?‘{ 04-Nov-20, 1:08 PM
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

‘ Purpose of well ' Domestic Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

‘ Type of Pump Used  Submersible H.P. of the Pump 15.00
Operational Device Electric Motor = Rate of Withdrawal 30.00
(m3/hr.)
Date of Energization (In Case of 01/04/2016

Electric Pump)

T@E/EOPY

20of4 04-Nov-20, 1:08 PM
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

This certificate of registration is issued on the basis of the information furnished by the
applicant subject to the conditions stated overleaf.

Place:
Date:
Yours Faithfuily,
Signature of the Issuing Authority
and Designation
Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted,
every said user shall affix water meters, which record rate and quantum of
extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k)
shall not exceed to the recorded rate from water meters.

2. The District Ground Water Management Council reserves the right to stop extraction
of ground water from the well due to quality hazards or any other reasons, if the
situation so demands.

3. In case of any change of ownership of the existing well, fresh registration has to be
obtained.

4. No change of location, design, rate of withdrawal and pumping device in respect of
the existing well as indicated at Sl. (2) and (3) of this certificate shall be made
without prior permission of the District Ground Water Management Council. Any
deviation in this regard shall lead to cancellation of this registration.

5. In case, any of the particulars /information furnished by the applicant in his
application for issuance of this registration is found to be incorrect during verification

at any subsequent stage, this registration is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with
telemetry shall be mandatory for user. Depth and zone tapped of piezometer should
be commensurate with that of the pumping well. The data, obtained from digital
water level recorders shall be made available to this office on monthly basis.

7. Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by
lowering the tape/ sounder or automatic water level measuring equipment. It is also
used to take water sample for water quality testing whenever needed. General
guidelines for installation of piezometers are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m
distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6.

04-Nov-20, 1:08 PM
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NOC Application Form http://upgwdonline.in/apps/ApplicationForm/Us...

o The depth of the piezometer should be same as is case of the pumping well
from which ground water is being abstracted. If, more than one piezometers
are installed the second piezometer should monitor the shallow ground
water regime. It will facilitate shallow as well as deeper ground water aquifer
monitoring.

o The measuring frequency should be monthly and accuracy of measurement
should be up to cm. the reported measurement should be given in meter
upto two decimal.

o For measurement of water level sounder or automatic water level recorder
(AWLRY/ Digital Automatic water level recorder (DWLR) with telemetry
system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after
the pumping from the surrounding tube wells has been stopped for about
four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean
level), depth, zone taped and assembly lowered should be provided for
bringing the piezometer into the Hydrograph Monitoring System for Ground
Water Department, Uttar Pradesh, and for its validation.

o The ground water quality has to be monitored twice in a year during pre-
monsoon (May/June) and post-monsoon (October/November) periods.
Quality may be got analyzed from NABL approved lab. Besides, one sample
(1 It capacity bottle) to the concerned Director, Ground Water Department,
Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site
for providing the location, piezometer/ tube well number, depth and zone
tapped of piezometer/tube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for
measurement may be taken care off.

8. Any other condition(s) that may be imposed by the District Ground Water
Management Council.

TRUE COPY

4 of 4 04-Nov-20, 1:08 PM
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